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TTESY 3T TTETE HedT AT
(AT GTer AT 3% AT WIfEreer)

BRI

T2 foeetT, 6 o<, 2016

BT ", T-1(1) HATH/TRTHG/2012.—aTe T T "aes (T afauy s [Aeae)
faf=m, 2011, &1 3% "eaw w2 & forw Fwfofeg syrer AR S 9T amer e s i
AT ST, Hald AT 6 Jd AqHIeT & QT RaT i 79 aArert=aH, 2006 (2006 T 34)
&1 T 16 & AT 976d =T 92 i IT-eTT (2) F @< () G T& AT T TINT FXd g4, 39
asft AT it STTHHRT % orw S g8 warad gie hr §91EAT §, I ATe=aT fi oy 92 #iY
STETRT (1) & T IHh ATATTHTE THIAT T AT & 3T Tg FAAT &F AT g o6 30 J&d
A=, 37 a7, et I ATSR=AT § Safas TSI il TTaaT SdT i IqeTse HLT &F Sl
g, a9 oo o srafer fo swrte & Teama, E=me BT s,

UH AT 3T gATE, AQ FlT gl, &I HAITAH ATGRIE, AT GTET gLam i qH
TTTAR0T, THEIT 9, FHiedT UE, 75 faoet’-110002 T a7 THA 51T regulation@fssai.gov.in 9%
AST ST Tl T &

UH AT 3T gAT S et off =5f<r & S wrew Bfaaet & aEa 3w 2 8, 39 I
fafAfde srafer i FaTta & 98, WA @1 AT T AT TR0 T &= o S

5675 G1/2016 (1)
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&y fafeasw
1. (1) ST 907 3% YA - (1) =7 AT F71 |@ter a8 |rer qear 6w a=aE (T afave =i
IGER G ) N Terrer A=, 2016 2

(2) T TSI | I FTAH TR 0l A & T g0

2. GTE T 37 "raa (A wfaue =iw Meae) @fHaw, 2011 % seam 2 , @fFaw 2.1 % 39-
e 2.1.1 %, 9= (1) % v 12 Aol @ ST, s

“(1) 1 STT a8 gL F TATE el 0l T g AT oreH 20 Taerd § F7 39 F41 85|
T STATA, HET HIAATAS TR
[fagma=-11 /4 /3. / 345 / 16(1877)]

feoqor, g ARTw 9=a & e, dEEn, 9, @€ 4§ AfggEar g e un.H.2-
15015/30/2010, a<r@ 1 sFred, 2011 T WA o0 0 o ST 39T TaTqadt gena+
et stferg=mT sear g o = -

(i) T%.5.4-15015/30/2011, ar¥@ 8 ®a<t, 2013;

(ii) 1. &. AT/ T2 TH/ATEGHAT(2)/THUATHUAE-2016, T 23 3ed 2016 3T
(iii)) . /. ATR/UE U &Y fr/Arfe iR (02)/TRTHTETETE - 2016, TEE 23 RET 20161

MINISTRY OF HEALTH AND FAMILY WELFARE
(Food Safety and Standards Authority of India)
NOTIFICATION
New Delhi, the 6th December, 2016

F. No. A-1 (1)/Standards/MMP/2012—The draft regulations further to amend the Foatety and Standards
(Prohibition and Restrictions on sales) Regulatid®®l1, which the Food Safety and Standards Autharfi India,
proposes to make in exercise of the powers cofdhyeclause (e) of sub-section (2) of section &ireith section 16
of the Food Safety and Standards Act, 2006 (340862, with the previous approval of the Central &wownent, is
hereby published as required under sub-sectionf(d¢ction 92 of the said Act, for the informatiohall persons likely
to be affected thereby; and notice is hereby gthahthe said draft regulations shall be taken amosideration after the
expiry of a period of thirty days from the date which the copies of the Gazette containing thidfication are made
available to the public;

Objections or suggestions, if any, may be addresséue Chief Executive Officer, Food Safety andrisiards
Authority of India, Food and Drug Administration 8kan, Kotla Road, New Delhi-110002 or email at
regulation@fssai.gov.ijn

Objections and suggestions received from any pesstimrespect to the said draft regulations befbeeexpiry
of the period so specified, shall be considerethbyFood Safety and Standards Authority of India.

Draft Regulations

1. (1) These regulations may be called the FRafdty and Standards (Prohibition and Restrictmmsales)............
Amendment Regulations, 2016.
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(2) They shall come into force on the date ofrtfieal publication in the Official Gazette.

2. In the Food Safety and Standards (Prohibitioth Restrictions on sales) Regulations, 2011, irptha2, in
regulation 2.1, in sub-regulation 2.1.1, for iteh), the following shall be substituted, namely:-

“(2) cream which has not been prepared exclusifr@gn milk or which contains less than 20 per cenilk
fat;”.

PAWAN AGARWAL, Chief Executive Officer
[ADVT.III/Exty./345/16(187Q)]

Note. — The principal regulations were published in thazette of India, Extraordinary Part lll, Sectionvide
number F. No. 2-15015/30/2010, dated the 1st Au@@dtl, and subsequently amendate notification numbers-

() F. No. 4/15015/30/2011, dated the 8th Februa®y,3;
(ii) F. No. Stds/O&F/Naotification(2)/FSSAI-2016, ta the 23rd August, 2016 and
(iii) F. No. Stds/F&VP/Notification (02)/FSSAI-20] @lated the 23rd August, 2016.

SfeET
7% feeett, 6 fomwaw, 2016

TF. §. T-1(1) AH/TACAL/2012—ET AT AT AEF (TTH TS J9a 3T Grer
Tears) fAafFaw, 2011, &1 sfiT "eed Fq & o At s @R S ad= g
AT ST AT TIAFI, FAT THT F Td ATHIGT F @ LT T 7 Aigfaa+, 2006
(2006 #FT 34) F¥ 47T 16 F T TToa 9T=T 92 ¥ IT-LTRT (2) F T () FTLT Ta<T T=eTl T TTNT
FIA g, IT THT AREIT il TR 6 (T (S0 SHH TATEAT g1 ol GATAAT &, Sh AT AT T
STXT 92 T ITLTT (1) F T I ATATTATE THTTAT T SITAT & 3T Tg FAAT &F AT & Toh I
T [ A, 39 ar |, S I AT8g=HT § A= Toa= il Tadt SedT &l STdsd FHil &f
STt &, e Toe o srafer o qwrte o v, = B s,

UH ST ST AT, T(X Fle 3l, eI FrAITdd ATTFR, AT QT AT AT qATF
TTTAR0T, THEIT 9, FHiedT UE, 75 faoet’-110002 T a7 THA 51T regulation@fssai.gov.in 9%
ST ST Fohed T B

UH AT 3T gAT S et off =5f<r & S wrew Bfaaet & aea 3w 2 8, 39 I
fafAfde srafer i FaTta & 98, WA @1 AT T AT TR0 T &= o S

EIESEREIED L
1. Tferg A X YRW - (1) =7 AAIAT Fi7 |@ferd 919 @rer gL i 996 (T 318 AF #liY
T TEATTT).cooveeererennn Temrae fafa=rm, 2016 2

(2) T TSI § 3o AR THTI AT a0 T TG g
2. G AT ST AIAF (QT ITATE {H 3T @1 qga1s7) fafaaw, 2011 #-
(a) Feqm 1, "ofvarord” el Affew 1.2 F e ww A 1, 3, 6, 10, 11, 12, 15, 16, 19,
20, 21 TAT 24 T AT FI|
(@) AT 2 H, "STL ST 939F IaTe” "qadT A aw 2.1 & w9y, Mt w@r S, s
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“2.1 3L X 9599 ST

2.1.1 3¢ 3R T ScTE * foIg FTemor A1

g ATLTIT AIAF G ¥ T IR & (o7 AT T TLATIT TAT STHHT 1 &F AT AT <h T8 5q
GTeN | Fatera ST TeaTaetl & ITANT Ao § grRieel™ Fear 2|

1. afRsraTd-
() “IATAAT, ITAT FT 3L THIT 1" T AT ITAN 219 I¥ 379 21T, 39 o HEaw araw it afam gy

JRHEAT AT T2 IHH IATA AT,

(@) i g Saare” ¥ UH ScaTe AT g e gy, 39 3TTE AT g "eed a7 IUNRh sfaw 3o #
RATOr AT g1 | AA9TAF T B

T AT TUF TEeH AAF AT Q7 w7 F AT o Foed § v 98t gh WY gy 3me F
I [ &
() Higs
(i) T AT | IF AT,
(iii) AT FRfvaa g,
(@ TS FReear 7 AT g ST T AT Y ITTE F Hohdd AT ATHSASTH ATHI, TIATHI, Hehal, FoaTeHT
TAT T TN &;

() " STATL" & IR, TAHHAT, F2H IF q19 I SEFHAT S@Er Iarar fssd ¢,
() "gg" & TET FUTE IR & TFUT F1gA & TTH ATH ST &1 A5a g S g e e 1=
fepTerT 7 ST, Staa % == ARt § A suey T g qur g e & W@a grm

() " SR T T & AT GH1EF F TTH VAT IATE AT g, e = Gt § sqefea g
IR & oI wrafcdss &7 T 99 Grer AT A 17T ToeF gl Tahd g o Awferfea arafera
B, AT

i =

(i) =T, e gy 7 |AT, IR

(i) ~ HEHT g - HioT 3% HieT e,

(iv) =i fwre 3o - et s fier o,

(v) &

(viy ®E, e wE,
(vii) T, T 9

(viii)  smEER;

(ix)  forer 3o aMmETY;
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(=)

(%)

(&)

()

©)

(X) @Y AT G,

(xi) @,

(xii) ST, BAT, T AME S0 §F & Hahel a1 e,
(xiii) T srzaE, e e, T

(xiv) g =0T, e o =0, siifers e gor =l
(xv)  FETEe =

(xvi)  H\TETCO GoFE ¥ The HFg;
(xvii) TS,
(xviii) = AT & B FE o s
TR 3 | AqURAT e HT TaTT g 37UTE H Al R I a o =4 fafaawi # Taar Haer

“QTE LT, T S 17T FHTT 8" | ST d 2-

(i) 3& F 97T T g o AT AT F g9 % T4 saga &1 63 =Bt afewas 9w araw qur vE
T U ATH 19 e aF FEas T@ar a1 =gFay 72 =B afeaas a2 o a9 07 a1 9% Sgqaq
Txg Hhe AT UH AqHIGd FHI-qT @A 9¢ Fiae T@dr Sifd 699 ®iehe T |
TR TR T g1 a7 38 qea 7 =37 afeqzs a1 #7 02 327 F7T,

(i) TN, TEALIFT ST AT THTT 9763 8 I BISHL LA 38 SATaT 6 d1 ITYH 2l T 39
TERAT T S Fehd FT FSrEH IH 31T % TAF AT Hl AMI-99T 6 T FATSAT o [AT I2aT ¢

AT I IITE &l STTRT & {oIT AT FATAT ST 7oF,

"gEd SO STIAT g ST F UHT I¢TE ATHAT & ST 8 IT & ITITE o [ TIaT T &7 H
SUTT AT § UF T [HATHT TITL AT STAT & AR ST 3T F7 T gl AqaTd THeATId Hi¥
I IUTE & AT TRAT AT AT 6 AET THF [&FOar I ATaH I T9qT 39 IAE THeh

a1 T ST '

"qAEE T T AT QF ST § VAT A8 AT & ST 8 AT 8 IR 6 6% AIaT 9 &7 |
SUTT AT § T T [HATHT TITL AT SITAT & AT ST 3T T T gl AqaTd TIeATId Hi¥
I IUTE & AT LT AT AT o AqET qHF (FO0ar I dTaH I T9qT 39 IAE FHeh

T T ST '

"fRsaeT, R SR smr T qRH T SAUAT g ITIE F AT AN FIA UL 39 TOHAT A
AT AT g od g9 &7 &% 91 # =gqaq 115 = afeqmg 9z 15 et a a@mae 1
FIAT TEAT & AT AT (Of | FF F FF 16 &7 T IHHT FE T Qa9 § G0 Gt af

LER

"I IF AT (FUAST) I TAEHA, T IF A 9 AEH AT a1 GH T510 g AT
T ST o AT TART FA 9T 39 TOHAT AT AT Af9a g ™ed g9 7&r 39 3as #7135
=T Afcaa o2 UF S0 AT IHH ATgF % MaL TATg H TH AT a7 g 3T T ades
T § gt Rafa # O fRar STar g aThh ScaTed A o w9 F FF Ung RAT @ SaEr e
JTIHTT H LA AT gr 7ol
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2.

()

(@)

(ii)

(M)
(i)

(ii)

AT G- @Ter F7 Fa2or srerar Teqaisor 39 T ohaT SO q1feh g9 ST g9 ScaTal & (o
AT LT TaTISAT HT AGl TANT BT Toh 3T STATHT H qAT agahra it Rofd ¥ a0 o qr @
A H [FohTe Fagr a971 3|

ST et &1 SuEe

TTETIT STUETY,

GTE HT A9 =4 Ga19q [AHIHT & AET It rad gl
""" s T ITAN

AT 1 % IT-0T (F) H 77 BAATEE F et g a2 g TRt @rer &1 ‘g9 &gl S|

T S FETIH AT a9T TR T g THTATSIT (AT 47 § ST9aT 1 H1 gL Fgl STTuar a9
FET AT FET (2T §o7 I FATH AT ATSHRAH HHAT (TATRAT) IT-TAHHT 2.1.2 F FHaem{am 21l
QTN AT § g8 ICATQT % ATHI HT STINT

za vt § Ay s 3o SoaTe & IUSl FT AU F3 a7 IcqT8 &l gf TEqHTe AT
B sToEm)

YL THEATE (i) F T % aTae[E, ST Sa19d g9 SCTE Hl g9 § JAI7 JA1dT &, 9T ATaT TE
AT ST9aT T FT FHTATSG w2 AT TT 2T, 92eq da(ed AT § Iodarad dHes ATIaS &l
AT THIT AT BT, W FLEAT T o QT AT T ST

(iii) ITATE ST g Tl T (HATT a7 FwTerd a9 IUTART g7 AT & Ive Sarad g8 ITATET o ATH % q7

(%)

®)

()
(i)

(ii)

AT AT SO fSre |7 21 39 g9 ST % H9Mee &1 €% Ioorg |l 7T STusm:

T ST Al Aaeas ALraarelt i ey T@T TAT g1 AT Gaiad AT § UH SIeATHT
STTALOT T AT T T FAL QAT TAT 21 (TAT "7 T2 g9 AT g9 3R, FHIAEL o qh
= arf)|

AT sk ST g i g Soral & e Feest s sy - "9 gy s 8g e
AT & ATHTT g9 3T 39 STRH AT ATMHG FohaT SO At F QA e Qaaarorg go e
I IR o TAHATSI ST TEToT | F9T1T 70 g

AT g S # o Sl MeeET T ST - 98 1 % I0-A7 () & &awor F7 ST Hiied aret
T “ZH” TeR FATAT T ICAE g ALY TATT AT & AT AT ST, 93q T 6l ATeATorh
SUTEHT (TAT GATHF @I, HEATA, TET-FISAT TAT Ter) F7 92 fFrawor a1 & qeiw g7 &= = gn

I=T GTel & forg 4 fRereeT 1 ST

AT 3 % 3U-AF (D), (1), (F) AT () ¥ IeAed AT FT ITANT g9, I8 3TE F47 0 39 *
% 7T F =7 F sty IR Aot § FaT S

THT TR, ST 38T, 39 3T AT AT 3o 3aTe A8l 8, & o0 &rs ofae, arforeas gearad, f&asme
arft a7 et off =9 & e y=ele &1 STt At ST SITus S A J14T Fdr 8y, SuHerd Hwdar

BT AT T AT g1 T a8 SUTe 39, 3¢ IaTE AT THiAa 39 ITUTE & a7 S 348 F AT &
Tohd AT gl
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T3 UH IcATE (S g9, T8 SR, STIaT 39 HHeH I &, ST SH IcAT8 o AT9CET g IHh Na9TqH
I g, S foawor § "gg" orex AT TRET g9 IR F AT T ITANT 39 IATE AT ol TH(d +
feawor & foraT ST 9haT § TR UH Heed ST g9 ° W A6l gU 6, Sve NI a1 0 &9 7 T g7
Tored | T 7 e

Tiq STa 3T 3, 39 IeATE rqar THra g Ieume &1 faewed oft 8 a7 23 [MaedT &1 ST a5t
ERISI

T UH IoITE, TS H g, T ITATR, ATAT o HHSH I &, ST 39 IcHTE 6 1T g AT el
g, ST MEgAT #7 SUART B 3uTeT™ g1 H AT SIToem U IedTat & forw 2 Reee w1 39
TRET o7 397 o Fg1 FoRaT ST

AELTF TIIH FT GA - =4 fAfgat § sfeafaa aafemr 6 soarst afgq o v 39 3o
AALTF TTUHT TAT [ASTTHA, @A T AT | HATHT FohT ST Tl 5|

5. fi-GFse @rat it satenT - frichse gy, 3o Saae i A gor soomat i dafenT = sv-fffa 2.1.1

2.1.2
1.
(%)

& UE 3 | A=TAT ITSTIT HHT Fl GIEHT o [AFIH] o ATl STUIAT|

ST ITATRT § TTATATER & TART o o0 @Al | A 6 Godishd & araee § A =ihcar
ATEITT Tg & e aer &1 aree T srom

T % oI 9 - 72 "7 39 I9-fafew & w7 1 F o afvarud gy 9% AR gt 8
-

"qgT TSI T " | T ST g IHTRT 6 (oIT AT /1 6 LT TRATT g & AT
g1 A, T, FHLT, W TAT Se 6 g9 & W9 J97 37 F97 ed 77 7% 2 F I7-9% (@) |
Steafeaa datera Taed it IS F31 TAT ITTE HT TEILRI, I, FAHEHTr 297 9987
I AT FerEswHT T THRAT & TSIAT R

@) "R gt | T, 9, T, ST R | g 98l F g 6 SAS At 2| e gu

T 9T 997 A< F97 Wed 7= Mo 7 2 % 3u-a% (') & i awoft § sfeafea
HTAFT T TP FA TAT ITITE HT TTEEHLOT, SATAA, TEwmA0T ST2aT 92 37 aTT fawswaor

AT TTHAT & I[SAT g

Q) "quT I q<H T, HTTHIHd 3o, TERIRT T, TaLT Heahlid g A¥aT &hre o § UH 31

2.

SATHUT & ST T % g, 9 & g, T 6 g, WE & g, [IEATSd g8, FAAAT 39 qaeh (et
T SIS & 47 21, ST IO ATAT A= g9 AT g4 F97 <6 AT U2d gf, o 7 2 F IT-97
(@) & Seafaa daferd 6T ol 397 TRd 37 TAerd & SATaT qThiahd H (o dT T47 &l
Tg AT 5T TeuT a4 TaH TRt 327 FT Feaor g1 g 3T &l I 10T, ST,
TOEaHT STeraT = Ig A9 FSEwAT 6T THHRAT § oA 2R

AALTH REAF S OEHT HH

COREIRIE]

T g1 AT o IU-TA9IHT & 98 § Ha{ad qreAToT o a1 g
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(@) g9

farfersr Aot % g7, g9 797 i 987 Weq gy wo7 2q Mutered amft & &9 (4) siw =9 (5)
77 FAfRE srvrearett it stenT-sternT i w4

qrIeft

T AT ST AT &

ATH T 9T
(wfera,
TH/TA)

ATH 7T
HEELIED

(THUATF)
(wfarera,

TH/TH)

(1)

()

)

(4)

©)

q9 AT g

6.0

9.0

5.0

9.0
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[ELIEERES
ST - FHHT

AAGT
LT J9T

o | I ETEH

3.0

8.5

3.5

8.5

3 | FFIATAT FTIY

LT J9T
EEIGH

3T T2

3.5

9.0

SeAT i fRepae g

AT 9T

AEUTEA T9T

3.0

9.0




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[ART lII—SEC. 4]

ST ¥ AW ga

ST - FHIT

T H Y

3.0

6.5

IR GRA]

4.5

8.5

HTAF 38

4.5

8.5

T gy

3.0

8.5

=9 2l 39

1.5

9.0

TFre go

0.5 srferaw

8.7

10

T T 34

6.0

9.0
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feroqur: T et 2oft 7 o =7 IT-9g % a9 (A< STUeATsl T Iears < foehl gq Jearad ar
STTAT g T S9 9% A F g o (o7 SIuaisg AT AR g7

(1) S, 9 2T iR Fewre faem 1 g

(%)

(=)

(%)

(=)

Ze, T 2l Y ohve gy Ao gt § [AEs & aqar et v ar a7 =1
ATITFRATAT o ATAT 32 AT ST THhaT &

TIF T AT EEm T AT A g H | IO T F AT
Tt e (FIAaH) TIUF qed AT
TdY
faefaT A frarzaer uffee, fRergae towiaee i
770 1U RETAT HTe
fFefa D FIAF TR, TUTTRATO R
550 1U
qreT ASTH
T 3eaTE § Bt s % @ e A g

i =9 3U-Fafaaw % wg 1 % 3u-9% (1) § e Scare § 9rer graT o7 /19w (@ I9Te "IEE

A @rer ggarey), AfFEw, 2011 # 7ot [AfEe safore grer e+ a2t

i faeswtaT g § Mot aroft § steatea aggsa afvmt g ad 8;
et (e ooft) [EREIEGRAC] JUEt GETAdT &

EIREIEARED J X

o
JFAAT THATHh N X

N FETET A0t % TToTh AT STANT T lenl € F THET g

X FETET ST % FTSTh T STANT T ehl & § q=T gl gl

TAF @I AT AU o A @TT LT AT q (T IcAE /AT AT @ qgarsy) &=,

2011 & qRfAe 'F § = Sfqe @rer ArSte 7 gF STANT ATAF AT ATHLT FId a1 3cq1= | 9
fafafee S & & fr s

SECERENINEERERIECRL)

TH HTE | A ATl I¢ATE @I AT T A (Hg0ah, oo 9ard Jo sEew) &,
2011 = SIATL ZT|

IcITE | AT T Fed ATAT 700 .91 0H F SATET A51 gl
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(%)

()

(%)

(@)

(™)

(1)

T=GAT

STATE T qATLN 3T HATAT G AT A ATHAF (FT ATIL AT ATATIA AT TSH<0)

A==, 2011 &F ST 4, F A0 1 1§ seqa e [een s grer g7 oY a9
srferfe=m, 2006 F IUsdT & Fefid qHT-aay ¥ fafga ve o fRemfaden & sqam &
ST

STITE GTEN AT ST AIEF (QTA 3G HIAF 3T Grer ggdrsy) Afq=m, 2011 afifers =
T FTLOM |, 2 | TEqd AT TIerst i I FHem|

AT

TEd ¥ U g o e 9 Aot v sfeafea o st ar gt gy e R AET
AT STFRT T a= & o7 J&=aT1iad g9 & 39 91 & 97 v faer o smow, S |
STATHT HI T T4 AT &

(i) 2.1.2.(29) F T AT % TAT 2 F ATATT & 0l 200,
(ii) T T T ITATE B ATV AT F FTET ATT T T FIT 31 T Fariara o
2l

Tfe et gam= vep &1 gy, [T go a7 fare gy &1 (99T a1T |97ee % SURT F 9=
STAT & A7 59 g9 7 9787 gl | U g8 & oad 9¢ Sfediad (haT SITuar, 7 I(S g9 98 o
% A5l & 7 T &1 ATH 39 U7 o FUL (o dd ST T ohaT SITUAT s & STHHT T
T IAT AT 8, TS "FFGT 9768 o Tgol (7@l ST

S foere gg § aia BT S 8, @ s 9w =@ [Efee Gerie &

G AT A JTHH (TRORT 37T et ) =H=w, 2011, F e o= it smaen agr &
e 38 9T AT AT g

T SUTETHT il AT STANT & TALGl HH § Aol FTAT ST THAT FA1Teh STHTH SHTITAT a0l
HTAT § <fH ST 9% 9Raq 6l saedsdl gl dadl o

T STl AT ot GAT H "qraisa” "qAHAd" g9 IfeAated &, g I Jeehl T FT &
oG ATALTT A5l gl FIATh SUTETT & SATATT HT Iod AU 2|

giaest= s Agwor yorreft

AT @1 qLEAT ST /I G & @ry fagwor gorret gt fAgamast (2015) #
etia e - 38 3T g8 ScaTe
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2.1.3 gara g % g 7w
Tg 99 =0 I9-fafae ¥ we 1 7 ufrarfua garfEa o o« gem”
1. fEaEr

"HETRRE " & g AT I F At IcATE AT AT F F97 Ieqre At g, rad ey e g
3 S| arem™ (ATq, @feq srerar 119 gu), Aidcde, I e S8 4T ST IR HaTT sremar
Tel T U 2Y, TAT S|y o Ao gy, TR, T JIsT gr 4T AniHe gl garted gy
ST-FA=H 2.1.1 (9 3T g IR & o7 Aremer 719) H 77 [fEe a1 s9ree  orefi grm
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2011 % Tffere o' T Ao &, 2 H TEqd GEHoiashd sTaeArsti sl e Hal

6.]aferT

TH HIAE | OTHS 31T G AT ST 7 (TR & safen) fafqas, 2011 &1 s
FTT
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7. Sfaeste i fagwor yorrett

AL G AT 3T TF LT & @ 2T qorrett Seeft Aaamaett (2015) # FHeiia daqaw
- 39 #I¥ 3¢ 3a1E

2.1.12 =g IS & o A
7z 19 =9 S9-fafFea & ug 1 # gemafrarfug =g areey 9% 9wy gem”
1.f@E<r

(F) =8 UTSSY 38 &l TETHT AT TS 3¢ T ITH 39 IS 2Id 2l

(@) & T AT & & UTH I<ATGH, AT IIAT 6 HITIAAT & d18 Tgl & T Fleh Ao, el AT
THTT ICATET 6 ATHHIT & | ITH a3 g8 318 gl FHITI[ALH, T T § e (-
TL]) TR o6 TrSITSHI ol (AT  ATed | | 9T 6T STrar @

(1) Tfere =g T AT T T ITH ITHTET o6 FH U9 % 9T Tal F T FHeh J1eT, e J7 A

IRl & FAHHr & R\ I a g IR gl RO, TaT9 € F FFARLT h
ATEAH F ITH 63T S[1aT g

2. 3TIAF FHEH A Il FIh

COREIKIE]
% 1 vfrs 2, S 3P
(@) G
T-FhredTEse o qT8eY & (A=A # H1T deer|
() T
ITE A= &7 TS /it § R U =t fAfAgem 7 9
AT ERIEE TRE o ITSsx
T, srferraa % (/) 5 4.5
39 T4, % Ataswaw (/) 2.0 2.0
g I, stftewan % (/) 10 7
AFS A, i AFIST Fw AH, | 61.0 61.0
srfera, % (Fs)

"Roaor: % AEE Iy A g ScUEl dUr AT 3R, $A0 el & suder g fRnfader, gaeve & aRada g A
aReTWT @ FET g 3udyl & dedl Afed gy R Iy Scurel & faT HUReT Hew & Hafid su-fafager 2.1 & @y
F uer Jar IRy
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pH (10% frerar | W 5.10) -
) e _ 5.1
FA TEH, SAterhad, % (/) (% 9.5 15.0
AT S 1)

feoqr:

(i) ST1 T AT H AT F ATzt & STe S 2

(ii) ST AT T TR SiereTer ATSEe $iY 6.38 FT [UAH g

(iii) T=TT 9TSET | RS I#FeST 3T AFeS AAIgEsed Ml gl a&d &, dFelst JIAT &l Heie
FAFSIST o & H 2h AT ITAT gl AFIST AIATgIEge & 100 9ART § Asier % 7 95 91T &r
qHAT 2

(iv) TT eTEedad UTHTRE (dAfFes Ufte & w7 § gfianferd) <0.35%
(v) AT eTEeda Ui (Afae® ufte & &9 § uienterd) 20.35%
3. @ A+

FIA GT GLAT AT A (FTA IS ATHHI S @T T &==H, 2011 F AT 39 TT8eT
T ATAT AT & TN 01T SO

4, IR
ITITE GT AT 3T AT (Hg0F, ForuTh qaref a9m staerw) A==, 2011 % siavta Ferfa Smr
T SATATAT FE|

5. TF=ar

(F) ITITE T TAT T FATAT @TeX AT 3T 7 (G ATA FT AIATIA A Gsiianeon) ==aH, 2011

FT AT 4, F AN | T I 7 J&=qa Qo Faer i @rer qeear o7 q9 artert==4, 2006 +
ST o e THA-THT I TAT ITSTerd UH o= fermiaaent & T orar o

(@) STITE GT qLAT 3T T (QT AT AIEF 3 Grer agarey) fafaaw, 2011 qaifarg &' & aroft =.
2 T Yo GEHSaan T AT il I HAM

6. AT
QT LT 3T AEF (TR ST date) fafaae, 2011, % stefis Raiia Jmaem @Ry gl
7. giaeste i< fagywor yorrstt

AL GTT AT 3T AT TTIEHRTOT o @rer fearayoor syorreft eeft Rawmaett (2015) # Rgia
FIHT - T ¥ 39 I
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2.1.13 Tfvaa g9 A1 & o A

Tg HIHH hivad g8 ITATRT g @ gral g, ord Fear-3u=ra ivaa g, aifea e
T AT =0 IU-TAHTH & 98 1 § TRATITSA 6 THGET, T 1Al 92 AT 7T g9 318
ateafora g1°
1. faE=or
() Tfvaa gor 3 % frvae & e fFaT T go IoaTe 8, ST AT VT STEaTiad a1 SUINT

T, T LT 2T AT FIT 3T Thad (AHaad &) digd a1 394 a¥ie, T & A0 6
TRUTTHET=YT ST 34T T97 g7 9T g hivad geel il fhvad & a18 SEAT-3T=ATRA FohaT ST 9dT &l
T FHGT AIA HT SCHIATL T AT g ITATT o [oIT T 9 § TRATOT e Fwar Srom

FE 13097 57E0 F7 SHererorT v & fag g3 [Rufafad [T gad% da& 177 3497 5777 §:

7@ e Ui daditan

DILIEY ERIFIFG JHNBIAT ST dFeldiasnd Sageaiad Tadl.
JATTIR T FT Tgoild] GaG7

CEATER EZIRIFIT THIHIAT HT AT AT THTIT FT TG

GEE-CERINCE

EC)

oY fAfAfEe T U [&fre yads Saadl & gehl & ATdh ST F-gIT=he gedsiiar &l
YA TohaT ST T B
(8) g&la7ad 31997 34 (A5 T8 317 517 5, 9713 (1077 571 @ 17 T8 5% 32T Iq1a1 859 T~
9% § TRETAT 337 737 & TIT 9787 F777 I-89%1 7991 797 Garg #1 AT AEFaT 50
giaera (Ta/aq) §id1 81 #0-89¢F sraaa (Fva7 & vg a1 @15 ' A3 37 o1 g%a &
T AT 787 vad Ta-Tehos &9 | gl a7 SITUAT| T3q AR & g & 6 vEr @87
SreH Fae o [eTs TS 8, T@-Uhee &9 | gf =T ST Sa9TF gl gl

@@ v g o= smenia T e gy SoaTe €, SRR g9 ST g9 SeATer g AT " ° aferid
RT3 €, ST 7T 1 % SU-HE (F) | AT Fhivad e #i 912, T o TAT g9 STEl, T
ATAT AL-SAL STFTAT TAT RAAT F AT AT I 647 9F S & A7 HPa 77 v e s g
Torfvaa g smermiia o= § ffvaa gg it /1= =98 40 Siaad (Ta/aw) grar gl Bfere sades dage
* St o gemstia [t o o aha 81 Ve et o= sweanfa 9=t § a2, are, a27/@o%
TATIS 3aTE FFATAT Bl

(@)  wifea Fhfvad gor ag fvaa gu 2, e TEe # e & uger a7 312 § gfg 6 1€ 2

"Roaor: % AEE Iy A g ScUEl dUr AT 3R, $A0 el & suder g fRnfader, gaeve & aRada g A
aReTWT & FEfIT g 3udyl & dedf Afed gy AR gry Scurel & fAT HUReT #ewh & Hafid su-fafager 2.1 & @y
F uer Jar IRy



[9rT 1 —@vs 4] RA R ST ¢ ST 41

(i)

T FT ATHATT TTET 5T ATAT TTaT TR (TFTE) T qIE gEThT (ATTAF =7 &) g8 FoFar srar 7ifea
ITATE | TERT T 5 T Ao d1d gRIT TAT THET AG-36 AGEAT gHiT| Tg da-efie qgi g T aT
Ah-a9T AT A & A0 & AL g a8 fomer SR a9 oo T 78t gl =gy a1 & o
TN AT ANTE TATT FIA 2 TAH T8 &l 3 ¥ TH TGN g ATHE HIAE | Faterd 39-faaq
2.1.1 ® aRATaraT SeHT-3T=Td o ST

HTET T ATHATT FFHT FAAAT AGAT 3G THT ° ATH 67T TAT FiTad g9 I g, TEH g 97 JoT
TR THATE STt 81 98 SIAd -394 999 |7 g1 9ad 2

2. AATF e AT IOTET HH
(%) #gT 7Tt

(i) &

(ii) %‘rr&‘«rg%rﬁmg%mga

(iii) 3T, TeFE T TEE 9,

(iv) TF:T=AT ST GTATS § ITANT g 9T T AT hivad gee q¢ sremid a7
(B) STTHAT THEF

(i) A= 1% 3I7-A% (F) ¥ fafAfde afga g-gr@ewres geasial & yads 994,

(ii) 37 IIYH AT A-GIHARH A1,

(iii) =TaoT

(iv) ST (T GaTTIT (31097 78, @1vaa g7l 9¢ SreamiRa 997, T2, @@1 797 diae
),

(V) STERT TAX TS HLH (F97 GATTHT (1097 §7eT, [@10aa g7l g3 Sremea 797, Tire
TYT 7d-9%s 7g1 7)) ;

(Vi) TS aTT STETh B ST aAEATAAT TAT I IATE ST 1oh I F[cqo T, AT,
T, AT Tur afwes, amEnw, 9y, Aiwce, [T, w6, 79, 91 i o
A-gIHHT ATHIaF QAR AT (F7 JaATTHT (37997 0T, #1097 ZET T2 STETRT
937 7T G ),

(vii) T ST T ITUTE (Fat ThRivad gueli I< Arema 93 #);

(viii) T, Fae MHfetad g

TRUE 3 TTd SOAT ST (hivad g9,
qarTtaa ffvad g,
forfoaT g smemfa o=,
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Tq A8 AE 3 & IU-AE (F) H A a5 SATHHE TR & STANT &l &9 § T@d gu,

79 fafawtor ggitat g FEEaar FEtes §9 F sEeds® qrEre § {femm @ )
T A-SALT AFTAT o HATT F Igel A7 a1 | Wi Bram ST aehar 81

(1) EC=T:

(i) ITUTE H TaqF GEAST I ~IAqH =TT aF Siaaeqd, qeha 3T T=92ar § o+
Al 7T 1 % I0-fAFIH (F) § AT qqE Yadd qagdl & gEdsiiar it JnT
107cfu/g & FH 5! R SAThaTIETe ewstia, 59 78 1 & 39-faf+aw (F) ¥ FRfEe &
Tax fafore gewstta fafa foho sa 8 % & 92 sra¥a qrar a1 Srar &, 106cfu/g &
FH Tl gl FTa IcaTe Fhvae & TETq SoHT ITATRA (haT STaT §, Saqed qeastial
B T AT AT TN B

(ii) Trfoad et & g A FT 3fer =AW 2.9 TAed (TH/TH) TIAT AT FFqm =Jaaq 0.6
gtaerd (TH/TH AfHew o F ' H) g0, Alw o7 w9 H @Ay 780 B @ g gartEa
Torfoara geet @ fRfad et uw swaTia 997 & 7raer #, 7 fafacer Gt gor 9mr a2 ) 2,
7f% o= = # Ay a8t w2

(iii) TTET 77 H T THT TAT T ANT-TAL-STE T =AATH T AT ST, ST I g8 g AAF o
YT g, e & ag dam B =T 81 STt 9TaT 757 39 A At % owa & foEr a=r av
AT TFAT STTaT B, A9 F 39 | AAR 757 o Maia " an] gt

(iv) TWTE (FATHHT ANTE Aigd) TAT GATTHT Tol MG SAATHE (A M el HT T Hel

T TTE ST AT | AifF A@f@ar IR | q@f=aar Iee 3w

7@ AT AT A9 | gaATrad q@ar 77
qE=aT 757

g FEr %, | ATaH IILE 3 0.6

st CIEELE] 15 3 0.5

T 39 FAT T, AAH, %, 8.5 8.5 8.5

o/t

T T, =FAqH, %, #/HT 2.9 2.9 2.9

g AT 0.6 0.6 0.60

ufafed, %

dfex  ufs, | FEwaH . . 12

/T

feoqur:

ST IeaTe TRt fRer & AT S SITORT, 99 9 IeATE “ANTE” A9ET qATed 757, ST | SUIE §,
& W 6 AT R “GATHA" 958 § 99 98 6 F IT-9% (F) 2 F AqA YR, qarea
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TAT e TAT G FEATT gl ST IATal § ITASHE3T & ITANT Bq; “@rer § qfasiiagi
AT g AT T sqaen afvug & AniaslT fgia” 1 srgaeer T s
Tg St =TT a9, FEatd oot AT J9T, @ISt oo, TTerd 4T, TaTd, TRLeAh a7 g8

& TorT ST v 9aret & {6 g, Ram 39+ ST o7& 98 2 & I9-A% (F) §
TR R

(v) Fg7 Reteiag a@Teas Rt &1 9reT H:

AT SE AERAT g F@|T | o7 SR T
1 | T 39, =AaH, %, F/H 30 20 28
2 | g 34T, =gAAH, %, @A 33 5* 38
(TF ST 7X)
3 | 3g WM, ==aH, %, /T 30 60 30
(STF ST I7)
4 | TETeaw UM, 2.5 2.5 2.5
ataraay, %, fd (@Hs
ufie % =7 H)
5 |Fd W, ATTwAA, %, 3.5 5 35
/4T (5 e 1Y)

* St (%, w/w; IS ALY 97).
feroqur: st ForeT 39T 3 Ta9T =T ST, a9 98 SR “GF7 & AIAET 6 AT g

(vi) #ge Mafefea g=maTas RFEeET F1 o w4

T S, IAAH, %, T/ 58 58 58
T8 79T, =AH, %, /AT (o 8.5 10 7
ST T7)

T TE, =7aH, %, /4T, (055 9 7 9
LT I7)

TrEETead UiHTREr, Afaad, % 1.4 1.4 1.4
At ufae, fyH
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P (FFIS), AfTwad, %, 72.5 72.5 72,5
/T (05 g T)

T A, Afgwan, %, /AT 0.9 0.9 0.9
(ST ALY TX)

(d)  fAFrd RfAFfr [A9yar - Fvaa gg % RAfAwTr § fBFvad & g=rd 9 gem it oqafa T8t €,

EEREA IR R RIECICEFRERIR el
3. g A5
(%) RAfAfeE 3= Gt & e Faa Fe arolt § steafua ase afomt #1 & s
ST
RIEED fhvee % Tarnd ST ITRT ALY | Fbvae & wEta ST S Ry
(Fratcs EURILEEIS I T IATE
Aefi) qrET IR | gaATRa CEn T IR | AT CE
TATHET | T AT | ghgey | TIART | ST | ey
MEF | AT | gefygge | TEF | AT | oy gy
T T | TRTE F T T | IE &
qHT T qHT T
&S X N X X N X
IR IRIEIRC] V* J X V* J X
EIREIEIRE] y* N X NE N X
o X J J X J J
* el |IET TS

N FETEd Foft F TS T ITANT Thet o1 & F THT 2
X & Foft 3 AT AT STANT Thd el &9 F THET Toi gl

(@) JF TS AU H, TIT RO F ATEE ATART 2l, THF Gy qear & a9 (@7 31
AT S g qgarsy) fafa=m, 2011, & FqEme Tqaied Trst 1 g IR AT ST
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4. dgue, fouTw warel auT a9y

IITE GTT GRAT AT AWS (Hgueh, Fuh qard o s@aaw) &fF=m, 2011 & sawia
et H T 7 AT HT

5. &|=ar

3TATE il dATT 3T HATa" @ geaT 3T qT9ah (TN AT HT ATATIA ST TS(1he0)
o=, 2011 & =T 4, F AW & | # weqa e et i arer qear ofiT q®

At ==, 2006 % ITET % Tefid THF-gAT T2 el vg av7 fRemfaden & e G
ST
STITE G AT ST AIEF (QTA 3G HIAF 3T @rer ggarsy) &fq=m, 2011 afifers =
H T GEHSTaeh T SATEATHN i I FHT

6. A= e

() TT=T T ATH-

(i) 7= 1 % IT-AE (F) 3T (@) F FAq Scaral 1 a7 "THhivaa g grm:

93 “TRTvaa 3" 919 & T 9T 757, Tol (Fe) TAT ANTE (TNTe) for@m ST 74hat g, I 31
TH AT & gated STl & TIeT gl

TNTE AAAT 757 ATH HT ITART “Tefiaq” ez & dag § /a7 7 JhaT &, T,

seftfaa foraT a7 STTe =9 wTHE i SAUETS 6 AIET
fafere waa+ @94 Rugaw g [AAEs dedr § g9:atha AT ST 96T 8; &Y
TN STITE T ATHHLOT TAT Tkl haet TeTel ITFNT o o7 il Tt g

(i) -2 ATIALh TRTE AAAT Tl 1 ATHHLIT "HETH TG ATHT TR AAAT Zg7, ST

SUE &, AT ST FFaT g1 FAIh TNTE AT 57 T ATHHIU “Bel ANTE STAAT FF7 ST

ST &, AT ST Tt 2

7% 1 % IT-0% (M) IR SATEt T AW “BoTT g 77 SR 97 TR AAAT T, G

AT o= 717 fafere @ fegr s "har g1 qarea g & Rafq §, 979 & a1 Joma
FATHHTL TRTH(AT) STHAT ATTSTd AT T ATH FEATCIT TRIT SITUIATI

(iii) 7= 1 F IT-HE () F TATS (i) T G IATRT HT AT “FZ7" g1

(iv) 7= 1 % IT-HT () F TATS (ii) FTT AT ITATRL T A7 “ffge” g

(v) TRfoaa ger(em) & YT fhvae & TTd FOAT STATRT ICATT &l “STAT ITATA
A foT stro, e fw w0 97 ‘e 397 AT ST AqEd J1, 9T 39T, 958
foraT STom)
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(vi) gaTtee Thfvad 39 % 92 |, TeT ATl Tare(AT) T9ar ATord Gare o7 979 qreaterd At
ST
(viiy TH THftaq 3g SHE Faa U FElgege AgE M0 TT g, 3IT 9T “AgRd

............................ ? A AT ST qHaT g, SaH Rk #0419 92 ‘v g9 d9@r o
S AT, TAT ST, 9152 FerET Srum)

(@) oad U< T, AN, TH AAAT e FT TR Ted T a1 ST 72&r o7 aie
STITE TAThSE Aqgl §, UET ST 3T 973 92 sl ST, SE T8 3718 ST &l I8
R ST

() S FIEHESITRATT JITHESH ST dFIF13ad UASI%ad % a3 3 STIT dAfFeh
I ICATEAHI AZTAHL SFENAT % AT Hag (HATT ST &, TH TG 30l TH TGO A
T T SITUAT STTaT ST AfS IcIE qadhse A5l &l
() @7 AT ST AT (TR e oAatenT) =T, 2011 F S AaienT ITadr an] givl
7. gfaestw ¥ fgwor ot
AT @I GRAT ST ATHF ITTAFIT F Grex [Fgwor qorret deeft Raamaet (2015)-39 37 39
ITATE F ATHTT
2.1.14 SU=H HH, TH!, AlFdAe A ¥, R A9 HA, [Fow sz, Hew At 9T 3R
e F O F org aree
Tg AT SSH HIH TIT okl 3T I qiaar, foes meq o1 Wes Afdl 7 gree Ay wiy
T 9 70 Su-fafRaw % 9w 1 #§ gfamosii 3 e &R g g1
1. fa=or
(F) SAT=H HTH, Fowhl, Alhole ASH HIH, TIFT ASH HIH (TITTATT 36 ICATE 6 & H (9 FT
ATIATT AF 2 % IT-AE () & TATE (i) § AAEE 93997 % A8 3c1E §, ST g8 AI9aT g 8
S AT ICATGT STAAT AT H, TTUF FYLh TAT AT ATAT - LT SAFTAT & TS & a1

AT Troie TohT T&ET, G o T qregiena (e & eftae g 9T &t 13T g1 S 3care §
TATIEE a1 g Ol g adT Ig 3¢ Tefifaa B St R it sea fiF & & 93
STEAT g weftfaa frar ST aehar g

(@) o ar=H sraT fHes ATl (TIETATd 36 3ca1E 6 &9 § Haf¥d) FT ATHIT 7S 2 % 3I9-AF
() & wfafe (i) & FRfEe §w=3ar F a9 3e 8, S 39 F94T 9 ¥ Fad AT a1l
FAAT I F, TIF HYIF TAT 7T ATAT N-SALT FATIAT 6 TS 6 19 AT o 670
famT, e fu w argga e & geftae g are B T €1 356 S 37 wehifaa frar
ST

(1) ST ST=H A T (TAGTATT Ih I¢ATE o ®F | HEI9q) AT ATTATT 07 T H TAT IHE &,

read Mgt /T § o e S a4t vefias e S & 9RomHea =T ST 3caTa ST g
g A= 1 % S9Y-UT (F) § AT0T HATSd IATE o T gl

FRequr. T WIE T AT T IS AT FOAT ITAT, T TR F ITANT 2 FRenSer, e F whada oty 1 afvarar & gt
TTF IUAT & Haw Afed e 3T T IATEH & Torw AT w1 & weferd su-fafae 2.1.1 % ara # 9 sy =1few
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2.3 FEEH ST U HIH

(%) PFT HIT
3 37 3F IATE

(8) SITHT TI2F
(i) STERT TAT AT TTTH HYLF (SETEL & (1T &Th<T, T[E, SHECIST, A [H, TLA T,
9T Tt T[T, S HTCS ISl hie (62T, HE[ TATIR);

(ii) I 5T;

(iii) T=T=, T T T, 9T 3 % SU-HE (F) H TAIA5 CATHREHT FTTAT SREHI 6 STANT Hl

& # TEd gu, A8 fAfawin ggfa § < 72 =H@e F aqEy F a9 FEiHE w9 9
ArT9TF TTATA H ey Sy &

(iv) 37T FT-3FL AT - FeT 3T FATCHTE, ST TAT HST IUTE, FIh, FHlwT, Flehele, TT,

FETH TAT I, THLT ICUTE ST heh STET FoehisT Ueh STl U< AT I o &9 H|
(M) T
IeUTE A= &7 T ol | 72U U weeTens AR 6 g w9
(i) 3T=H H1H, Foht, AThoS AT HIH AT ATRY AT H

AT
TSI AT Foht AT | A 99T =6 [EEEEIRE
FihAS ATSEOHIT AT | ATSHHIA T FohT AT | SATSHHIH AT Tt
T SEEshieT IihAE AEAHH AT | AT Aol
QIR ArSTehie STEHIT AT TR
AR
FA M, IAqH, |36 30 26
%, T/
I “gAqH, ITA/l | 525 475 475
I | FFaH, %, | 10 2.5
T | Ry
Ifereram, - 10 2.5
%, fa/dY
EC) TEA(N | 3.5 3.5 3
X6.38), - dH,
%, T/
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(i) U ATHAT § gl A-SJLT Gl T A, AT TTAT IT IS o Tk ST T i T=AT
FLAT &, AT SATSH 0 AN IHT G AT HLAAT o6 THIET G|

(ii) Frft off werre i stz i, T, Fiwere arzE B, ATET =" B WE 6 F IT-AT (W) T TS % Seoraw # s 7g
TEATAT ST &, ATZH KA, Fohl, Ahele AT HH, TFET AT HIF F 39 THE g Mg qWF 39 39-fafaw &

ATHETE AT E
(ii) oo = srraT e ATt
JqTET oo aree ereraT Ao Aty
FA S, AqH, %, T/ 20
T 79T, SAtawad %, 2
Zg T (N X6.38), =aH, %, 3.5
kil

feroqur; U grEet § 2T -2 AGTET AT AT FAAAT T IATE o Ueh AT AW i THAT FdT
g, Fad THeh = srrar Hes Aty WHT SHehl Hafard §vadT & THTsT gl

(i) 3T STEEHW A
FIAT ITATE AT AT 1 I ST & "1 o6 &7 H Feoor iy 42 Feq gu <F SToft 5 78 1 % 39-9%
(F)) ¥ aftra "efaa Ieame & forg e 2 % 3u-me () F whafe (i) § A G = @) s soret fi
THT T AT 4.0% (T & srfers =21 g =i

3. @I qSF

() fafafde Scare aftmt ¥ forg Fawr e arcft § Sfeafea T aftrat & o T som

AT (FEATAD | qefy yore 7 argeehiw, gy, | Fod smmesdim | gree sk
i) Frrae arEERT AT At | T Aew At fre
EIECEIE

[EEEIESE] v N N
THAH RAH N N J
forere J J J
AFAAT T[ATH J J J

T J J J
ERER J J J
TLHAEEH J J J
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W(W qsﬁ'waﬁ'aﬁﬂ;ﬁq,w, e srehi WW

#oft) T(FAC TR AT AR a1 fe At fr
TSR

[=ICTES N J N

N HEtET ot F AT FT ST Tehet 101 & & FH=T 2

(@) S TSt AU 6 S(aid, QT AT ST AT (T A1 HIGS A2 @rer agarsy), A,

2011 = aTefie qaRfere & § A FEE @rer S F7 S0, 36 796 6 Sqardd i
Faer gt =T & st foar strom)

(77) AT LT T AEF (AT ITA1E A9F AT @rer ggarsd) &f=am, 2011 % affere % # ks g
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.| TEH 46 40 -
T, | =T 43 48 -
T | gEI
EERE 48 45 -
30% gaeTdt 53 30 -
60% Za¥Tdt 60 60 -
7. | feforeex
feforee 47 45 -
30% fefereex 53 30 -
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- 60% fferex 39 60 -
. | Flesr =S =T A 80 * -
FieST Ao
e = 55 70 -
T | AT 56 46
3. | FHAE
- 30% FHee 62 30 -
- 40% FHHaE 56 40 -
- 45% FHe 56 45 -
- 50% FHAS 56 50 --
A 56 40 -
3. | de aifew 56 40 -
z. | dwETE
- FETE 44 45 -
- 30% &wHETE 50 30 -
z. | THed 40 45 -
ur, | ST
- EEE 45 45 -
- AT 47 45 -
iv EIEEERIES
F. | TTEEE Ao 47 40 5
(e & fom
50% T= farar
FT TEHERA) ST
o o srermar v
TR A AT AT S
g, | T A O 60 40 5

* g4 99T, =gAaH 4% (F/HT) Fie Ftest =i & forg

=TST AT AT ITATET T FATF =T BIAT ¢ AT F Fora oY IA=E o 7% 2 2|
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3. QTN VST 3T TEHERTIT TEaH
() fafafae Scare afomt % forw e fAer areooft # Steated arse afom 1 & ST BT

STTUAT:
#off) TR g/ e g i
SIEE
qTe A9

AT N J J
TH[fITEhTET N N N
T N N N
uiERE N N N
ESpEas
[ESEIEE J J J
TSR TSfE N X X
FAAT USie X X v

TEHERLIT GgTaT
USTe N N N

N wafar Soft 3 JrrR T ITANT ThATRT &7 F FHET B
X gaferd <ot & FTsteh T ITANT T el &9 F =T T5l 2l

(@) ST ot AV &, TAT AU AR ATHITST g, o GTer Rar &l J19 (T TS
AT S g qgarsy) fafa=m, 2011, & Fqame Aqaied Treta 1 gf IR AT ST
4. W@

SCATE @I qRAT AT qa (Hgu, fourh 9aredf a1 sraem) f@Ffaaw, 2011 F siavia
et =T &7 ST e

5. T=gar

(F) ITATE T TR ST HATAT G AT A A (QTT ATI HT ATATIT 3T IS(0T)
e =, 2011 &1 STE=T 4, & 907 1 32 I # seqa Qe Meer 3T @rer gear 3w
e srfarf=am, 2006 F Iuadt & orefiw wug-vwy a7 Futfia e s fRenfAdern &

o
ST TR YT ST




62 THE GAZETTE OF INDIA : EXTRAORDINARY [RRT IlI—SEC. 4]

(@) ITITE G FLEAT 3T qTHF (T IcAT8 HIAF 3T @1 ggarsd) faftaaw, 2011 afife =
T T &, 2 H TEQT GEHSaeh T TTLATSA #hl I FH

6.  Qafe

(F) GT=T T ATH STST RIT| ZTATTh 9167 "<S" T Uk SR ATH & =1l T & 7 1 % 3T-9%
(%) ¥ AHTT ZESTAT ST THhaT B

(@) STTTHSAT & T TSITSH ] A& 63T ST AT 0

(T) ATETHTSE & |1 NS g AT AT (FSX) o BT Tohol IX H A g 4T AR, AT
ATETHTS A o 97 At qariad

(%) T | U A5 TeAhed § T T Fle (60 7T, FIL | TS U AT F 1S 6 g2 dohol I H
A% @ gAT AR, AT

SAART F Tgel It §fT 7 g2

(3.) @I AT ST AT (TR T wafen) ARTw, 2011 F sfauiq AatenT STaem an]
Bl

7. gfaeste i< frgwor yorrett
AT GTeT AT 3T HIa TTTErH0r o @rer ferayoor yorreft Fareft Aawmastt (2015)-34 37 39

3T & ATHTT
2.1.18 IS I HfAT Icqrel F &g arerh

T ATEF =9 IU-TATH % 77 1 § qRATOT I TR e ITATET & o7 qR] 31 2

1. IEERUI

(F) GTT AR T ICTEN & T F A o7 a1l a7 [ohee T FT M@ F, @I A T
FLA F IS IcaTe AT

(@) @1 a9 TRE ST T 39 ¥ IR 977 Icaral AT RFre gy F uiie arer MeuH/EeT #
AT AT T FA H FIEA IaTE AT g

(1) ET AT A< HAT T TG F I o7 IcaTal AT oare o AT g O oot i o qE a
g0 ME T &l @I AT G F FIEA IcAE PE Al THTA e AT S M@l HLeA arel

USTSHI o ZTT @7 (3T g

(1) ET AT H¥Ee T T @ 37Te AT g e @ w0 a1 F89 38 e 5= F Je
TS SATSONT qedl T TTATRAT & GIT gITA ThaT AT § ST 918 § @11 747 2

2. AT HoH S T FILH
(F) FFT 91
fohve gg ol g8 | ITH o= 3f=q IqT=
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(@) g

o GREERT UEE;

o FISTV] ITUF FIA AT ZIALRT AToesh UHE F FIeT Fodw

« A UAES e AT o g 7 StHa M w5 9T UsTe;
ERES

—~ .
o HeolSH Usic

(1) §<==T

Iaare A aroft § steataa g AfReaEt &1 arer 4

duTHT grer A T AT e T T
T HwEwT Hee HAAe

T, srfer. % (Fyd) 12 12 8

T AT, % ter. (F/HT) 2 2 2

T TEA®, 7. % (F/), 90 84 88

I TaT ST

T § R, =, % (R 95 95 95

ST, stfer. % (F/H) 1 1 1

FT T P05 . 7.5 --

afzd, % (F/H) - 25 B -

<F Ui, 0.1 N #ifeas 0.27 - -

gIESIaaTES T ITH 7 7fae

IEEil

pH (10% T #), =Afer. - - 8
feoqur:

(1) 9THT 3 Tl T AFIST F TTHT o e 0T § oTHeT Al (3T ST AT

(2) ST T g 6.38 AT IATZE ATs T FolAGgd AT oI

(3) BTATT ITIST H UGl LT AF2IH AT AFSH HIAIGISIE AT of ATHA BT Tohe g SHT [ Uglg 4
FFSH | TATIAT AT gl AFH AiATgrzge & 100 BFT § gige daere &1 95 fgear grar 2
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()

(@)

()

)]

(%)

(@)

EICRINED
rfAfEe scre aftr F o Fae e aroft & steatera e oot #1 8 STaer B smom)

ISR (FTATHE M) gTer I Ul T AT e T T
HA Ha Hee
TEAATE Y N v
T TEhTET N N N
i T 3 N X

N FETET Aoft F TSR BT ITANT Thet o1 & F TIHT 2

S AT A0 §, TAT A0 o ST THIST al, [ GTer GLaar ¥ 919 (GTer 3cTE
AT S g1 qgasy) fafa=m, 2011, & dqame Tqaiiad Trst 1 gf IR 6T ST
Tgueh, farwT<h garl T sragy

TH HTHF § 39 AT 3¢S GT JLAT S AT (650, AT qard qom saem) &Ffaaw, 2011 %
BRI

=gl

ITUTE T TR 3T HATAT QT AT 3 AT (QT AT FT STAATIA 37T goiraneor) &g,
2011 FT ATLAT 4, F AT 1 37 [ F sreqa e el T @rer q2ar 7 7+ araf==m, 2006 F
SIS F eI THA-THT AT ITSTerd U o= feragent F e fFar srosm

STATE QTN AT 3T 9 (QT ITATE qT9 3T @rer dgarsd) A==, 2011 affers &' & |t
T, 2 § T GeToaan T et il Ire Hm

SEIEA

AT 2 % IT-AZ (1) H Hohl & ATHTL, SCATE T 419 G ART THE e, T TR A
HTOA, GT AT oA T G TRT HAAS Tl TIH LSATSONT Tsie § H9 & A7 6
ST 9T H/IAT ST

G AT 3T 719 (TR{RT e wrarfenT) f&fF=m, 2011 % siavia safe T Y&adm™ @] g

gfaest= i< frgwor yorrett
ATLA T GTT AT T AT TTEHLT F G [Aguor Jurret gt Faemast (2015)-380
3IY T8 3T & ATATT

2.1.19 fargy Trwor & forg @rer

1. T9) 3 @11 URTF & AT 3T ¢ S M AT 96 & & AT I (HAT Al T GRT FEATHT
FATAT ATAT &1 3 1 A g9 29 S99 g, s o O, S, s s
giast =iv fFerfaa u, €1, €, 41 30, T9F S99 FEigeged i arEde, T 7
T Tera /e IS o (e, Aicald i JAFd Tiaeariua/ger g senteaa fhar ST aehar
21 EieeT S et ®e AT % BT T 9 TIRT BRAT ST Jehd T 8-

1. Ffeaa® (Ca) — Ficaad Fdide, Hleadad FANIEE, HoqaH A3, HIeadHq HiThe

o [anN N o o N o\
HiAlS[H o, nloddH nlehe slgdlde, nloddHq nlthe cledid s,
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2. WIERH (P) - Hoaaw wiehe GIHIaTHF, Fioqaay hiehe STZafh, Fioqadd hHiehe

3. FTEE (Cl) - Foaay FEs, waRd Fse, JHiEy Fase, e

ENINESE CNERE: ells, CNERE ENINERIRISIESSH

4. AT (ATRT) (Fe) — Fid AT2ee, i daee, T dohe, Hileh TTaLIhIehe;

5. ATUTATH (mg) — AR FAEe, AU AtFTse, AT ®ivhe ST,

6. TI=TT (Na) — TITH FTEaHTai-e, Aiedy FANEE, ey FANEE ATASTETE,

HISTH HT2ee, AMSAT HiThe HIATSTHF,
7. R (K) — Trefow wiehe Sreata,
8. FIMY (Cu) — FIMIF ATZLe, FMNF T=he;
9. AR (I) — TIEAAT AAETES, AIIH ATRTES,

10. Ti(Zn) - 5% Te%e;

1. AT (Mn) — T3 TS, AT 9o%e;

12. faartaw v - Yfefae uefiee, Yefha aoiferee, et Tomame;

13. WifaeTtaT T — dier-Hd;

14. e & - Ferfaa 12 - s, Ferfma 13- feser i,
AT [t ol oTeg [T,

15. fFefim £ - -Ueh-SaTRd, STE-Ueh-STqThd, SI-Uehl-ZqIhvd THIS,
GELIEEN

16. oTHTEA (AT d11) — ATSHTEA FAEE RS FARIEE, ATSHTEA AHMTEL,
17. RETwrfEq (Ferfaq §12) - Rarraq, RErwe 5 —wiese Jafeay;

18. aAtzfoq - fAfeauaTse, Mifeauares, Rt ufas;

19. Frarfie 16 - TTEAE IR FES AT
20. FmTted (et te) - S-amite;

21. HATHET — hifers® Ui,

22. HErafas ufie - Ffeaam Erdhe, YT,

23. ferfim #1112 - AT THaTArtie, g A e AT,
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ITITE ST & q<h &Y fd@d § UF 961 R I8 T46 X W gu udsi@ace § 4 gl I8
o, e garerf, e gu afiwersl, T &Y w@ne o T off TH gt S Ame =\ & o

eIt 21, & oft qoF Er ZEehT arEl T ST el iy 72 S AU T s | Jiew a8

24, e & — FASaHaT A,

25. faorfaa ff - vewifds ufie, Aeaq uekide, Hfcqdyq ULhide, TEHIaA-6

qrferde;

26. FATST — FIATSA A1eTee, RIATE FANILE,
27. AEAIEE
28. FATHIH — T3 FodEe

e g1 =Tt Ul
Tg AEfeiaa sraeasharsi F7 ST I M, AT

1.
2.

o o &~ w

10.
11.
12.
13.
14.
15.
16.
17.
18.

FHY, IETE a9 (3 SATET T51)

T & T, AIRITHTE T(A9d (7 FA T2l

T T, ATILETE TTA9T (F FH Ta0)

FA TG, ARITHTE TITT (7 SATET T2))

T BTES AT U § Agaqelier T, ARIqare T (3 SA1aT 781))
EEEEIERIF

fehae AT AT gaFis

AT TAAT ARIGET TA9T (F FH7 751)

feTtim v (= % &9 #) g v 100 IAT.(F F9 1)

ot fF o ferfie € (Frerser RS AT Uiieed RO & &9 § =) ug
gfar 100 IT.(F F9 L)

faerfo 1, 100 7. wf fom. (& 7 78)
qTEATEA, ug ITT 100 IT.(F F7 TET)
frarrfam, ug I 100 IT.(F F7 72)
e, pg wia 100 IT.(F F4 7ET)
e ug Tt 100 IT.(F W 7g1)
wrfers ufire, pg vt 100 IT.(F F4 7gh)
Harafae uffe ug wiw 100 9T.(F w7 L)
ferfim #1112, pg wfw 100 IT.(F F7 L)
Frere, T, afT 100 a1.(F 79 721)
frerfae % ug i 100 1. (F w9 7E)

4.5
12.0
18.0
8.5
0.1

2.0 f=ft.
98.5
350 pg
4.5 ug

35 Mg
185 ug
275 g
1160 ug
160 pg
20 pg
1.4 T
0.7 ug
32 7.

18 pg
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19.  arrfed, pg wfa 100 IT.(F w9 FEY) 7.0 ug
20. &rfemw fwm. wf¥ 100 I1.(F F L) 90 faa.
21.  reform, faam. 9fy 100 91 (7 #7 7=) 370 femr.
22. e, T afy 100 91.(F F79 781) 250 fa.
23.  &feagw, 100 a1, gfa . (7 F9 72) 230 o,
24.  wERRE, 100 IT. i T (& w7 TE) 115 fom.
25. #fuferm, . st 100 I1.(F 9 7=51) 22 fmm.
26. s, foRm. wfa 100 a1.(F F39 781) 5.0 fa.
27. ATEE, pg I 100 IT.(F F7 751) 20 pg
28. UL, g T 100 IAT.(F FH T=1) 280 ug
29. o, fwr. afa 100 UT.(F 7 71 TAT THH ST Aal 2.5 .
5.0 .
30. #3fi, pg i 100 IT.(F 7 T=1) 20 ug
31. Fafaaw, pg v 100 IT.(F 9 7=1) 14 g
32.  FAfer o, wfy 9. (3 sATar E)) 10,000
33. H AT FIATHRH AT 0.1 I
34, F aqafead e qum Hie Ao 0.13mr
35, H AAUTEAT ATeH AT a9t EErer 25 T
36. H ARAT . AreAl 0.1 I
37. ¥ SIUIEAT TR RIS ST 0.13mw

Tg I ®F & Hioaq, 7% ST 913 el a7 T9T 7%, T, Tiferees Heradrese fthen o a4
AT U AT THT TR G S F TAT o qlh | Toh AT 3T g1 AT Ul

g ATSZIST AT AT 3T FTaA STSNFATES o A0 § T 3T ST FoalT B

2. Trg) BT & A7 ITUTE & ST I AT AT o & T IHeh (707 i & FRT ETHT T AT T4
g1 3g &1 fafers go 3 98 g, A o 6, Fe, s S @iesl o f@ert u, =, €,
A T, THE S FA@IEsed AT A3de, THALE AT SHAIcH/Aleeeadied, Aleald 3T qFed
STaeaTOa/geTe T "t T ST |Jhar g1 aidteaaaiies Ht ufde ¥ g9« qieedi &7 ao

AT AsheT 39 F9T &l F@ & o HamT ST 9ehaT g s 3caTe § g9 F97 &7 a9 gaa9q 12
ST Sii¥ 3T o St 10097 1.398 UT. & ~qATH Aot e AIERIT TR 2T

Icare | wid 100 forer ST f@ert®ie € % 0.70 <. FT Aaq | FHFTord gl 3949 [ertaer

AT G & ATdh AT IIUF qed A qHad: AW g8 § 970 A qT TUF Jod 3qeAs8

FLATH & Hag | o R ST TR 8, St
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10.

11.

12.

13.

14.

15.

16.

FET
EEEIRED]
FH=T e

T-TE A AT o

0.25 73T /ot & %9 J5l
0.107 TH9IT./=T. & %9 T5l

9 forum/eft. & Fw T (el ufire ¥ e
TS &9 § ITAN ZHT A7)

173 FRIT. /=T, | 1 A5l
11.7 T /. & w9 =51
11.27 TR/, & w7 951
1.4 IT/.° FH TE1

0.27 IT/AY. & w7 &l

0.8 U1/, & &7 A5l

1.3 AT/AT. | FHT A5l

0.7 U1/, & &7 5l

0.39 UT/AT. & FH gl

0.35 IT/AT. & 7 A&l

88 fomrm./=ft. & w7 e

7 ey & F

PGE 150 o uT./ft. & & 981
PGF 400 {3 /oY, & =/ gl

STa TAH " FIT W I dcd AT SIrar ¢, df 9Ty 70 979k qcdl i J1E7 dJad 9 T i

ST ATRT ST IoTad & FH qgl gl AMgU| SHH HEIH AT [STATaLI2eH, A, AITolisedd 3T

FITHIH TIH BT Tt Bl
GiST THF 3T EeTHa FRE & &G 5 T TR 60 ST T 8-

(1) *fTaa9 (Ca) - Feaay FTAAe, Feqaq FASE, Floqdq AT, FieqIHq Hiche
HIATTE, FCaTH HiEhe SIS0, HIoTTH HIThe ZTZaHF,

(2) HERRH (P) - Ffcaaq wiehe T ies, Floaaw wiehe STeafde, Ffoqaq wiche
arzatere, AT wivhe sreafes, Trefiry wivke sreafis,

(3) FART=E (Cl) - Ffoaaw Frse, ®iared FaRee, AUPET Fge, afw
FAEE, AETT FAEE, TSI FALISE MATSISIE;
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(4) <A (Fe) - ®3H AT2E, Wid oaee, Fed Hothe, il TTaLhIehe;

(5) #fform (mg) - Afform wreree, Afufoay swree, afufoay wiewe seafae;

(6) @fRFw (Na) - TfRaw arswrai—e, MW Fase, AEIT FEe AR, qeay
TTeee, MY BIEhe TS THF;

(7) wrefrre (K) - Treforas wiehe STatae;

(8) WY (Cu) - FIMIF ATZee, FIF The;

(9) SAE (1) - TEFATH AAESEE, AIH AAETEE;

(10) fS=R(Zn) - fRiFahe;

(11) & (Mn) F =a- &30 Frarse, T a6

(1) FEere v - dfefqe vfiee, HWefReaienee, Wefqe Tz,
(2) AT T - dle-F0,
(3) faerfa <t - et <t - uwiheihae, Ee@a 13- Fierhed Ihd,

TR R - T EL [T

(4) T € - ST-UCH-STR, STE-Uehl-STaThale, SI-UehHI-2IaTh e THide,

TTE-UeH-ZAIh A UHIAE, SI-UCH-[AIRT TFIHE, STE-UehHT-STI It

T,

(5) ATZHTE (FEeTtaa d11) - ATSHTEA FATSE GRS AR, AT HAAATES;
(6) ferwatae (FEerfam €i2) - Rerwataw, faefE 5 -wieke fitaw;

(7) A - frferuaTes, fefe ufere;

(8) faerfae &6 - mrfretiHEn TregrEs;

(9) arfen (Frerfae T=) - Sr-amfes;

(10) HATHE - whrfers Ui,

(11) TErafaer uftre - Seaaw e, e,

(12) TEeTda 11, - ATEATRIATATIHA, TS e [aTATIH;

(13) =T & - wEtIeAHATH I,
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(14) ferias =t - Tenifa® uie, Aeay Ushide, $ioadq Uhide, Tl (od-6-
qTfeHes;

(15) FTATSH - FIATSH A2, HIATST FATLLE;
(16) wreTREte,
(17) F=rf=aw - @ifesw aeeTse

ITITE BT & H{h T e § U 961 31 S| I F2€149 S 7o g udleniaaee & q<6 af
ST I A, STEa qa&rai, Mo g ahizetshi, T &Y &g & et oft ve gerd s a9

FATE o 1T g &, ¥ 1 q<h GIIT1 SHaRT T17 ST T qTET A5l gt A1eul

TAH A= QT T G At T g7 9 8, —
v &g &9 97 Iaarer & forw 100 e #
CIPRIEED Ffershay w7

pH - AT F Tt el

SIERL I EEIERIES]
AT grEgro Faide TaT T HIHT
TSy wTAT F AT THR H QIEAA ST A fTH

HITTT Faie 2 FATHHIT sreame T |17 % |
qreferm gregrT e
TETATH GIES IS FHa(e
TETATH Fraie
HIoHIH ZTES TS
SUERECIEE
TrefTw AT5ee
U (+) AfeFes TS & IcaTad g8+ TaTT G | wAT

fafes ufae Tt TRT o6 Tr9) et | AR ey
LR e O
o B S aoT 1 T, ® a4t e o fore s

UA-UEFR({a TS

HIAT JAT STERAH3EE 0.4 umH




(A Il —Evs 4] A ol TSI« SHERT

77 Referiad sraeaarstt T SIqaTas H3, T

1. FHT, ATOET ITT9d (3 SATET Ja1)) 4.5
2. T F TEM, ATCIHTE TA9Td (7 FH dal) T9T 6 STTaT Agl 10.0
16.0

3. T FET, AL T(A9rd (7 FH Aal) 18.0
TF FET, ARITETE TTTd (7 FH Tgl) 12.0
o< wfa 100 I (7 7 781) 1.398 IT

4.  FA TG, ATTATE TIAA(H SATET o)) 8.5

5. T el UiHe # rqaqefier T, ATqarT Iiaerd (3 SATET 9a1)) 0.1

6. Ferefiedr:
(a) s serefierar i 2.0 fa=ht.
(@) AT AT TTqerd (] FH Agl) 98.5

7. Teree U (A & €9 ®) pyg T 1009T. (| FH 981) 350 ug

8. orfae U U fEer@a St (FIrhed hUd ATaT TR R & 9 8§ 4.5 ug
=) Pg. I 1003T. (| FH F5I)

9. Taertaw =T, . 9fa 10031, (| FH T&1) 35 7.
10. =T=HTEA, ug T 1009T. (7 FH 7&1) 185 ug
11, Rarwertae ug w1009, (& w0 =) 275 ug
12. AT=fee, ug i 1009, (7 F7 751) 1160 pg
13, qrEdiSITF, pg i 10091, (37 1 T2) 160 ug
14, ifers Uftre, pg I 1009T. (3 0 ) 20 pg

15. et e, fRm. 9f 1009, (3 F6 78 1.4 fon.
16. ferfas €112, ug i 1004T. (7 Fw 7E) 0.7 ug

17. sreres, o, wf 10097, (7 79 921) 32 .
18. farerfas ¥, pg st 1007, (& #9 72Y) 18 ug

19. 9TATfed, ug St 1003T. (7 FH 7g1) 7.0 ug
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20. fFarfam € (TE-Srmrheter AT F =9 #) U gfa 10097, (I 9 T21) 3.151U
21. #rfeaw T wfw 10097, (7 F9 T&1) 90 fem.
22. TrefEH, FT. wta 10097, (F F7 T51) 370 femm.
23. FerTE, o, wi 1009, (7 w9 7E) 250 fora.
24. Hfeee, fo. wiy 1009, (7 #9785 230 fora.
25. wienrH, . afw 1009T. (7 F7 781) 115 o,
06. #frfrrm, R, iy 1009, (& 9 72 22 e,
27. =, TR, afa 10091, (5 %7 8i) 5.0 fam.
28. AN, pg T 100, (& 7 7E) 20 g
29. FT, ug I 1009, (& F4 L) 280 g
30. 5=, BT, wfa 10097, (| F37 720 qAT THY SATST A8 2.5 o,
5.0 fam.
31. #efi, pg IR 1009 (3 F ) 20 ug
32. Feferam, ug 9T 1004, (7 9 EY) 14 ug
33. Tt T, gfY an. (7 sgTer 46)) 10,000
34, ¥ AIEAT HIATRIT TOT 0.1 7T
35 ¥ AqUTEAT FTee TAT Hieg TUMET 0.1 9TH
36. ¥ AT AR AT a9T HEmer 25 T
37. ¥ wAred €. Aredt 0.1 9
38, H AT ERIEATHIR ATaH 0.1 7w

T H TEA [ST7H % GHT HF T % a9 6 [0 g & [aehed -

FqT THT F TEA /S0 & THT FH T 6 T 6 (0 3068 Z& % [dhed H FAL Iood (9 d
#T TS SMFLTRATIAT o ATA IR (AT TR AFITFRATH & THAAT SAFT9TH §—

1. 9fa 100 f&6. =T 2.25 - 2.75 IT. IrE gRm

2. @iasr gt wia 100 3. FAET 0.5 UT. & FH Al M7 AU FHICTTH: BIERTH FT I 2:1 R
HISTH, TETTAT 3T FARTSE T GI<H WA T dle 40 et ¥ F7 951 gMT1 A5,
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3. = TF F LA & AT 60:40 SR AMGLTF AHAT THAE oA grmm i, f&fes, sfaafee e
fEfeete;
AT T<h TOr9] 3o oo
AT ST T IE qh 1279] TF Fahed
e T forep 3o farshed
T dFeE {Xh AT dFerd T ghE g (99 39 fOweT #1 IuT Sodted HiF TE

ATTLTFHATAT T HTAF 6 ATALh (AT ATAITRATHA & (HAAT AFLTF g, 9 T A1 GTe
ITITE I T FET AT AT o TATT I Teh TTAH R & q1€ T TN /AT ST FaT -

1. FHET I 9T g, qFE {h RHAT G-I ST FEeEge adqil Wi,
e, Reafea/aeeiRFaled, ATeard /AT Thid g,

2. AFRH-TH TA/AT & o T AETT BIHA g Flaigresed aaie o, e,
Reafea/mTearEaate, ATeerd i ThIT gl

g ST fore] g8 fashe

T gEUUATh A9 g9 AFeT a9E § IqAsY FATe T AE@LTHAT 6 ATATh
et sraegsar o o Fam-

1. TIEH, SASIATEAE 58 AT 3o T TIE T,

2. 100 wfaera =T Ufde aqi UF T &,

Tg I=d T | e, 9% A< Agd (el A7 hed AT qIE IUT, TIATH, Tifelee HeTarsae
fhew a7 Terstiivaw wiger § T Bt & ff e a9 @<= 0% § =0 e 8 B gar
2T A1RT T a8 @319 g & T97 g1 T AT AT ATearod i¥ FTaaSISsiaaIss %
Trsror & = R ST JeRaT 21

3. HETIAT AT UT TR T2 S| dTHIAr: qag H1 AT I qIed &gl Srar g, S
FATS, ITAT, FIATAA, ST, W 3T QT df SISl I AT Brav g, AT 6 967 79
e & forg senfera BT =T i saar aw BT @ gar g oo, gy A T e
AT HTEAH § He ST AT 21 AT 2

TI-TATST AT T AT Bg Aol 0l 3T o 918 6 aF & AT o (dhed & TS 97
AT grav gl

TH-IATS AT e Ao § ¢, A9 sren, aret, At s, 79, & @& ad a9
STTETET o 9T ST gid &1 SHH diesdl & @ ad, 319 3o AT Frargresed 99 T,
R, RFafea/aTeeSaied, ATeed T AFed, HiceIH Hiee, Hiehe 3T Hdeq i

T TTIURh Agcd Ul @iaef 3 faeTtae arfoe g1 S8 Icq1e & 9 | =qad 10 Sfaerd 3o
T T SR 39 9T & <qAAGH 5 Sfaerd g8 397 it i gnfll 388 giageie
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FHT AT ST-hel UTHE 9He A8l g1 SHH BT ol THIGH WY, © dieadl, el
AT ST | a9 IcaTa & 0.025 FT ATeraw =T T ATHHT g THH STHIAT TS STE ATI 6,
tafrantae, =i, Frffes sfe fr onfoer 21 a2

FereTioe A ST @it T80 & &q e79 TTNT /0 ST TJhd ¢ -

1. Ffeqaw (Ca) - Ffeagw Fraiqe, Foaaw wiche grzafs, Ffeagaw aehe;
FIERH (P) - Hfeqad wiThe gTza i,

3. FAEEE (Cl) - AW FEs;

4. A (Fe) - Zregior Ted e, feed-sraeeT s,

5. AUty (FRIT.) - AT Forse, Aoy AFee, aRfET wiehe
SIECILEN

6. TIeay (Na) - Fifeay FAIss;

N

7.  5=(2Zn) - &% 9o%e;
Azt
1. ferfaw v - Yefae uefiee, YefRemfenes, Hefae Tramme;
2. wifaerfdm v - fer-Fade;
3. faerfm & - fafim < -uwithehde, ferfem f3-Frermme i,
TRt [ T-h [ TE e,

4. feEfwm £ - S-uew-EarEdd,  STe-UCHI-ETOrEdd,  S1-UeH-

TITERATH S, TTE-UeHI-2ATh (e THIEE, ST-UehHT-STI L HFeIHe, ST3-THl-

o o
clH Tl dadldc,

5. qreaTeq  (Fermma @11) - J9EaEd FEe gRsadaies, ATeHEA
ﬁl‘il‘lliia;

6. RErmifaq (et &@12) -Rarwfad, Rareitas 5' -wivhe qieaH;
7. AefEe - e, e ofis;

8.  TacIfA =16 - qreI=T=+a SEgIFILILs;

9.  amrfed (Ferfew ) - St-amite;

10.  HEATHRA - rfer Ui,
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1. g uhe - ooy gareEe, T,
12. e @11, - ATeATRETATe, SIS I I ETAT A,
13. fa=rfem & - wfEemmTda;

14. Tt - vewiles ufee, Tieaw ueside, Sioaaw ueride, Uehifaa-6-
qrferde;

15. AT - FIATET d1a¥e, FIATET FAEE;
16. AT,

17. HATEIH- IEIH TS

Tg ST | T<H, e M1 AT =81, TTSST & &7 § T 3T 3@ § THAA g [Tl

waTeey % forg grfverea g, & ot g% g

L RINERIEE? 5 WTRTTHTE ST 3t &7 100
TTH F ATEHAH T

IR 1.5 79

HIFT 74T SEReTaeTes 1.5 7T

pH-FF 3T F3 arer TSl

HISTH greg o FEe

HISTH Frdide

ST 9T2ec

TETATH GIES IS FHa(e

Tt FTate qieaw F forg yard gy |6 & Hiaw
fafawior srvrme

o AT2e

HISTH gIES =S

FfoaTH gregrrTEe

TefH gregreares
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T (+) Al U

fafes ufere

LLAE | E S

HTiea (ot Srenrhier 300 forT./FRuT. aET, U FHar SIS
=)

Q-ETRThRT e

TA-TEhI [ qToHee 200 . /fFuT. 7=

77 Referiad sraeaaharstt 7 I H, TA7q-

1. =, AT Sfaer (& SATer AE)) 5.0

2. T T, AR Iq9rd (5 79 T51) 15.0
3. FET, ATCIATE 91T (7 FH Tal) 7.5

4. T FlATgIeged, ATIAT TA9T (3 F9 T 55.0
5. el TG, WIKITHTE Taerd (3 S91aT 721)) 5.0

6. T BTESIFANGH TS § AT 1@, ATITETE Tiaerd (& 0.1

SATAT TET))

7. %S HEA(IEF YR TR) ARIGER I(A9rd (H STTaT 7al)) 1.0

8. faerfem u (e ¥ =7 #) pg 7T 100 AT, (F FH 72 350 ug
9. guTIIT T gu fGerf® <, pg I 100 IT. (Frershesihre 5 g

FIAT TITheH h o o &9 § 2h (4 FT 7g1)

10.  Teertae =, T, wfd 100 Im.(F %79 981) 25 o,
1. JTSHTEA (FTESFATEE & &9 ), /. afa 100 I1.(F F97 781) 0.5
.
12.  Tarwfas, o afw 100 .3 F:9 750) 0.3
.
13.  Arstae, fom. wfa 100 T.(F 79 721) 3.0
.

14.  ifer ufire pg wiy 100 a1, (7 7 72Y) 20 pg
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15. s, . afw 100 .7 79 781) 5.0
.
16. T, wfT 100 a1.(F w7 781) 2.5
TAT TEH SITaT T8l f.
5.0
o,
17. SR T, st 97.(F SATST AEh)) 10,000
18, ¥ AR FIATHE TOMET 0.1 3w
19. ¥ AquiEd e g1 Hiee T 0.1 3T
20. ¥ ALUTRAT HTHTTAT AT vt 25 I
21. ¥ AUTEAT . FIeA] 0.1 T
90 H AUATRAT ELRISATRIHE SHTTLITH 0.1 T

7g StHa =7 ¥ "Hidds, 9% 3T qorgd st a1 fhew a1 a1 Jux, gefde, giferer femeee
e AT TSI T=aH ®igas | ¥ et &1 A« A aq a=ia 9% § 39 T 9% BT gem g
MU T 98 @0 g+ & 947 2|

4. TETIET TS I AT T AN ATHAAT: g T T AT AT FHgl SATaT &, ST AT,
TAl, FATE I, TS, 9 T @I a0 g1l 92 SMETRd giav &, dTHdr 6 TH1 FF Fed & oI
Terrtera T 7 Sl ST i o =T grar g 6 art, g6 AT TRET o o AT § g
STTH AT g1 T4t 2l

THTIET SIATST ST T SIS ©g ol i 3 & &7 T T #hl 31 & Tg1 o A<k AGIT
TSI 9% TR gl

HHTET AT 9 AT T Ao STATST, IAl, HIATS A, qTST, Wl 31T STTETE 6 978 @1 I
ATt & 9T AT STaT 81 HE AT g SIS S Wil #7 €A 75 Yiaad F w9 Tl gHT
ATGUISEl SCATE &1 TS ITANT F Tgel IIHT § AT 2IAT &, T AL & AT 9T Tl il
“IAqH AT 15 TAerd & FF Tgl gl oY S 9% 70 TAerd & FF Tgl g ST o Hiersd 6f gl
IeqTE T AT ATHIT G- or0-qa1¥ 391 % 100 UT./100 THST & ST{erF qg1 g+ AT
gIESISI=Ed a9T H oTfie 2ie-% ufte Icare | emfier /gt ot smoam za Aaferfea arft
T AT BT TFdl g e Hhiad, AGeTH AHAT THe (AT TS F7 Fad IHhids T €9
TANT AT STTUMT), ATAIeAg<h 98F, 39 3T 3 ¥ a4 318, 3, @I a9 T T4, FA AT
oy, Ao, e
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et 1 oiie a@fesr 997 & & 279 T30 h ST 996§ -
1. Hfeaaw (Ca) - Ffoaa Frdide, Ffoaaw wiehe arsafaT, Hfoaaw aoke;
2. TR (P) - FoHIT RITHE STeadH, BIEhHIH THE;
3. FeRTEE (Cl) - HIRAN FATTE, S Ui

4. A (Fe) - ETES o Thed A<, faea-sraeest s,

5. arfed (Na) - Jifeaq FAIEs;
6. fi(Zn) - i Tefiee, Riwwes, Sesatrares, Rieaere

1. fFerfie v - YRR v, Wefeafeaee, WefRe Tomaee;
2. MA@ T - e,
3. e &t - ferfew 2 - wisedred, fAerea W3- Ao,
BN e E A B A
e 2 - ST-UeHT-ZIrhie, ST3-Ueh-2Iarhe, SI-Ueh-ZIIh e THide, ST3-

ToHT-2 T (e THEE, ST-UehI-2TI Y THFIIAE, STE-Uehl-2TTh I T,

&

5. qreaTe (Rt d11) - JTeaTEA FARTES BRESIFAIEE, ATSHTET TS,
6. farrfas (Refaw 2) - ferefas, Rarretas 5' -wiewe afeam;

7. AT - AEifeauaTes, AEife ufae;

8. eI 16 - IEs I+ areg A IEs;
9. Frarted (frere =) - S-amrte;

10.  TATHEA - rfors Ui

11, "erfas ufEe - Scagw derae, g,

12.  faerf®s d112 - arearRraraTae, greg A s Tt A,
13.  fEerfea F - wEtsesardia;

14. et # - TeiET uiHe, 919 UHhiae, Foadad Tehide, Tehlad-6-TTeHes;
15.  FHIATSH - FIATST d[a¥ee, FATST FALIEE;

16.  SrEATH;

17. fafaw- it fomTee

Tg BT & TqH, BIS T AT [=@, TS F T § AT 3T 3@ § THEHTT ZRT|
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Fepfouss ATARET Gigd ¥t AT, 9T, qRier g oY S| [uraT Hit g g T, e T
T[N AT T8 | {h g

= feferferd amer @ste orfaet g1 9% 8
G FISTH T AH I AT & AT 9% Iq1& & 700 T, |
EIPERERSIEY
S CIRE IR ED
SELRE} 1.5 94
HIFT 74T SEReTaeTes 1.5 7T
pH - [ Fe aTer st
AT greg o Fraiae g=y AfFwTr semm g "@ifea g
qrfeae g o & sfaw
T ETEg oI FTa e s=g fafamtor st g Hfifea
FHfcaaq FTAE }
T (+) AfFes ufae 1.5 T
farfe ufare 2.5 I
LA | E S
HTiea fofera Srenrhier 300 3. /. 99T, USRS TqET ST §
TEFRT-S R
UA-UE{feel qTieRee 200 forr./Rr. 7=
U-UEHIa®h TR q9T s 50 m, TERifET Ufie ¥ w7 & qur iegw
TAIEAR T =TT 07 a7 AT 3 offe
LIRS
HTee FA1gI2 3 =g, FAT=wTor srearme gy it
FHITIT USE
SAHTATH Fraie }
THTIH BrES oI FTETE) = FafeaTor st gy oA
77 Referiad sraeasharstt 7 SAqarad Hd, F9q;
1. =l ATOER giae (3 saTET aE)) 4.0

2. T WL, IIGER Iaad (5 79 T51) 15.0
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3.  FA FAIIEgeH, WAL Taerd (H FH Tal) 55.0
4. T TG, ATCGATE TTA9r (7 SATET AEN)) 5.0

5. dq RSN UHE | Fgaqeiia 1@, AREr Jaed (7 samer 0.1
)

6. FE HIEAT(ATH AL TT) WRTTHTE T (T SATaT 72T)) 1.0

7. e v (e F = #) pg I 100 1. (7 F9 TE) 350 pg

8. wHMIt fu gu et e <t, yg IfT 100 T, (Frerhesiwaia a1 5ug
TATheH [l & &9 § I<h  (F 7 Tg1)

9. faerta= =, . wfw 100 IT.(F 7 7&) 25 fa.
10. ATSHTEA (BTESIFAIEE & &9 ), 3T, I 100 IT.(F w9 7=1) 0.5 7.
11. fedreitae, . 9f 100 o1& 7 78) 0.3 .
12. ATstae, TR, 9f9 100 9T.(F w7 T81) 3.0 7.
13. rfem ufire pg I 100 1. (& 9 72Y) 20.0 ng
14. e, 7. af@ 100 Im.(F w7 781) 5.0 fa.
15. iR, st 100 UT.(F 7 T81)TAT T6E STTaT Aat 2.5 .

5.0 fmm.
16. ST TUET, IT AT (F SATET L)) 10,000
17, ¥ SIETEAT HIATERIH TOAT 0.1 7%
18, IR A TT AIeE T 0.1 7%
19, ¥ SAqutedd Ared AT aAT e 25 ITH
20. SITTRAT 2. ATedt 0.1 7%
21, ¥ AqUTEAT FCHRITATRIRT AT 0.1 aTe

Tg SfHaeT ¥ Hdas, 7% T A5gq fZeal a7 fhed a7 91 94%, qiafde, qifoees
HeTATEwE (hed AT TeSHHaH ®iad § T AT &l @1 e a9 a=ia T § =9 T 9%
[T gl 29T AT U o a8 @ad g | a=71 31"

5. ST BTHAT - TL& TS F 8, g TS ST I T A6 F e AT AT 6 (07 &/l &
TATT @R JATE AT STAT g1 THH Aleadl & Tl oTHA gl Toh &1 T8 9T Ardred
AAAT BIHAT A= (&7 T GTEAT & T 63T 14T 8, Tl i Iaerse I 100 AT.FART 9T

AT 3 YTH T FISHT ST T9L T ShFe g9 & ITH g0, AT e & T % 917 S feerfa =
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T %l GIAST GTHIAT &1 FThT & Toh GO qgl AT g A ST A Sl w1 gAaq 90 iaerd
TE(A AT B

T g & a1 a9 aF il o & (10 ag & TTF gL H a1 aiel ST Sqad| BT ofa
fAdert & ST T AT STar &, @r 100 THUS @T-a folu-aame Scame &1 601, SFerr (AT
250 eT) § FH 3T 85 Toh.FATT (AT 355 hol) & TEF AT IUASH FLATHT ATRUI

Fqadt BT | A= 7w U R giea owE @ ariee g,

(1) 9TE - sfa 100 AT, ITAs FeA T 9 3.0 |/ FH A M1 AT (AT I 100 SqT=
et 9 0.7)

T 100 ST FART 9T 5.5 & e q51 (100 St frefises 9% 1.3 UT.)!

(TTET T8 & THIT IO Teal sl [OEaaraT S5 T qeal =l qorar & o G

AT § = TIE T I ATAT T Z1 STCIAT| TIE T 0reir 85 TfAerd & F7 Aai gt i1
hiers =1 g1)

AATF AHIAT THHE THb TIUF AT Hl T o6 [oIT TLHOT BIHA | STIST ST Thal T Bl
ST TS &7 dd T €9 gl TN 647 ST 96T 2

(2)  FET - ST 100 FART 4 UT. § FF Tal gl AT (T 100 I Fherised 9% 0.93 7TH)
ST 100 FART 6 ITH & SATe Tai (FTd 100 3urse Fhersied 9% 1.4 I19)
ferTfers uife (Reraeres & =9 #) - 310 . & 7 721
(I 100 AT AT I 100 ST e IeH
T 74.09 TH)
STITET H FIEATEIESSH ol qIUShdT TTHA R ST 98 3T |ie agl &l e § Tqfhel it
ST 9T T T2 SATaeTHaral & TqH1E Zadt A1 § IS(T ITee HLATT)
THH T TUH qed A1 ATHe o0 ST Jhd &, ST T8 GATea wed 6l aedsdr gl &

ITATE 6 Hel o a1 #f o & Torw AT @rer TrSET ST 6 et & o 9% g 59 =44
o & ot 99T Ted SET STaT @ df G 39 0 qedi & [LRHISE STl TATSHH (AE)

HTAT | FH dgl g[T ATgul
GIeST T S fAeTtHa AR % & 3798 TN 60 a1 F96d & -

1. Ffeaaq (Ca)-wcaayw FTEie, HeaIq FANRE, Hoddq AT, Hioqdd HIEHS

o [anN N o o N o\
HiATS[H o, snloddH nlehe slgdlde, anloddq nlthe cledid s,

2. ®IERH (P)- HcHIHW ®IThe HIAIGTHE, HcqIH HIThHe TTEATHE, Hoddq HIEhHS

TTea o, FRTTY wivhe SIS e, TIeforay Riehe ST e,

3. FREE (C)-Ffoaay Farzs, ®de Fdse, Rfem Fee, S Fss,
TRTH FAEE, IESTH FALEE ATTASTE5E,

4. A% (Fe)- FEH ATSIE Hid AFe, T Toha, Hi s TTAUHITHS;
5. #fuferr (mg)- &fform sz, #fuforwy stwree, &Fforaw wiehe sTeafam,
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8.

9.

[N [N n ol [N o o
SHERE (Na)- HITsYH dlghldldc, HITsdH Fflilgs, HITsIH defllligs ATdlsTvs, HITsYH

[N N [anN
dlece, dllsdH milthe HiAld[H D,

T (K)- TTefoaT ®iehe STEatae;

FIIT

(Cu)- FIIF AT2e, FIMIF dothe;

AT (1)-TTEFAH TSRS, AT AAIETEs,;
10.f3rR(Zn)- ez,
1. 831 % & (Mn)- T30 Frarse, S aee.
et

1.

10.
11.
12.
13.
14.
15.
16.

17.

oo o oo o oo
fFerfie v - YRR v, Wemeafeaee, Yefe Tomaee;
i T - -5,

o & - Bt < - ottedTRee, e 13- FreseH R, Frhed R -
FIATLIA,

rerae 2- ST-UeH-SATROd, STE-UehHT-STaTRUd, SI-UehHT-2TIIhed THIdE, TTZ-UH-
TMATR S THIES, ST-UCHT-ZITh e TFIIHE, STS-UehT-2T Y T,

JTATeA (Rt §11) - JTIEHTEA FARES BEg [FA RIS, ATSHTET HHMIEe,
farrfas (Refaw 2) - ferefEw, Rarretas 5' -wiewe arfeam;

ArEfRE- FEiteauaree, Pt i,

ferfam 16 - wrshetfame gregEEs;

FrTted (e T=) - St-arafe;
TATIR - hIfer Uiere;

Yerafas TiHe - Heaaw derade, Y,
e ot - ArEArERETeTae, SRS T,
freTfie ¥ - e,

N o\ N o N N o
i =7 - veifes ufie, Aifeaw uentde, Sfoaaw ueside, Ueni 9 a-6-q1feqes;

olefled - iz @nd(;\d, RUINIERESINESH

SRt }
FAfTH - IIEIH godT13e

Tg ST | T<H, Fle M1 AT =81, T3S o &9 § gT 3T 3@ H THTHT g7l Tg TR,
THETT T 3T X F918 & {6 g SHERT T918 A< T I A5l gl ATigul
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zardt ferforfra e o onfier 2 @k §—

STIIT-F [ 0-G91¢ 3c917 #7 100 151 § J189FTH &<

PH-FET F27 FTe1 TSl 2

AT grEgroi Flaide \

[N n ol
dliledH apldldc

qIEay Argee

TETATH GIES IS FHa(e
Tt FTaTe

o AT2e

ITSTH Fregraarss
FfoaH gregrrTEe
qreferm gregrT e

TS (+) dAfes Ufie
fafes ufere

>®'%W%ﬁ'q31v—a9rﬁﬁ1ﬁw EEARRIE IS LTI G

p—

arfrea fafa s
a - SRR

UA-UEFR( (A TS

3 oI, U sreraET WA o

5 fO9IT. U qET HAIS o

g Fafered sraeTsharstl T I Hdl-

. FATHTerT HTTOTHAT
1. 7Y, WIOET S (3 $9TET 78)) 4.5
2. T g T, AT ITq9rd (5 FH qgl) 3T 13.5

(¥ ATaT =) 24.75

3. T I, AIITHTE Iaerd (7 FF dgl) 3T 18.0
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(& aTaT 7)) 27.0
forTtorTe gfa 100 9T (8 &7 Aal) 1.398
4. F TG, ATTHTE TTA9T (F SATET 7ET)) 8.5
5. T ETeSiadlih UHe | reaqeiier TE, ATare Siaerd
GERIAKGE) 0.1
6. oot
AtersRay gerefierar i 2.0 faredT.
FAFLHAAT AET Taerd (3 F9 1) 98.5
7. e v (W& F =9 ") pg vy 100 T (F FH TEK) 350 ug
8. ortfrer 3T wro i St (FrorshedTohaier ToraT WAiTshed [hiel
&7 H =F)
ug It 100 IT. (5 FH 7al)
9.  foert®= =, R, 9t 100 9T.(7 F+ 72) 36 fe.
10.  9TIHA, meg W 100 AT, (7 FH ai) 180 pg
11. R, pg i 100 a1, (& F9 72) 270 ug
12. A=A, pg IfT 100 9T, (7 F47 721) 11259
13.  9TEASITHE pg 9 100 I, (& F 78 202.50 pg
14.  rferm ufire, pg o 100 a1, (& F9 72Y) 20.0 ug
15.  HeErafes ufae, fam. afa 100 am. (7 F+7 921) 1.35 oA
16.  farerfam #1112, pg w100 9T, (7 57 72Y) 0.675ug
17.  =rereq, . afT 100 a1.(F F97 721) 32 o,
18.  fareTfae ¥ pg o 100 I, (& %+ 7EY) 18ug
19.  aTHrfed, ug i 100 T, (F F7 72Y) 6.75ug
o € (a- ZreRrhere IR F =97 #) LU, 9f3 100 97 (F F9
20. &) 3.151U

21.  =reaw, T, wfd 100 1.7 F9 981) 90 fH.



(9 1l —Evg 4]

A ol TSI« SHERT
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22.  wrefor, e 9 100 1.7 79 78 360 famm.
23.  FARTE, BT, w100 9T.(H FH T81) 247.50 a9,
24.  fewmw, fmm. wfw 100 91.(F 797 T2) 405 .
25. iR, T wfT 100 am.(F F9 78) 270 .
26.  #fufrw, . 9T 100 a1.(&F w9 72T) 27 .
27. e, [ 9@ 100 IT.(F 9 81) 5 foI.
28. TS, pg T 100 IT. (& 7 &) 22.50pg
29. T, ug T 100 IT. (& FH 7EY) 2804g
30. 5, frm. o 100 9T.(F 9 78) and 2.5 fimm.
(& SAT=T 7)) 5.0 fr.
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MINISTRY OF HEALTH AND FAMILY WELFARE
NOTIFICATION
New Delhi, the 6th December, 2016

F. No. A-1(1)/Standards/MMP/2012—The draft regulations further to amend the Foatey and Standards
(Food Products Standards and Food Additives) Régok 2011, which the Food Safety and Standardfdkity of
India proposes to make with the previous approt#he® Central Government in exercise of powers eoefl by clause
(e) of sub- section (2) of section 92 read withtisec16 of the Food Safety and Standards Act, 2(B3d6of 2006), is
hereby published as required under sub-sectionf(4gction 92 of the said Act for the informatiohadl persons likely
to be affected thereby, and notice is hereby githahthe said draft regulations shall be taken @mosideration after the
expiry of a period of thirty days from the date which the copies of the Gazette containing thidfication are made
available to the public;

Objections or suggestions, if any, may be addressé¢lde Chief Executive Officer, Food Safety andrards
Authority of India, Food and Drug Administration &han, Kotla Road, New Delhi-110002or email at
regulation@fssai.gov.jn

Objections and suggestions received from any persiimrespect to the said draft regulations befbeeexpiry
of the period so specified, shall be considerethbyFood Safety and Standards Authority of India.

Draft Regulations

1. Short title and commencement.{1) These regulations may be called the Food $afetl Standards (Food
Products Standards and Food Additives) ............ AmendmRegulations, 2016.
(2) They shall come into force on the date of tfieal publication in the Official Gazette.

2. In the Food Safety and Standards (Food Productal&tds and Food Additives) Regulations, 2011, -

€) in chapter 1, for regulation 1.2 relating to “Defions”, items 1, 3, 6, 10, 11, 12, 15, 16, 19,20and
24 shall be omitted;

(b) in chapter 2, for regulation 2.1 relating @AIRY PRODUCTS AND ANALOGUES", the following
shall be substituted, namely:-

“2.1 DAIRY PRODUCTS AND ANALOGUES
2.1.1 General Standards for Milk and Milk Products

The general standard provides over-arching dedfimitifor milk and milk products and guidance onuke of dairy terms
in relation to foods to be offered to the consuorefior further processing.

1. Definitions.-

(a) “Boiling, boiled and similar terms” when used in association with milk, shall be tat@mefer to the process
of heating milk continuously to bring it to boil atmospheric pressure;

(b) “Composite milk product” means a product of which the milk, milk productsmtk constituents shall be an
essential part in terms of quantity in the finadguct, as consumed:

Provided that the constituents not derived froitk shall not take the place in part or in whofeaay
milk constituent. Examples of composite milk protuare:

(i) Shrikhand;
(ii) ice cream containing fruits etc.;
(iii) flavoured fermented milks;

(c) “Dairy terms” means names, designations, symbols, pictoriall@ratevices which refer to or are suggestive,
directly or indirectly, of milk or milk products;

(d) “Heat treatment” means pasteurization, sterilisation, ultra-highgerature sterilisation or boiling;

(e) “Milk” means the normal mammary secretion derived fromptete milking of healthy milch animal, without
either addition thereto or extraction therefromlega otherwise provided in these regulations astiatl be free
from colostrums;

(H  “Milk Product” means a product obtained by processing of milkclvimay contain food additives and other
ingredients functionally necessary for the milk guot as permitted in these regulations and shallide the
following, namely:-

0] cheese;
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(@)

(h)

(i)

0

(k)

(i) chhanna, skimmed-milk chhanna, paneer;

(iii) condensed milk-sweetened and unsweetened;

(iv) condensed skimmed milk-sweetened and unsweef
(v) cream;

(vi) curd, skimmed milk curd, dahi;

(vii) ghee, butter oil;

(viii) ice-cream;

(ix) infant milk food;

(x) khoa or khoya;

(xi) malai;

(xii) milk derivatives such as whey, casein, lactose etc.

(xiii) milk ices, milk lollies, kulfi;

(xiv) milk powder, skimmed milk powder, partly skimmedkpowder;
(xv) processed cheese;

(xvi)  table butter and white butter;

(xvii)  yoghurt;

(xviiiy  any other product as may be specified in thesdatguos:

Provided that milk products shall not contain angstance not found in milk unless specified in ¢hes
regulations;

“Pasteurization, Pasteurized and similar terms’means-

(i) when used in association with milk, shalltb&en to refer to the process of heating evertigarof milk of
different classes to at least 63°C and holdinguah semperature continuously for at least thirtynués or
heating it to at least 72°C and holding at suchptrature continuously for at least fifteen secormsan
approved temperature-time combination that shalleséo give a negative Phosphatase Test and codling
immediately to a temperature of 7°C, or less;

(i) pasteurisation, pasteurised and similar terwigen used in association with liquid milk produotker than
milk, shall be taken to refer to the process ofjetting every particle of that product to a tempema-time
combination that has been validated to make thatymt safe for consumption;

“Recombined milk or milk product” means a product resulting from the combination ok fiat and milk-
solids-non-fat in their preserved forms with or haitit the addition of potable water to achieve siménd
product characteristics and appropriate milk prodaenposition as per the Standard for that prodactin the
case of recombined milk, the source of milk-solids-fat shall be dried or concentrated milks only;

“Reconstituted milk or milk product” means a product resulting from the addition of pletavater to the
dried or concentrated form of milk or milk produdtsthe amount necessary to re-establish the apiptep
water-to-solids ratio to achieve similar end prddtltaracteristics and appropriate milk product cosition as
per the Food Safety and Standards for that product;

“Sterilisation, sterilised and similar terms” when used in association with milk or milk productkall be
taken to refer to the process of heating milk olkmproduct in sealed container continuously toeast 115°C
for fifteen minutes to ensure preservation at réemperature for a period not less than thirty degi the date
of manufacture;

“Ultra High Temperature (UHT) Sterilisation, Ul tra High Temperature sterilised or similar terms” when
used in association with milk or milk products, Itlee taken to refer to the process of heating roilkmilk
product to at least 135°C for one second or moeedontinuous flow and then packing under aseputiaition
in hermetically sealed containers to ensure praservat room temperature for a period of not thss fifteen
days from the date of manufacture.

General Principles .+~oods shall be described or presented in such aenas to ensure the correct use of dairy
terms intended for milk and milk products, to patteonsumers from being confused or misled anchsoire fair
practices in the food trade.
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(@)

(b)
(i)
(ii)

()
(i)

(ii)

(i)

(d)

(e)

()

Application of Dairy Terms.-

General requirements.-

The name of the food shall be declared in accalavith these regulations.

Use of the term “milk”.-

Only a food complying with the requirement as $ietin sub-item (a) of item 1 may be named “milk”

Milk which is adjusted for fat or Solid Not Fatrdent or both, may also be named “milk” providedttthe
minimum and maximum limits of fat and Solid Not Faintent (as the case may be) of the adjusted asilk
specified in sub-regulation 2.1.2 .

Use of the names of milk products in food staradds. -

a product complying with the standards of a mitkduct as specified in these regulations may beedam
accordingly;

notwithstanding the provisions of entry (i) abothes relevant milk product when manufactured froitknthe
fat or protein content, or both, of which have beeljusted, provided that the compositional criténighe
relevant standard are met, may be named as spkicifteese regulations.

products that are modified through addition or dithwal of milk constituents may be named with thene of
the relevant milk product in association with aacldescription of the modification to which the kngdroduct
has been subjected:

Provided that the essential product characteristics maintained and that the limits of such
compositional modifications have been provided ifothe standards concerned as appropriate (for pheam
‘lactose reduced’ milk or milk products, ‘cholesiefree’ ghee, etc.).

Use of terms for reconstituted and recombined itk and milk products. -Milk and milk products may be
named as specified in these regulations for thevagit milk products when made from recombined or
reconstituted milk or from recombination or recdmsion of milk products.

Use of dairy terms for composite milk products:A product complying with the description given urbsitem
(c) of item 1 may be named with the term “milk” ttre name specified for a milk product as approgriat
provided that a clear description of the other ab#arising ingredient(s) (such as flavouring foasces, herbs
and flavours) is given in close proximity to themea

Use of dairy terms for other foods.-

(@ the names referred to in sub-items (b), (c), (d) @) of item 3 may be used as names or in thdliladpe
of milk, milk products or composite milk products;

(i) in respect of a product which is not milk, a milkoguct or a composite milk product, no label,
commercial document, publicity material or any foofnpoint of sale presentation shall be used which
claims, implies or suggests that the product i&nailmilk product or a composite milk product, drigh
refers to one or more of these products:

Provided that products which contain milk or mpkoducts, or milk constituents, which are an
essential part in terms of characterisation ofgtwuct, the term “milk”, or the name of a milk pract
may be used in the description of the true natéitheoproduct.

Provided further that the constituents not deifrom milk are not intended to take the placeyarnt
or in whole, of any milk constituent:

Provided also that if the final product is inteddo substitute milk, a milk product or compositik
product, dairy terms shall not be used:

Provided also that the products which contain polka milk product, or milk constituents, whickear
not an essential part in terms of characterisatiothe product, dairy terms shall only be usechim list
of ingredients. For these products, dairy termd siod be used for other purposes.

Addition of Essential Nutrients. Milk and milk products may be enriched with essa@ntiutrients such as
vitamins, minerals, etc., as specified in thesella&@ns including labelling requirements.

Labelling of Pre-packaged FoodsPre-packaged milk, milk products and composite milkducts shall be
labeled in accordance with these regulations, eéxoethe extent otherwise expressly provided imit& of this
sub-regulation.

For the use of probiotics in dairy products, theian Council Medical Research Guidelines for Ha#bn of
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Probiotics in Food shall be followed.
2.1.2 Standard for Milk.- This Standard applies to milk as defined in iteof this sub-regulation.
1. Description.-

(a) “Species identified milk” means milk as defined under the General Standardviftk and Milk
Products. The fat and SNF content of milk from bldf cow, goat, sheep and camel shall conform to
the respective composition given in sub-item (b)itein 2 and product may be subjected to
pasteurization, boiling, sterilisation or Ultra Higemperature sterilisation.

(b) “Mixed Milk” means any combination of cow milk, buffalo milkeep milk, goat milk, or milk of
any other milch animal. The fat and SNF contennofed milk shall conform to the standards given in
the table under sub- item (b) of item 2 below. Pheduct may be subjected to pasteurization, bqiling
sterilisation or Ultra High Temperature sterilisati

(c) “Full Cream Milk, Standardised Milk, Toned Mil k, Double Toned Milk, or Skimmed Milk” means
the product prepared from cow milk, buffalo milkpag milk, sheep milk, reconstituted milk,
recombined milk, or any combination of these milkth or without dried or concentrated milks or
milk fat that has been standardised to the respetdt and solids-not-fat percentage given in sabi
(b) of item 2. It shall remain homogeneous and epagdition of solids shall take place on standirfge T
product shall be subjected to pasteurization, lstation, Ultra High Temperature sterilisation or
boiling.

2. Essential Composition and Quality Factors.

(a) Raw Material.-

Raw material used shall be as per the respectiigitibns in item 1 of this sub-regulation.

(b) Composition.-
The milk of different classes shall conform ttee requirements for milk fat and milk solids-nat;f
independently, as specified in columns (4) ancdb{Ghe table given below:

TABLE

Sl. Class of Milk. Locality or State or Area. Minimum Minimum Milk
No Milk Eat Solids- not Fat
(SNF)

(per cent, m/m).
(1) (2) (3) (4) (5)

1. Buffalo Milk. Assam. 6.0 9.0
Bihar.
Chandigarh.
Delhi.

Guijarat.
Haryana.
Jharkhand.
Maharashtra.
Meghalaya.
Punjab.
Sikkim.

Uttar Pradesh.
Uttarakhand.
West Bengal.
Andaman and Nicobar 5.0 9.0
Islands.

Andhra Pradesh.
Arunachal Pradesh.
Chhatisgarh.

Dadra and Nagar Haveli.
Goa.

(per cent, m/m).
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Daman and Diu.
Himachal Pradesh.

Jammu and Kashmir.
Karnataka.

Kerala.
Lakshadweep.
Madhya Pradesh
Manipur.
Mizoram.
Nagaland.
Odisha.
Puducherry.
Rajasthan.
Tamil Nadu.
Telangana
Tripura.

Cow Milk.

Mizoram
Odisha .

3.0

8.5

Rest of India

3.5

8.5

Goat or Sheep Milk.

Chandigarh .
Haryana.

Kerala.

Madhya Pradesh.
Maharashtra.
Punjab.

Uttar Pradesh.
Uttarakhand.

3.5

9.0

Andaman and Nicobar
Islands.

Andhra Pradesh.
Arunachal Pradesh.
Assam.

Bihar.

Chhattisgarh.

Dadra and Nagar. Haveli.

Delhi.

Goa.

Daman and Diu.
Guijarat.

Himachal Pradesh.
Jammu and Kashmir.
Jharkhand.
Karnataka.
Lakshadweep.
Manipur.
Meghalaya.
Mizoram.
Nagaland.

Odisha.
Puducherry.
Rajasthan.

3.0

9.0
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Sikkim.

Tamil Nadu.

Telangana

Tripura.

West Bengal.
4. Camel Milk. All India 3.0 6.5
5. Mixed Milk. All India 4.5 8.5
6. Standardized milk. All India 4.5 8.5
7. Toned Milk. All India 3.0 8.5
8. Double Toned All India 15 9.0

Milk.

9. Skimmed Milk. All India 0.5 Max. 8.7
10. | Full Cream Milk. All India 6.0 9.0

Note: When any class of milk is offered for salecantravention of the requirements specified unldisr sub-item, the
standards prescribed for buffalo milk shall apply.

(@)

(b)

(c) Fortification of Toned, Double toned and Skimmad Milk.—

Toned, double toned and skimmed milk may be fedifivith Vitamin A or D or both in accordance

with the requirements specified in the followingl&

y

Nutrients Level of nutrient per litre (Min.) | Source of nutrient
of toned/double toned/skim milk

Vitamin A Retinyl acetate, Retinyl palmitate and Retin
270 U propionate

Vitamin D Cholecalciferol, Ergocalciferol
550 IU

Food Additives. -

The milk product shall not contain any food adeis:

Provided that the products specified in sub- itejrof item 1 of this sub-regulation may containrgar
over food additives specified in the Food Safetg &tandards (Food Products Standards and Foodivekjit

Regulations, 2011:

Provided further that the sterilised milk may camtthe additives classes as indicated in the table

below;

Additive (Functional Class) Sterilised Milk UHT Treated Milk
Emulsifiers N X
Acidity Regulator N

V' The use of additives belonging to the clasedbnologically justified.

X The use of additives belonging to the clagsoistechnologically justified.

Within each food additive class, the specific faattlitives permitted in Appendix ‘A’ of the Food f8y and
Standards (Food Products Standards and Food AegslitiRegulations, 2011 may be used in the products
complying with this standard and only within thenitis specified.

Contaminants, Toxins and Residues. -
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(@) The products covered in this standard shall comgtly the Food Safety and Standards (Contamindmtsins
and Residues) Regulations, 2011.

(b) The total urea content in the product shall notoee than 700 ppm.
5. Hygiene. -

(a) The product shall be prepared and handled in dacge with the guidelines specified in SchedulBatt Il and
Il of the Food Safety and Standards (Licensing Bedistration of Food Businesses) Regulations, 20tilsuch
other guidelines as specified from time to timeemtthe provisions of the Food Safety and Standatd Z006.

(b) The product shall conform to the microbiologicafjuirements given in table 2 of Appendix B of theo&
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.

6. Labelling. -

(@) The following details shall be declared on the laifepre-packaged milk or otherwise if the milkrist pre-

packaged, in respect of the milk offered for sal¢hie consumer, such declaration given on the gwtfrom
which milk shall be offered for sale to the consume

(i) the class of milk as per column 2 of tabteler 2.1.2 (2b);

(i) the heat treatment, as per the General Stanfta Milk and Milk Products to which product hagen
subjected to.

(b) If the milk from any milch animal, mixed milk okisnmed milk is offered for sale to the consumerhwiit any
heat treatment, the name of the milk shall be dedlan the label of pre-packaged milk; or othenifiske milk
is not pre-packaged, the name of the milk shaltéelared and mentioned on the container from whidk
shall be offered for sale to the consumer and &lgafireceded with the term ‘Raw’.

(c) Whenvitamins are added to milk, the package shall b&sar the declaration “Fortified with............... [name
of the specific vitamin(s)]”.

(d) All other provisions of the Food Safety and StaddgiPackaging and Labelling), Regulations, 2014l stiso
apply to the pre-packaged milk:

Provided that the list of ingredients may not dexlared in descending order of usage since the
proportion of ingredients used may require changa daily basis:

Provided further that where ‘reconstituted’” aecombined’ milk is declared in the list of ingreuli,
their components need not be declared separatelyettr, the ingredients ratio shall be mentioned.

7. Method of Sampling and Analysis. -

As provided in the Food Safety and Standards Aitthof India Manual of Method of Analysis of FoodQ15)-
Milk and Milk Products.

2.1.3 Standard for Flavoured Milk

This Standard applies to Flavoured Milk as defiireilem 1 of this sub-regulatiofi.
1. Description. -

“Flavoured Milk” means the product prepared from milk or other petglderived from milk, or both, with the
addition of sugar and with or without addition dher non-dairy ingredients like nuts (whole, fragntesl or
ground), chocolate, coffee, etc. and includes o#laéle flavour, stabilisers and edible food cotouflavoured
milk shall be subjected to heat treatment as pealich sub-regulation 2.1.1 (General Standard fdk Mnd
Milk Products).

2. Essential Composition and Quality Faors.-
(a) Raw Material. -
(i) Milk.
(i) Concentrated and dried milk.

(iii) Cream, butter and butter oil.

“This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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(iv) Potable water for use in reconstitution or recoratam.

(b) Ingredients. -

(i) Sugar

(i) Other non-dairy ingredients like nuts (whofeagmented or ground), cocoa solids, chocolatefeeof
fruits and vegetables as well as juices, pureesppreparations and preserves derived therefrom,
cereals, honey, spices, condiments, salt, and b#renless natural flavouring foods and flavours.

(iii) Potable water.
(c) Composition. -

Flavoured Milk shall have the same minimum perogataf milk fat and milk solids-not-fat as that okt
milk, as provided for in the Standard for Milk, fnrowhich it is prepared.

3. Food Additives. -
(a) Only those additives classes indicated in thesthklow may be used for the product categoriesfigxtc
Additive (Functional Class) Flavoured Milk
Stabilizer: N
Emulsifiers N
Colours N

\' The use of additives belonging to the classdbrielogically justified.

(b) Within each additive class, and permitted accordinthe table, only those additives permitted astipe Food
Safety and Standards (Food Products StandardsantiA€ditives) Regulations, 2011, should be used.

4, Contaminants, Toxins and Residues. -

The products covered in this standard shall comypth the Food Safety and Standards (Contaminants,
toxins and Residues) Regulations, 2011.

5. Hygiene. -

€) The product shall be prepared and handled in deooe with the guidelines specified in Scheduleatf Il
and Il of the Food Safety and Standards (Licensind Registration of Food Businesses) Regulations,
2011 and such other guidelines as specified frome tio time under the provisions of the Food Sadety
Standard Act, 2006.

(b) The product shall conform to the microbiologicadjuirements given in Appendix B of the Food Sagetg
Standards (Food Products Standards and Food AelglitRegulations, 2011.

6. Labelling. -
€)) The name of the product shall be ‘Flavoured Milk’.

(b) The following details shall be always declaredtbe label of pre-packaged product or otherwisené t
product is not pre-packaged, in respect of the yrbdffered for sale: -

(i) The class of milk as per General Standard for Miikl Milk Products from which it is prepared.

(ii) the heat treatment, as per the General Standaidiforand Milk Products, to which product has been
subjected to.

(c) The provisions of the Food Safety and Standardek@jing and Labelling), Regulations, 2011, shall
apply.

7. Method of Sampling and Analysis. -

As provided in the Food Safety anan8iird Authority of India Manual of Method of Analy of Food (2015)-
Milk and Milk Products.

2.1.4 Standard for Evaporated or Concentrated Mk
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This Standard applies to Evaporated Milk as deffineétem 1 of this sub-regulatiéh

1. Description.-
Evaporated Milk means the product obtained by partial removal atewfrom milk by heat or any other
process which leads to a product of the same coitiggosnd characteristics. The fat and protein ennt
of the milk may be adjusted, only to comply withe thompositional requirements in sub-clause (c) of

clause 2 of this Standard, by addition or withdra@familk constituents in such a way as not to rattee
whey protein to casein ratio of the milk being atial.

2. Essential Composition and Quality Factors.-
(a) Raw materials.-
Milk and milk powders, cream and cream powdersk figit products.

The following milk products are allowed for proteadjustment purposes, only in product covered d&y it
1 of this sub-regulation.

“Milk retentate” means the product obtained by concentrating mititgin by ultrafiltration of milk,
partly skimmed milk, or skimmed milk;

“Milk permeate” means the product obtained by removing milk prateand milk fat from milk,
partly skimmed milk, or skimmed milk by ultrafiltien; and

— Lactose.
(b) Permitted ingredients.-
— Potable water.
— Sodium chloride.
(c) Composition.-

The product shall conform to the pasitional specifications provided in the tabledvel

Parameter Evaporated Evaporated Evaporated Evaporated
milk partly skimmed high fat milk
skimmed milk milk
Milk fat, Min. 7.5% 1% 1% 15%
(m/m)
Max. - 7.5% - -
Milk Min. 25% 20% 20% 27%
solids,
(m/m) Max. -- -- - --
Milk protein in milk 34% 34% 34% 34%
solids not fat, min.
(m/m)

“This standard should be read along with the sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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(b)

(@)

(b)

6.
(@)

(b)

(i)

(ii)

(i)

3. Food Additives.-

(a) Only those additives classes indicated in the thblew may be used for the product categories fpdci
Additive Evaporated Evaporated Evaporated Evaporated
(Functional milk partly skimmed milk | high fat milk
Class) skimmed

milk
Stabilizers N N N N
Emulsifiers N N N N
Thickeners N N N N
Acidity regulators X X X X
N The use of additives belonging to the classdanologically justified.
X The use of additives belonging to the lissnot technologically justified.

Within each additive class, and permitted accardmthe table, only those additives permitted exstpe
Food Safety and Standards (Food Products StandaddBood Additives), Regulations, 2011, should sedu

Contaminants, Toxins and Residues.-

The product shall comply with the limits stipulatedder the Food Safety and Standards (Contaminants,
Toxins and Residues), Regulations, 2011.

Hygiene.-

The product shall be prepared and handled in deoce with the guidelines specified in Schedul@att ||

& Il of the Food Safety and Standards (Licensing &egistration of Food Businesses) Regulation$120
and such other guidelines as specified from timé¢irtee under the provisions of the Food Safety and
Standard Act, 2006.

The product shall conform to the microbiologicadjuirements given in Appendix B of the Food Sagety
Standards (Food Products Standards and Food AdlslifiiRegulations, 2011.

Labelling.-

According to the definitions in item 1 and compiasi in sub- item (c) of item 2, the name of thedoshall
be:

(i) Evaporated milk, or

(ii) Evaporated partly skimmed milk, or

(iii) Evaporated skimmed milk, or

(iv) Evaporated high fat milk, and as appropriate:

Provided that the “Evaporated partly skimmed mithdy be designated “Evaporated semi-skimmed milk”
when the content of milk fat is between 4.0 - 4.%r&fm) and minimum milk solids is 24% (m/m).

For the products covered by clause 1, the equivalamount of milk and its type shall always be desdl on
the label, as appropriate, as follows or as peenhitinder the food regulations:

In the case of evaporated milk:
EVAPORATED MILK

This package contains the equivalent of (x).rediof toned milk having......... per cent milk fat

In the case of evaporated partly skimmed milk:

EVAPORATED PARTLY SKIMMED MILK

This package contains the equivalent of (x)...litres of partly skimmed milk having......... pent milk fat.

In the case of evaporated skimmed milk:

‘ EVAPORATED SKIMMED MILK
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‘ This package contains the equivalent of (x)...litres of skimmed milk having......... per cenik fat. ‘

(iv) In the case of evaporated high fat milk:

EVAPORATED HIGH FAT MILK

This package contains the equivalent of (x).. litres of milk having......... per cent milk fat.

Note: The declaration in item (i) to (iv) of this sutaake shall in each case be completedthbgrtingat (x),
the appropriate number in words and in figures, dgample, “one and a half (1%2)", any fraction being
expressed as “[eight] quarters or a half’, as #eeanay be.

(c)  Inthe case of evaporated milk which have beerilisgat by Ultra High Temperature treatment, thddiwing
declaration shall be made on the label:

‘ This has been sterilised by UHT Process

(d) The provisions of the Food Safety and Standardsk@jing and Labelling), Regulations, 2011, shislb a
apply to the pre-packaged product.

7. Method of Sampling and Analysis.-
As provided in the Food Safety and Standards Aitthaf India Manual of Method of Analysis of Food
(2015)- Milk and Milk Products.

2.1.5 Standard for Sweetened Condensed Milk
This Standard applies to sweetened condensed mikfined in item 1 of this sub-regulation.

1. Description.-

Sweetened Condensed Milk is the product obtaineplabtyal removal of water from milk with the additi

of sugar or a combination of sucrose with othemassigor by any other process which leads to a toafu
the same composition and characteristics. Therfaratein content of the milk may be adjusted, aaly
comply with the compositional requirements in sitbm (c) of item 2 of this Standard, by addition or
withdrawal of milk constituents in such a way a$ twalter the whey protein to casein ratio of thik
being adjusted.

2. Essential Composition and Quality Factors.-
(a) Raw materials.-
Milk and milk powders, cream and cream powdersk figit products.
The following milk products are allowed for proteidjustment purposes.-

- Milk retentate: Milk retentate is the product obtained by concaiig milk protein by processes
like ultrafiltration of milk, partly skimmed milkgr skimmed milk;

- Milk permeate: Milk permeate is the product obtained by remowimtk proteins and milk fat from
milk, partly skimmed milk, or skimmed milk by pragses like ultrafiltration; and

- Lactose (also for seeding purposes).
(b) Permitted ingredients.-
- potable water;

- sugar (In this product, sugar is generally congideo be sucrose, but a combination of sucrose with
other sugars, consistent with Good Manufacturiractee, may be used); and

- Sodium chloride.

(d) Composition.-
The product shall conform to the composition&dfications provided in the table below:
Parameter Sweetened Sweetened Sweetened Sweetened
condensed milk condensed condensed condensed

“This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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partly skimmed high fat milk
skimmed milk
milk
Milk fat, | Min. 8 1 - 16
%
(m/m)
Max. -- Less than 8 1 --
Milk solids, min. %, 28 24 24 --
(m/m)
Milk solid not fat, min. - 20 - 14
%, (m/m)
Milk protein in milk 34 34 34 34
solids not fat, min. %
(m/m)
3. Food Additives.-
(a) Only those additives classes indicated in thesthklow may be used for the product categoriesfigxbc
Additive (Functional Sweetened Sweetened Sweetened | Sweetened
Class) condensed condensed condensed |condensed high
milk partly skimmed | skimmed fat milk
milk milk
Stabilizers N N N
Emulsifiers N N N

V' The use of additives belonging to the clasedmologically justified.

(b) Within each additive class, and permitted accordinthe table, only those additives permitted asHo®d
Safety and Standards (Food Products StandardsaowiAdditives), Regulations, 2011 shall be used.

4, Contaminants, Toxins and Residues.-

The products covered in this standard shall comypth the Food Safety and Standards (Contaminants,
toxins and Residues) Regulations, 2011.

5. Hygiene.-

(a) The product shall be prepared and handlet@ordance with the guidelines specified in ScheedulPart ||
and Il of the Food Safety and Standards (Licensing Registration of Food Businesses) Regulations,
2011 and such other guidelines as specified frome tio time under the provisions of the Food Sadety
Standard Act, 2006.

(b) The Product shall conform to the microbgid@l requirements given in table 2 of Appendix Btee Food
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.

6. Labelling.-

(a) According to the definitions in clause 1 and cosifon in sub- item (c) of item 2, the name of fbed
shall be :-

(i) Sweetened condensed milk, or
(i) Sweetened condensed partly skimmed mitk, o
(iif) Sweetened condensed skimmed milk, or

(iv) Sweetened condensed high fat milk, as gubate:
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Provided that the “Sweetened condensetypskimmed milk” may be designated “Sweetened
condensed semi-skimmed milk”, if the content ofkfidlt is between 4.0 - 4.5 % (m/m) and minimum milk
solids is 28 % (m/m).

(b) The equivalent amount of milk and its type shhllays be declared on the label, as follows:
0] In the case of sweetened condensed milk:

SWEETENED CONDENSED MILK
This package contains the equivalent of (x).reditof toned milk with added sugar.

(i) In the case of sweetened condensed partly isidchmilk:

SWEETENED CONDENSED PARTLY SKIMMED MILK

This package contains the equivalent of (x)...littes of partly skimmed milk having
milk fat with added suge

(iii) In the case of sweetened condensed skimmdid-mi

SWEETENED CONDENSED SKIMMED MILK
This package contains the equivalent of (x).. litres of skimmed milk with added sugar

(iv) In the case of sweetened condensed high filt-mi

SWEETENED CONDENSED HIGH FAT MILK

This package contains the equivalent of (x)...litres of milk having......... per cent milk faith
added sugar

The declaration in the entries (i) to (iv) ofsubnt (b) of item 6 shall in each case be completeth&grting at
(x) the appropriate number in words and in figufes,example, “one and a half (1%2)", any fractioairty
expressed as [eight] quarters or a half, as the way be.

NOT TO BE USED FOR INFANTS BELOW SIX MONTHS.

(c) Sweetened condensed milks which are not suitalslénfant feeding shall not contain any instruction
modifying them for infant feeding.

(d) The provisions of the Food Safety and Standardsk@ying and Labelling) Regulations, 2011 shallyapp
7. Method of Sampling and Analysis.-

As provided in the Food Safety and Standards Aitthof India Manual of Method of Analysis of Food
(2015)- Milk and Milk Products.

2.1.6 Standard forKhoya-—

This Standard applies to Khoya as eefiim item 1 of this sub-regulation.
1. Description. -

Khoyaby whatever name it is sold suchkisoa or Mawaor any other region specific popular nameans

the product obtained by partial removal of watenfrany variant of milk with or without added milk solids
by heating under controlled conditions.

2. Essential Composition and Quality Factors. -
€)) Raw materials. -

Milk and milk powders, cream andasrepowder and milk fat products.
(c) Composition. —

The product shall conform to the composition&dfications provided in the table below:

“This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk

Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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Parameter Khoya
Total solids % (m/m) 55
Milk fat, % (m/m) minimum dry weight basis 37
Total ash% (m/m), maximu 6
Titrateble acidity as (%lactic acid), maximum 0.9%

It shall be free from added starch and added sugar.

The extracted fat from khoya shall meet the stadsldor Reichert Meissl value, Polenske value and
Butyro-refractometer reading as prescribed for ghee

3. Food Additives. -

(a) Only those additives classes indicated in thesthklow may be used for the product categoriesfigxbc

Additive (Functional Class) Khoya
Acidity regulators N
Preservatives N

' The use of additives belonging to the classdhrelogically justified.

(b) Within each additive class, and where permitteaeting to the table, only those additives permitisger
Food Safety and Standards (Food Products Standadi$-ood Additives), Regulations, 2011 should be
used.

4, Contaminants. -

The product shall comply with the limits stipulatedder the Food Safety and Standards (Contaminants,
Toxins and Residues), Regulations, 2011.

5. Hygiene.-

(@) The product shall be prepared and handled in dacge with the guidelines specified in Scheduleatt I
and Il of the Food Safety and Standards (Licensing Registration of Food Businesses) Regulations,
2011 and such other guidelines specified from tioméime under the provisions of the Food Safety and
Standard Act, 2006.

(b)  The product shall conform to the microbiologicatjuirements given in Table 2 of Appendix B of these
regulations.

6. Labelling. -
(a) The name of the food shall b€hoya’, ‘'Khoa’ or ‘Mawa’.
(b) The provisions of the Food Safety and Standardsk@ging and Labelling), Regulations, 2011 shablyap

7. Method of Sampling and Analysis. As provided in the Food Safety and Standards Aitthoof India
Manual of Method of Analysis of Food (2015)-Milkn&aMilk Products.
2.1.7 Standard for Cream andValai. -

This Standard applies to Cream adlai as defined in item 1 of this sub-regulation*.
1. Description. -

(@) “Cream” means the fluid (capable of pouring at temperatat®ve freezing) product comparatively rich in
fat, in the form of an emulsion of fat-in-skimmedlknobtained by physical separation from milk @i or
buffalo milk or a combination thereof.

(b) “Reconstituted cream” means cream obtained by reconstituting milk prosluwdgth or without the addition
of potable water and with the same end productatheristics as the product described in sub-cléajsef
clause 2.

(c) “Recombined cream”means cream obtained by recombining milk produdts ar without the addition of

potable water and with the same end product chemiatits as the product described in sub-clausef(a)
clause 2.
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(d)

(ii)

(i)

(iv)

(v)

(Vi)

()

(@)

(b)

“Prepared creams” means the milk products obtained by subjecting rareseconstituted cream or
recombined cream or any combination of these, tibalsle treatments and processes to obtain the
characteristic properties as specified below.

“Prepackaged liquid cream” means the fluid (capable of pouring at temperatatesve freezing) milk
product obtained by preparing and packaging craaepnstituted cream or recombined cream, or any
combination of these for direct consumption ordoect use as such.

“Whipping cream” means the fluid (capable of pouring at temperatumbsve freezing) cream,
reconstituted cream and recombined cream or anybication of these, that is intended for whipping.
When cream is intended for use by the final consuime cream should have been prepared in a way that
facilitates the whipping process.

“Cream packed under pressure”means the fluid (capable of pouring at temperatatesve freezing)
cream, reconstituted cream and recombined creamngrcombination of these that is packed with a
propellant gas in a pressure-propulsion containdrvahich becomes Whipped Cream when removed from
that container.

“Whipped cream” means the fluid (capable of pouring at temperatumbsve freezing) cream,
reconstituted cream or recombined cream in to wildghor inert gas has been incorporated without
reversing the fat-in-skimmed milk emulsion.

“Fermented cream” means the milk product obtained by fermentatiorcrefam, reconstituted cream or
recombined cream, by the action of suitable miaganisms that results in reduction of pH with otheit
coagulation. Where the content of (a) specific oocganism(s) is(are) indicated, directly or indihgcin
the labeling or otherwise indicated by contentrakain connection with sale, these shall be prestatb)e,
active and abundant in the product to the date iofrmum durability. If the product is heat treateftiea
fermentation the requirement for viable micro-origars does not apply.

“Acidified cream” means the milk product obtained by acidifying creamconstituted cream or
recombined cream, or any combination of these,hieyaiction of acidity regulators, or both to achiave
reduction of pH with or without coagulation.

“Malai” means the product rich in milk fat prepared by ihgiland cooling cow or buffalo milk or a
combination thereof. It is characterized by presesfdnsoluble mass, principally fat and denatysestein,
formed on heating and cooling of milk.

Essential Composition and Quality Factors
Raw Material.-
All creams, prepared creams and malai.-

- Milk, which may have been subjected to mechanindlghysical treatments prior to cream processing.
- Additionally, for creams made by reconstitutionrecombination.-

Butter, milk fat products, milk powders, cream pi@ns, and potable  water. The milk product should
conform to the relevant Food Safety = Standardsegultions.

- Additionally, for prepared creams described in @ir(ii) to (vi)of sukitem (d) ofitem 1:

The product that remains after the removal of rfallkkby churning milk and cream to manufacture butte
and milk fat products (often referred to as butikhand that may have been concentrated or dried.

Permitted ingredients.-

Only those ingredients listed below may be usedtherpurposes and product categories specifiedpaiyd
within the limitations specified. The product shhk free from any ingredient foreign to milk except
otherwise provided in this standard.

For use in products only for which stabilizers bickeners, or both, are justified (see table in-tdm (a)
of item 3:

— Products derived exclusively from milk or whey armhtaining 35% (m/m) or more of milk protein of
any type (including casein and whey protein proslaetd concentrates and any combinations thereof)
and milk powders: These products can be used inséime function as thickeners and stabilizers,
provided they are added only in amounts functignalticessary not exceeding 20 g/kg, taking into
account any use of the stabilizers and thickenersmited as per the Food Safety and Standards (Food
Products Standards and Food Additives), Regulafioh].

Additionally, for use in fermented cream, only.-
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(©)

Starter cultures of harmless micro-organisms.

Additionally, for use in fermented cream and a@difcream, only.-

Non-animal rennet and other safe and suitable datgg enzymes to improve texture without
achieving enzymatic coagulation.
Sodium chloride.

Composition. -

The product shall contain minimum 20 percent (ménilk fat Acidity of the finished products, otherati
fermented and acidified creams, should not be ri@e 0.15 % (as lactic acid).

3. Food Additives. -

(a) Only those additives classes indicated in thesthklow may be used for the product categoriesfigxbc
Additive Pre- Whipping Cream |Whipped | Fermented |Acidified |Malai |Cream (Plain)
(Functional packaged| Cream Packed Cream Cream Cream (2.3) and
Class) Liquid (2.2.2) Under (2.2.4) (2.2.5) (2.2.6) Pasteurized

Cream Pressure cream (plain)

(2.2.1) (2.2.3)
Stabilizers* N N
Acidity N N
regulators*
Thickeners and N N N N N N X X
Emulsifiers*
Packaging X X N N X X X X
gases and
Propellants

\ The use of additives belonging to the classdbitologically justified.
The use of additives belonging to the lizsnot technologically justified.

* These additives may be used when needed to epsodect stability and integrity of the emulsion,
taking into consideration the fat content and dilitgbof the product. With regard to the
durability, special consideration should be giverhe level of heat treatment applied since some
minimally pasteurized products do not require the of certain additives.

(b) Within each additive class, and permitted accordinthe table, only those additives permitted asFo®d

Safety and Standards (Food Products StandardsaodiAdditives) Regulations, 2011, should be used.

4. Contaminants, Toxins and Residues. -

The products covered in this standard shall comptly Food Safety and Standards (Contaminants, $oxin
and Residues) Regulations, 2011.

5. Hygiene. -

(@) The product shall be prepared and handled in aaccswith the guidelines specified in Scheduleatt P

(b)

6.
(@)

& Il of the Food Safety and Standards (Licensing &egistration of Food Businesses) Regulation$120
and such other guidelines as specified from timéirt® under the provisions of the Food Safety and
Standard Act, 2006.

The Product shall conform to the microbiologieauirements given in Appendix B of the Food Sagetg
Standards (Food Products Standards and Food AelslitiRegulation, 2011.

Labelling. -

The name of the food shall be as specified insdall of this Standard, as appropriate. Howevee-“pr
packaged liquid cream” may be designated as “creand “cream packed under pressure” may be
designated by another descriptive term that reéeits nature or intended use or as “Whipped Credrhg
term “prepared cream” should not apply as a desigmaThe type of cream and the fat content in crea
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shall be always indicated on the label or in cdsgon-pre-packaged product, such declaration tgiben

on the container from which product will be offerfnl sale to the consumer. Creams which have been
manufactured by the recombination or reconstitutbaairy ingredients shall be qualified with therh
“Recombined” or “Reconstituted” as appropriate.

(b) Labels on packages of fermented creams may inckfdeence to the starter culture used for fermimta

(c) The heat treatment, as per the General Standarddilk and Milk Products, to which product has hee
subjected to, shall be declared on the label.

(d) If the product conforms to the description in sitem (c) of item 2, the name of the product sl
‘Malai’.

(e) The provisions laid under the Food Safety and &tais (Packaging and Labelling), Regulations, 2011,

shall also apply to the pre-packaged product.

7. Method of Sampling and AnalysisAs provided in the Food Safety and Standards Aitghof India Manual of
Method of Analysis of Food (2015)- Milk and Milk gducts.

2.1.8 Standard for Milk Fat Products.-

This Standard applies to milk fats including anlogdr milk fat, anhydrous butter oil, butter oil agdee as
defined in item 1 of this sub-regulation

1. Description. -
Milk fat, ghee, butter oil, anhydrous milk fat and anhydroudtéuoil are fatty products derived

exclusively from milk or products obtained from kjilor both, by means of processes which result in
almost total removal of water and milk solids- rat-
Ghee has especially developed flavour and phystoatture as a result of its method of manufacturin

2. Essential Composition and Quality Factors.-

(@ Raw Material.-

Milk and products obtained from milk. The raw mékused shall be free from added flavour, colour o
preservative.

(b) Composition.-

(i) Milk Fat, Butter Oil, Anhydrous Milk Fat, Anhydrous Butter Oil and Ghee.-

The standards of quality of milk fat, butter oihhgydrous milk fat, anhydrous butter oil and gheallsh
conform to the following:

Parameter Milk Fat, Butter Oil | Anhydrous Milk | Ghee
Fat, Anhydrous
Butter QOil
Moisture, maximum, m/m, % 0.4 0.1 0.4
Milk fat, minimum, m/m, % 99.6 99.8 99.6
Butyro-refractometer Reading at 40640 to 44 40 to 44 As per
oC table
Reichert Meissl Value, minimum 28 28 below
(3.2.2)
Polenske Value 1-2 1-2
FFA as Oleic Acid, maximum, % 0.4 0.3 3.0
Peroxide Value (Milli-equivalent of| 0.6 0.3 0.6
Oxygen/Kg fat), maximum
Baudouin Test Negative Negative Negative

Note "“This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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It shall be free from animal body fat, vegetableamid fat, mineral oil, added colour, flavour, prestives
and any other substance foreign to milk.

(inGhee. -
The Butyro- refractometer reading and Reichert Bleialue of ghee produced in a State or Unionttasri

specified in column (1) of the table below shallasespecified against the said State or Uniontégyrin
the corresponding columns (2) and (3), of the &atite.

TABLE
Name of State or Butyro- refractometer Minimum Minimum
Union Territory reading at 40 0C Reichert Polenske
Meissl value Value
(1) (2) 3) (4)
Andhra Pradesh/ 40 to 43 24 1-2
Telangana
Andaman and Nicobar| 41 to 44 24 1-2
Islands
Arunachal Pradesh 40 to 43 26 1-2
Assam 40 to 43 26 1-2
Bihar 40 to 43 28 1-2
Chandigarh 40 to 43 28 1-2
Chhattisgarh 40 to 44 26 1-2
Dadra and Nagar 40 to 43 24 1-2
Haveli
Delhi 40 to 43 28 1-2
Goa 40 to 43 26 1-2
Daman and Diu 40 to 43.5 24 1-2
Guijarat
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(a) Areas otherthan | 40to 43.5 24 1-2
cotton tract areas 415 10 45 21 05-1.0
(b) Cotton tract areas
1) (2) 3) 4)
Haryana
(a) Areas other than | 40 to 43 28 1-2
cotton tract areas
40 to 43 26 0.5-1.0
(b) Cotton tract areas
Himachal Pradesh 40 to 43 26 1-2
Jammu and Kashmir | 40 to 43 26 1-2
Jharkhand 40 to 43 28 1-2
Karnataka-
(c) Areas other than | 40 to 43 24 1-2
Belgaum district 40 to 44 26 12
(d) Belgaum district
Kerala 40 to 43 26 1-2
Lakshadweep 40 to 43 26 1-2
Madhya Pradesh-
(a) Areas other than | 40 to 44 26 1-2
cotton tract areas
41.51t0 45 21 0.5-1.2
(b) Cotton tract areas
Maharashtra- 1-2
(a) Areas otherthan | 40 to 43 26 0.5-1.2
cotton tract areas
41.5to 45 21
(b) Cotton tract areas
Manipur 40 to 43 26 1-2
Meghalaya 40 to 43 26 1-2
Mizoram 40 to 43 26 1-2
Nagaland 40 to 43 26 1-2
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Odisha 40 to 43 26 1-2

@ 2 3 4
Pudducherry 40 to 44 26 1-2
Punjab 40 to 43 28 1-2
Rajasthan- 40 to 43 26 1-2
a) Areas other than 41.5to 45 21

Jodhpur District
b) Jodhpur District

Tamil Nadu 41to 44 24 1-2
Tripura 40 to 43 26 1-2
Uttar Pradesh 40 to 43 26 1-2
Uttarakhand 40 to 43 26 1-2
West Bengal-
a) Areas other than 40 to 43 28 1-2
Bishnupur

41.5t0 45 21 1-2

Sub-Division

b)Bishnupur Sub-
Division
Sikkim 40 to 43 28 1-2

Note: Baudouin test shall be negative.

Explanation: By cotton tract is meant the areathan States where cotton seed is extensively feithdo
cattle and so notified by the State Government eored.

3. Food Additives. -

(&) Only those additives classes indicated in thesthBlow may be used for the product categoriesfsmbc

Additive (Functional Class) Ghee Milk Fat or Butter Oil Anhydrous
Milk Fat or Anhydrous Butter Oil
Antioxidant N N

Antioxidant synergist X N
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\ The use of additives belonging to the classdtimnologically justified.
X The use of additives belonging to the €liasnot technologically justified.

(b) Within each additive class and permitted accordinthe table, only those additives permitted astipe
Food Safety and Standards (Food Products Standatis-ood Additives), Regulations, 2011, shall be
used.

4, Contaminants, Toxins and Residues. -

The product shall comply with the limits stipulatedder the Food Safety and Standards (Contaminants,
toxins and Residues), Regulations, 2011.

5. Hygiene. -

The product shall be prepared and handled in aacselwith the guidelines specified in Scheduleatt P
II'and IIl of the Food Safety and Standards (Lidegsand Registration of Food Businesses) Regulation
2011 and such other guidelines as specified frame tio time under the provisions of the Food Sadeity
Standard Act, 2006.

6. Labelling. -
The provisions of the Food Safety and Standardsk@ang and Labelling), Regulations, 2011, shall
apply.

7. Method of Sampling and Analysis. -

As provided in the Food Safety and Standards Aitthof India Manual of Method of Analysis of Food
(2015)- Milk and Milk Products.

2.1.9 Standard for Butter.-
This Standard applies to butter as defindétém 1 of this sub-regulatiof.

1. Definition. -

“Butter” means the fatty product principally in the form af emulsion of the type water-in-oil derived
exclusively from milk or milk fat products, or botivhich have been suitably pasteurised to ensuceobial
safety.

2. Essential composition and quality factors. -
(a) Raw materials. -

Milk and milk fat based products.

(b) Permitted ingredients. -

- Sodium chloride and food grade Salhly in table butter)
- Starter cultures of harmless lactic acid and flay@oducing bacteria
- Potable water
(c) Composition. —
The product shall conform to the compositionalc#Eations provided in the table below:

Parameter Table butter White butter
Moisture, maximum, % (m/m) 16 --
Milk fat, minimum, % (m/m) 80 76
Milk solids not fat, maximum, % 1.5 --
(m/m)
Common salt, maximum, % 3.0 --
(m/m)

Note: This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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Note: Where butter is sold or offered for sale withany indication as to whether it is table or tetiutter,
the Standards of table butter shall apply.
It shall be free from animal body fat, vegetableaod fat, mineral oil and added flavour.
3. Food Additives. -
(a) Only those additives classes indicated in thestBblow may be used for the product categoriesfegmbc

Additive (Functional Class) Table butter White buter

N
X

Acidity regulators

Colours

\ The use of additives belonging to the classdtmologically justified.
X The use of additives belonging to the €liasnot technologically justified.

(b) Within each additive class, and where permittezbeting to the table, only those additives perrdiths per
Food Safety and Standards (Food Products StandaddBood Additives), Regulations, 2011 should kelus

4, Contaminants. -

The milk used in manufacture of the products caddmgthis standard, and the product, shall comptiz the
limits for contaminants, toxins and residues stped under the Food Safety and Standards (Contatsjna

toxins and Residues), Regulations, 2011.

5. Hygiene. -
(a) The product shall be prepared and handled inrdacce with the guidelines specified in Scheduleatt Il and
Il of the Food Safety and Standards (Licensing Redistration of Food Businesses) Regulations, 201dl
such other guidelines as specified from time teetimder the provisions of the Food Safety and StahAct,
2006.
(b) The product shall conform to the microbiologicafuirement given in Table 2 of Appendix B of theoB
Safety and Standards (Food Products StandardsaowiAdditives), Regulations, 2011.

6. Labelling. -

(a) The name of the product shall be “Pasteurized & ahtter” or “Pasteurised White butter”, as appietpt in
conformance to the composition specified in sulusia(c) of clause 2.

(b) The provisions of the Food Safety and Standardsk@ying and Labelling), Regulations, 2011 shahlyap

7. Method of Sampling and Analysis. -

As provided in the Food Safety and Standards Aitthaf India Manual of Method of Analysis of Food
(2015)- Milk and Milk Products.
2.1.10 Standard for Milk Powders and Cream Powder-

This Standard applies to cream powder and milk gowds defined in item 1 of this sub-regulation.

1. Description. -

Milk powders and cream powder are milk productsaltéan be obtained by partial removal of water from
milk or cream. The fat or protein content, or boflthe milk or cream may be adjusted, only to compith
the compositional requirements in sub-clause (lafise 2 of this Standard, by addition or withcxbaf
milk constituents in such a way as not to alterwliey protein to casein ratio of the milk or crebeing

adjusted. Product shall be free from whey and wireparations.
2. Essential Composition and Quality Factors.

(a) Raw materials-

Milk and cream

Note"This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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The following milk products are allowed for proteidjustment purposes:

—  Milk retentate: Milk retentate is the productaibed by concentrating milk protein by ultrafilicn of
milk, partly skimmed milk, or skimmed milk;

— Milk permeate: Milk permeate is the product obea by removing milk proteins and milk fat fromlkni
partly skimmed milk, or skimmed milk by ultrafiltian.

(b) Composition. -
The product shall conform to the compositional #jpEations provided in the table below:

Parameter Whole Milk Partly Skimmed Skimmed Cream
Powder Milk Powder Milk Powder Powder
Moisture*, maximum, % (m/m)| 5 5 5 5
Milk fat, % Minimum 26 15 -- 42
(m/m)
Maximum - 26 15 -
Milk protein in milk solids not | 34 34 34 34
fat, minimum, % (m/m)
Titrable acidity, maximum (ml | 18 18 18 --
0.1 NaOH for 10 gm solids not
fat)
Insolubility Index, maximum, | 1 1 1 --
mi
Total ash, maximum (ondry | 7.3 8.2 8.2 --

weight basis)

Scorched particles Disc B Disc B Disc B Disc B

*  The moisture content does not include watecrgétallization of the lactose; the milk solids-fat content
includes water of crystallization of the lactose.

It shall be free from vegetable oil or fat, minend| thickening agents, added flavour and sweetgaigents.

3. Food Additives. -

€) Only those additives classes indicated in thesthblow may be used for the product categoriesifigukc
Additive (Functional | Whole Milk Partly .
. . Skimmed
Class) Powder Skimmed Milk ) Cream Powder
Milk Powder
Powder
Stabilizers N N N N
Emulsifiers N N N
Antioxidants N N X
\ The use of additives belonging to the clasedgmologically justified.
X The use of additives belonging to the €liasnot technologically justified.
(b) Within each additive class, and permitted accordmghe table, only those additives permitted astpe

Food Safety and Standards (Food Products Standadid-ood Additives) Regulations, 2011, should be
used.
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4,

5.

Contaminants. -

The product shall comply with the limits stipulatadder the Food Safety and Standards (Contaminants,
toxins and Residues) Regulations, 2011.

Hygiene. -

(@) The product shall be prepared and handled in aaccslwith the guidelines specified in Scheduleatt P &

(b)

6.

(c)

Il of the Food Safety and Standards (Licensing Registration of Food Businesses) Regulations, 201l
such other guidelines provided from time to timelemthe provisions of the Food Safety and Standatd
2006.

The product shall conform to the microbiologicaju&ements given in Table 2 of Appendix B of theoBo
Safety and Standards (Food Products StandardsaouiA€lditives) Regulations, 2011.

Labelling. -

(a) According to the composition in sub-item (b) @t 2, the name of the food shall be:

(i) whole milk powder, or

(i) partly skimmed milk powder, or
(i) skimmed milk powder, or

(iv) cream powder, as appropriate:

Provided that the “partly skimmed milk powder” mbg designated “semi-skimmed milk powder” if the
content of milk fat does not exceed 16% m/m ambidess than 14% m/m.

(b) The equivalent amount of milk and its type shbMlagys be declared on the label, as appropriatélsvs

or as allowed by the State Government:

(i) in the case of [whole] milk powder:

[WHOLE] MILK POWDER
This package contains the equivalent of (x).reditof toned milk

(ii) in the case of partly skimmed md&wder :

PARTLY SKIMMED MILK POWDER

This package contains the equivalent of (x)...litres of partly skimmed milk having......... peent milk fat
This package contains the equivalent of (x)...litres of partly skimmed milk
having......... per cent milk fat

(ii)in the case of skimmed milk powder:

SKIMMED MILK POWDER
This package contains the equivalent of (x)...litres of skimmed milk

(iv)in the case of cream powder:

CREAM POWDER
This package contains the equivalent of (x)...litres of cream having......... per cent milK fat

The declaration in entries (i) to (iv) of sub-itén) of item 6 shall in each case be completed bgrimg at
(x), the appropriate number in words and in figufesexample, “one and a half (1%2)", any fractlzeing
expressed as [eight] quarters or a half, as the way be.

In the case of milk powders [or cream powder] Wrgontains lecithin, the following declaration Stz
made on the label:

[Insert product name here (MILK POWDER or CREAM POBR)]
IN THIS PACKAGE CONTAINS LECITHIN




112 THE GAZETTE OF INDIA : EXTRAORDINARY [RRT IlI—SEC. 4]

(d) Wherever the word “milk” appears on the labEh package of skimmed milk powder as the desoriptr
part of the description of the contents, it shallitmmediately preceded or followed by the word fiskied or
partly skimmed”, as the case may be.

(e) There shall not be placed on any package contaithi@ product covered under this Standard any carthme
on, explanation of, or reference to either theestant of equivalence, contained in the prescriteatbdation
or on the words “machine skimmed” or “skimmed” [ansuitable for babies”] except instructions as to
dilution as follows:

“To make a fluid not below the composition of (hémeert type of milk - toned milk or skimmed miis
the case may be) with the contents of this packade (here insert the number of parts) of watevdlyme
to one part by volume of this product”.

® The provisions of the Food Safety and Standardsk@ying and Labelling) Regulations, 2011 shallyapp
7. Method of Sampling and Analysis.-

As provided in the Food Safety and Standards Aitthof India Manual of Method of Analysis of Food
(2015)- Milk and Milk Products.

2.1.11 Standard for Dairy Whitener.-
This Standard applies to Dairy Whitener as defimeitem 1 of this sub- regulation.
1. Description.-

Dairy Whitener prepared by spray drying of cow milluffalo milk or a mixture thereof containing
carbohydrates such as sucrose, dextrose and meliodd he fat or protein content, or both, of tmdlk may
be adjusted by addition or withdrawal of milk congnts in such a way as not to alter the Wheydinato
Casein ratio of milk.

2. Essential Composition and Quality Factors

The product shall be white or light cream in colaumiform in composition and free from lumps exctqise
that break up readily under slight pressure andl bleareasonably free from scorched particles. preduct
shall be free from extraneous matters and addexicl

The flavour of the product before or after recitason shall be pleasant and sweet. It shall lee firom off
flavours. It is recommended that the flavour andtedamay be judged on the basis of their sensory
characteristics.

The product shall conform to the compositional fpetions provided in the table below:

Sr. No. Characteristics Requirement
Skimmed Milk Low Fat Medium Fat High Fat
Dairy Whitener Dairy Dairy Dair
Whitener Whitener ary
Whitener
1. Moisture, % w/w, Max 4.0 4.0 4.0 4.0
2. Milk Fat, % w/w Not more than| More than More than More than
1.5 1.5- upto 10 10- upto 20 20 upto 26
3. Milk protein % wi/w, 23 21 17 15
Min.
4. Insolubility Index, ml, 15 15 15 15
Max
5. Total ash (on dry weigh 6.1 6.1 5.3 4.5
basis) **, % w/w, Max
6. Acid Insoluble ash,, % 0.1 0.1 0.1 0.1

Note “This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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w/w, Max

7. *»**Added sugar (as 24.0 24.0 24.0 24.0
sucrose), % w/w, Max

8. Titratable acidity 15 15 15 1.2
maximum, % (as lactig
acid)

*Based on 24%sugar in the product. If sugar idaegd with milk solid-not-fat i.e. Skimmed Milk Paoler, ash
content will proportionally increase and may becokldted as follows:
» Calculated ash content: prescribed ash conter2/2@x(24-sugar % in the product).
e Calculation for protein: milk protein % w/w is calated from the proposed added sugar (as sucres@/i % w/w.
*** Standard of 24% added sugar shall be reducetBth after two years from the date of final notfion.
It shall also be free from vegetable oil, anifisé] mineral oil, thickening agents.
3. Food Additives.-

Only those additives permitted for milk powder anthe Food Safety and Standards (Food Produatsl&ids and
Food Additives) Regulations, 2011, shall be used.

4. Contaminants.-

The products covered by this Standard shall comptli the maximum levels for contaminants specifiedhe
Food Safety and Standards (Contaminants, toxinfRRastiues) Regulations, 2011.

5. Hygiene.-

(a) The products covered by this Standard shall bpgsesl and handled in accordance with the provisiér&hedule
4, Part 1l and Il of the Food Safety and Standdtdsensing and Registration of Food BusinesseguRdions,
2011.

(b) The products covered under this Standard shafbcaonto the microbiological requirements specifiadrable 2 of
Appendix B of the Food Safety and Standards (Faoduirts standards and Food Additives) Regulati2d$].

6. Labelling.-

The products covered by this standard shall comjitly the Food Safety and Standards (Packaging atelling)
Regulations, 2011.

7. Method of Sampling and Analysis.-

As provided in the Food Safety and Standards Aitthof India Manual of Method of Analysis of Foo&(Q15)-
Milk and Milk Products.

2.1.12 Standard for Whey Powder.-
This Standard applies to Whey Powders as eéfimitem 1 of this sub-regulatioh.
1. Description. -
(&) Whey powdersare milk products obtained by drying Whey or Acidh&y.

(b) Whey is the fluid milk product obtained during the maaxthire of cheese, casein or similar products by
separation from the curd after coagulation of noitkof products obtained from milk, or both. Coagjola is
obtained through the action of, principally, renfrein-animal) type enzymes.

(c) Acid wheyis the fluid milk product obtained during the maamtfire of cheese, casein or similar products by
separation from the curd after coagulation of malkd of products obtained from milk. Coagulation is
obtained, principally, by acidification.

2. Essential Composition and Quality Factors.

() Raw materials. -

Note“This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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Whey or Acid Whey, as appropriate.
(b) Ingredients. -

Seed lactose in the manufacture of pre-crystallidéey Powder.
(c) Composition. —

The product shall conform to the compositional #jtions provided in the table below:
Parameter Whey Acid Whey Powder
Powder

Moisture(a), maximum, % (m/m) 5 4.5

Milk fat, % Maximum (m/m) 2.0 2.0

Milk protein(b), minimum, % (m/m) 10 7

Lactose content(c), as anhydrous lactose, 61.0 61.0

minimum, % (m/m)

pH (in 10% solution)] Minimum 5.1(d) --

Maximum -- 5.1(e)

Total ash, maximum, % (m/m) (on dry 9.5 15.0

matter basis)
Note(s):

(i) The water content does not include waterrgétallization of the lactose.

(i) Protein content is 6.38 multiplied by theal Kjeldahl nitrogen determined.

(iii) Although the powders may contain both antoub lactose and lactose monohydrates, the lactose
content is expressed as anhydrous lactose. 108 gfdetctose monohydrate contain 95 parts of ardugir
lactose.

(iv) Or titratable acidity (calculated as lactwd) <0.35%.

(v) Or titratable acidity (calculated as lactiécBe> 0.35%.

3. Food Additives. -

Only those additives permitted under the Food $adeid Standards (Food Products Standards and Food
Additives) Regulations, 2011 should be used.

4. Contaminants. -

The product shall comply with the limits stipulatedder the Food Safety and Standards (Contaminants,
toxins and Residues) Regulations, 2011.

5. Hygiene. -

(a) The product shall be prepared and handled in decge with the guidelines specified in Scheduleatt Il and
Il of the Food Safety and Standards (Licensing Regjistration of Food Businesses) Regulations, 20id
such other guidelines as specified from time teetumder the provisions of the Food Safety and Stahd4ct,
2006.

(b) The product shall conform to the microbiologicafjuirements given in table 2 of Appendix B of theo&

Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.
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6.

7.

Labelling. -

The provisions of the Food Safety and Standardsk@®ng and Labelling) Regulations, 2011, shalllapp

Method of Sampling and Analysis.-

As provided in the Food Safety and Standards Aitthaf India Manual of Method of Analysis of Food
(2015)- Milk and Milk Products.

2.1.13 Standard for Fermented Milk Products

(b)

()

(d)

@)

This Standard applies to fermented milks, includimeat-treated fermented milks, concentrated feteaemilks
and composite milk products based on these produasnformity with the definitions given in itemdf this
sub-regulatior.

Description.-

Fermented Milk is a milk product obtained by fermentation of mifkhich may have been manufactured using
other permitted raw material, by the action of abl¢ microorganisms and resulting in lowering of wkh or
without coagulation (iso-electric precipitationermented milk may be heat treated after fermentafithe raw
material used shall be subjected to a heat treat@erdefined in the General Standard for Milk andkM
Products.

Certain fermented milks are characterisedgmcific starter culture(s) used for fermentatsrfollows:

Dahi Lactic acid bacteria
Yoghurt Symbiotic cultures ofStreptococcus thermophileand Lactobacillus
delbrueckisub spbulgaricus
Alternate Cultures ofStreptococcus thermophilasdLactobacillus species
Culture
Yoghurt
Acidophilus Lactobacillus acidophilus
milk

Other harmless microorganisms than thosstitating the specific starter cultures specitiddve may be
added.

Flavoured fermented milk are composite milkdarats, as defined in the General Standard for il Milk
Products obtained from fermented milks and whichtaim a maximum of 50% (m/m) of permitted non-dairy
ingredients and flavours. The non-dairy ingrediesais be mixed in prior to or after fermentation:

Provided that flavouredahishall only be sold in pre-packaged form:

Provided further thadahito which only sugar has been added need not bearsple-packaged form.

Drinks based on fermented milk are composité prioducts, as defined in the General Standard/ite and
Milk Products, obtained by mixing fermented millssdescribed in sub-item (a) of item 1 with potaliéger
with or without the addition of whey, other milké&amilk products, other permitted non-dairy ingredéeand
flavours. Drinks Based on Fermented Milk contamiaimum of 40% (m/m) fermented milk. Other
microorganisms than those constituting the spestficter cultures may be added. Drinks based onefeted
milk include products such &assi, chhaach, buttermilk, etc.

Concentrated Fermented Milk is a fermented ntiik protein of which has been increased priar tafter
fermentation.

Note "“This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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(i)

(ii)

(@)

(b)

(©)
(i)

(ii)

(i)

(iv)

Chakkameans the concentrated product obtained by (pargahoval of the whey from plaidahi or plain
yoghurt. It shall have white to pale yellow col@rd uniform semi-solid consistency. It shall notnb@ldy and
shall be free from signs of free fat and wateshill be smooth and it shall not appear dry. TH& frim which
dahi or yoghurt for manufacturinghakkais prepared shall be subjected to a heat treatagdiefined in the
sub-regulations 2.1.1 relating to General Stanétard/lilk and Milk Products.

Shrikhandmeans the concentrated composite milk product étafromchakka or skimmed milkchakkato
which milk fat and sugar is added. It may also aonpermitted non-dairy ingredients.

Essential composition and Quality Factors.-
Raw materials:

@) milk;

(i) concentrated milk and dried milk;

(iii) cream, butter and butter oll;
(iv) potable water for use in reconstitution or recamabion or drinks based on fermented milks.

Permitted ingredients

(i) starter cultures of harmless microorganisms, inoyithose specified in sub-item (a) of item 1;

(ii) other suitable and harmless microorganisms;

(i) salt;

(iv) sugar (only in Flavoured Fermented Milks, Drinks based Bermented Milks, Yoghurt, Dahi and
Shrikhand)

(v) nutritive sweeteners other than suganly in Flavoured Fermented Milks, Drinks based eermented
Milks, Yoghurt and pre-packaged Dahi)

(vi) non-dairy ingredients such as fruits and vegegalaind their products thereof such as juices,egure
pulps, preparations and preserves derived therefmmreals, honey, chocolate, nuts, coffee, spices,
condiments and other harmless natural flavourmgd$ (only in Flavoured Fermented Milks, Drinks
based on Fermented Milks and Shrikhand)

(vii) milk and milk productsdnly in Drinks based on Fermented Mjlks
(viii)  starch, only in following:

- fermented milks heat-treated after fermentation;

- flavoured fermented milk;

- drinks based on fermented milk:

Provided that it is added only in amounts functlynaecessary as governed by Good Manufacturing
Practice, taking into account any use of the stadyd or thickeners listed in sub-item (a) of it8nStarch
may be added either before or after adding thed®ry ingredients.

Composition:

The starter microorganisms shall be viablejvactnd abundant in the product upto the date ofimuim

durability. The sum of microorganisms constitutthg starter culture defined in sub-item (a) of itershall not
be less than 107cfu/g. The labelled microorganisvhen specific micro organisms other than thoseifipd in

sub-item (a) of item lare added and a content claimade on label, shall not be less than 106dfutige

product is heat treated after fermentation thegairements for viable microorganisms do not apply.

Fermented milks shall have a minimum milk ot content of 2.9 % (m/m) and minimum titrabledétyi of
0.6% (m/m as lactic acid) unless otherwise spetifie case of Flavoured Fermented Milks and Drib&sed
on Fermented Milks, these specifications apphhtoRermented Milk Part unless otherwise specified.

Plain Dahi shall have the same minimum percentage of millafet milk solids-not-fat as that of the milk, as
provided for in the Standard for Milk, from whichis prepared. Where plabahi is sold or offered for sale
without any indication of class of milk, the Stamtta prescribed foDahi prepared from buffalo milk shall
apply.

Yoghurt (including Flavoured Yoghurt) and FlavourBahi shall conform to the following compositional
specifications:
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Parameter Yoghurt andPartly skimmed Yoghurt Skimmed Yoghurt And
FlavouredDahi And Flavoured Partly Flavoured Skimmed
SkimmedDahi Dahi

Milk Fat %, m/m Minimum Above 3 0.6 -
Maximum 15 3 0.5

Milk solids not fat, minimum, %, m/m 8.5 8.5 8.5

Milk protein, minimum, %, m/m 2.9 2.9 2.9

Titratable  acidity,| Minimum 0.6 0.6 0.60

% lactic acid, m/m
Maximum - - 1.2

Note:

* When sold without any indication, the product slhform to the Standards of ‘Yoghurt' or Flavoured
Dahi, as appropriate. The term ‘flavoured’ covers sweederflavoured and fruit variants, labelled in
accordance with sub-item (b) of item 6 below. Hoe tise of probiotics in dairy products; the ‘Indian
Council Medical Research Guidelines for Evaluatd®robiotics in Food shall be followed.

It shall be free from animal body fat, vegetableamid fat, mineral oil, added colour, flavour, prestives
and any other substance foreign to milk exceptragiged in sub-item (b) of item 2.

(v) Chakkashall conform to the following compositional spefications:—

Parameter Chakka Skimmed Milk Full Cream
Chakka Chakka

1 Total solids, minimum, %, 30 20 28
m/m

2 Milk fat, minimum, %, m/m 33 5* 38
(on dry basis)

3 Milk protein, minimum, %, 30 60 30
m/m ( on dry basis)

4 Titratable acidity, maximum, 2.5 2.5 2.5
%, m/m ( as lactic acid)

5 Total Ash, maximum, %, m/m 3.5 5 3.5
(‘on dry basis)

* Maximum (%, w/w; on dry basis).
Note: When sold without any indication, the prodsizall conform to the standards'Ghakka’.

(Vi)

Shrikhand shall conform to the following compositional speéications:—

Parameter Shrikhand Full Cream Fruit Shrikhand
Shrikhand

Total solids, minimum, %, m/m 58 58 58

Milk fat, minimum, %, m/m (on dry 8.5 10 7

basis)

Milk protein, minimum, %, m/m, (on 9 7 9

dry basis)

Titratable acidity, maximum, % lactic 1.4 1.4 1.4

acid, m/m
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(d)

Sugar (sucrose), maximum, %, mjm 72.5 72.5 72.5
(on dry basis)

Total Ash, maximum, %, m/m (on dny 0.9 0.9 0.9
basis)

Essential manufacturing characteristic:Whey removal after fermentation is not permittedhe@ manufacture
of fermented milks, unless provided otherwise.

3. Food Additives. -

(a) Only those additives classes indicated in thesthklow may be used for the product categoriesfigxbc
Additive Products not heat treated after Products heat treated after
(Functiona | fermentation fermentation
| Class) All types All types All types All types All types All types

of plain of of of plain of of
dahi and flavoured Chakka, dahi and flavoured Chakka,
plain dahi and Shrikhand | plain dahi and Shrikhand
yoghurts flavoured yoghurts flavoured
yoghurts yoghurts
Thickeners X N X X N X
Stabilizers V* N X \* N
Emulsifiers * N X \*
Colours X N N X N N

* Plain yoghurts only
\' The use of additives belonging to the classdbnielogically justified.
X The use of additives belonging to the classistechnologically justified.

(b) Within each additive class, and permitted accagrdim the table, only those additives permitted as Food
Safety and Standards (Food Products StandardsaoutiAdditives), Regulations, 2011, should be used.

4, Contaminants, Toxins and Residues.-

The products covered in this standard shall complli Food Safety and Standards (Contaminants, soaird
Residues) Regulations, 2011.

5. Hygiene.-

The product shall be prepared and handled in aacesiwith the guidelines specified in Scheduleatt P and
Il of the Food Safety and Standards (Licensing Regjistration of Food Businesses) Regulations, 20id
such guidelines as specified from time to time uride provisions of the Food Safety and Standart] 2@06.

The Product shall conform to the microbiologicajjugements given in Appendix B of the Food Safetd a
Standards (Food Products Standards and Food AelslitiRegulations, 2011.

6. Labelling.-
(@) Name of the food.-
0] The name of the products covered by sub-itenaa (b) of item 1 shall be ‘Fermented Milk’:

Provided that the name ‘Fermented Milk’ may bplaced with designatiori3ahi, Curd and Yoghurt
if the product complies with the relevant provisi@f this Standard.

The designation ‘Yoghurt @ahi’ may be used in connection with the term “frozen”:
Provided that,-

- the product submitted to freezing complies withdguirements in this Standard;
- the specific starter cultures can be reactivatatie specified numbers by thawing; and
- the frozen product is named as such and is soldifect consumption, only.
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(ii)

(i)
(iv)
v)

(Vi)

(Vi)

(b)

()

(d)

Yoghurt orDahi containing non-dairy ingredients may be designagdSweetened or Flavoured Yoghurt or
Dahi’, as appropriate. Yoghurt dbahi containing fruits may be designated as ‘Fruit Yagtar Dahi’, as
appropriate.

The name of the products defined in sub- iteno{djem 1 shall beDrinks based on Fermented Milkt may
be designated with other recognized specific ndikedassi, chhaastc. When flavoured, the designation shall
include the name of the principal flavouring suhstg(s) or flavour(s) added.

The name of the products covered by entryofisub- item (d) of item 1 shall b€hakka!
The name of the products covered by entrydfiisub-item (d) of item 1 shall b&hrikhand:

Products obtained from fermented milk(s) heaated after fermentation shall be named “Heat t€tta
", the blank being replaced by the tdrarthented Milk” or another permitted designatiomame
as appropriate.

The designation of Flavoured Fermented Milkalsinclude the name of the principal flavouringpstance(s) or
flavour(s) added.

Fermented milks to which only nutritive cafiyrate sweeteners have been added, may be lalsled
“sweetened ", the blank being replaced byteha “Fermented Milk” or another permitted desitma
or name as appropriate.

The type ofdahi, yoghurt,chakkaor shrikhandshall be always declared on the label or otherifigee product
is not pre-packaged such declaration to be givethencontainer from which product will be offereml the
consumer.

When cultures oBifidobacterium bifidumand Lactobacillus acidophilusnd other cultures of suitable lactic
acid producing harmless bacteria are added, ard¢ola to this effect shall be made on the labedtberwise if
the product is not pre-packaged.

The provisions of the Food Safety and Standardsk@jing and Labelling), Regulations, 2011 shablyap
Method of Sampling and Analysis.-

As provided in the Food Safety Standards Authdriia Manual of Method of Analysis of Food (20158)ik
and Milk Products.

2.1.14 Standard for Ice Cream, Kulfi, Chocolate le Cream, Softy Ice-Cream, Milk Ice, Milk Lolly and Dried Ice

Cream Mix.-

This Standard applies to Ice Cream and Kulfi arartliariants, milk ice and milk lolly, and driedeicream mix in
conformity with the definitions given in item 1 tifis sub-regulatiofi.

1.
(@)

(b)

()

(@)

Description. -

Ice-Cream, Kulfi, Chocolate Ice Cream or Softy (@eam means the product conforming to the compuwsiti
specified in entry (i) of sub-item (c) of item 2htained by freezing a pasteurized mix prepared fraitk or
other products derived from milk, or both, withwithout addition of nutritive sweeteners and othermitted
non-dairy ingredients. The said product may coniatorporated air and shall be frozen hard excegse of
softy ice-cream where it can be frozen to a safis@iency.

Milk Ice or Milk Lolly means the product conforngrto the composition specified in entry (ii) of sitdm (c)
of item 2, obtained by freezing a pasteurized mieppared from milk or other products derived fromkmiwith

or without the addition of nutritive sweeteners atiger permitted non-dairy ingredients. The saa@tpct shall
be frozen hard.

Dried Ice-Cream Mix means the product in a powdemfwhich on addition of prescribed amount of wated
freezing shall result in a product similar in cladeaistics to the respective product describedhénsub-item (a)
of item 1.

Essential Composition and Quality Faaors. -
Raw Material. -
Milk and milk products.

Note “This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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(b)

(ii)

Permitted ingredients. -

(i) sugar and other nutritive sweeteners (e.g. isugagery, dextrose, fructose, liquid glucoseedriiquid
glucose, high maltose corn syrup, honey etc.);

(ii) potable water;

(iii)starch, provided it is added only in amountsdtionally necessary as governed by Good Manufiactu
Practice, taking into account any use of the stad# or thickeners listed in the sub-item (a)tefn 3;

(iv) other non-dairy ingredients - fruit and fryptoducts, eggs and egg products, coffee, cocoaotdte,
condiments, spices, ginger and nuts; bakery prediiath as cake or cookies as a separate layeatngo

(c) Composition.-
The product shall conform to the compositional dpetions provided in the table below:

(i) Ice cream, Kulfi, Chocolate Ice @am and Softy Ice Cream

Parameter
Ice cream or Kulfi or Medium Fat Ice Cream | Low Fat Ice Cream
. or Kulfi or or Kulfi or
Chocolate ice cream or
softy ice cream Chocolate ice cream or | Chocolate ice cream
softy ice cream or softy ice cream
Total Solids,| 36 30 26
minimum, %, m/m
Weight minimum, gm/l| 525 475 475
Milk Minimum, %, | 10 2.5 -
Fat m/m
Maximum, %,| -- 10 2.5
m/m
Milk Protein (N| 35 3.5 3
X6.38), minimum, %,
m/m
Note(s):

(i) In case where coating, base or layer of nomydagredients forms a separate part of the procrdy the Ice
Cream portion shall conform to the respective cositjmm.

(i) When any type of ice cream, kulfi, chocolate icream or softy ice cream is offered for saleontravention
of the requirements of sub-item (b) of item 6, $kendards prescribed for the type ice cream, kehfacolate
ice cream or softy ice cream as per this sub-réigulahall apply.

Milk Ice or Milk Lolly.-
Parameter Milk ice or Milk lolly
Total Solids, minimum, %, m/m 20
Milk Fat, Maximum, %, m/m 2
Milk Protein (N X6.38), minimum, %, 3.5
m/m

Note: In case where base or layer of non-dairy ingradifarms a separate part of the product, only thk ice
or milk lolly portion shall conform to the aboveraposition.
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(iii) Dried Ice Cream Mix.-

The said product on addition of water shall giveraduct conforming to the composition, except teight’,
as specified in the entry (i) of sub-item (c) @t 2 for the respective product described in seirifa) of item
1. The moisture content of the dried product shatlbe more than 4.0 % (m/m).

3. Food Additives. -

(a) Only those additives classes indicated in theetBblow may be used for the said product categepesified
Additive All types of Ice cream, Kulfi, Milk Ice or Milk Dried Ice Cream
(Functional Chocolate Ice cream or Softy Ice Lolly Mix
Class) Cream

Stabilizers N N N
Emulsifiers N N N
Thickeners N N N
Acidity regulators N N N
Colours N N N
Flavourings N N N
Humectants N N N
Sweetener N N N

\ The use of additives belonging to the classdhrelogically justified.

(b)  Within each food additive class, the specific famttitives permitted in Appendix A, of the Food $afand
Standards (Food Products Standards and Food AegslitiRegulations, 2011 may be used in the products
complying with this Standard and only within theniis specified.

(c) The food additive use level specified in Appendinf the Food Safety and Standards (Food Produetsd&rds
and Food Additives) Regulations, 2011 shall applytite product after reconstitution in respect dédirice
Cream Mix.

4, Contaminants. -

The said product shall comply with the limits stgted in the Food Safety and Standards (Contansnsoins and
Residues) Regulations, 2011.

5. Hygiene.-

(a) The said product shall be prepared and handleddordance with the guidelines specified in Scheduleart 1l and
Il of the Food Safety and Standards (Licensing Redjistration of Food Businesses) Regulations, 201dl such
other guidelines as specified from time to timeamithe provisions of the Food Safety and Standantg 2006.

(b) The said product shall conform to the microbiolagicequirements given in Table 2 of Appendix B loé ood
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.

6. Labelling.-

(@ Name of the Food.-

@ The name of the product covered by sub-itemofa)em 1 shall be ‘Ice Cream’, ‘Kulfi’, ‘Chocola Ice Cream’

or ‘Softy Ice Cream’.

(i) The name of the product covered by sub- itbinof item 1 shall be ‘Milk Ice’ or ‘Milk Lolly’

(iii) The name of the product covered by sub- ifgynof item 1 shall be ‘Dried Ice Cream Mix'.

(b) The type, as per entry (i) of sub- item (c) ofit@, of ice cream, kulfi, chocolate ice cream dtys@e cream
shall always be indicated on the label of the pobdEor softy ice cream offered for sale directlgni the
freezer without prepackaging, the type of prodintlisbe displayed in a manner and at a place thateiarly
visible to the consumer.

(c) Every package of ice cream, kulfi, chocolate iceam and softy ice cream containing starch shale ha
declaration on its label as specified in sub- ratioh 2.7.1(2) of Food Safety and Standards (Pacgaand
Labelling) Regulations, 2011.
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(d) In addition, the labelling provisions laid undéretFood Safety and Standards (Packaging and Ladpelli
Regulations, 2011 shall apply.

7. Method of Sampling and Analysis.-

As provided in the Food Safety Standards Authdntjia Manual of Method of Analysis of Food (2018)#k
and Milk Products.

2.1.15 Standard for Frozen Desserts or Confectiongith Added Vegetable Oil/ Fat or Vegetable Proteinor both

This Standard applies to Frozen Desserts or Caafectin conformity with the definitions in item 1f ¢his sub-
regulation”

1. Definition.-

(@) Frozen Dessert or Frozen Confection means theuptambtained by freezing a pasteurised mix prepaiig

edible vegetable oils or fats having a melting pofmot more than 37.0 degree C or vegetable prgt@ducts, or both.
It may also contain milk fat and milk protein withe addition of nutritive sweeteners and other [iéeh non-dairy
ingredients. The said product may contain incorf@atair and may be frozen hard or frozen to acmikistency.

(b) Dried Frozen Dessert Mix or Dried Frozen Cotitet Mix means the product in a powder form whichaadition
of prescribed amount of water and freezing shak @i product similar in characteristics to the prdiescribed in sub-
item (a) of item 1.

2. Essential Composition and Quality Factors
€)) Raw Material.-
(i) Milk and/or milk products;
(ii) Vegetable ails or fats;
(ii)Vegetable protein products.
(b) Permitted ingredients.-

(i) sugar and other nutritive sweeteners (e.g. sugagery, dextrose, fructose, liquid glucoseedriiquid
glucose, high maltose corn syrup, honey etc.);

(ii) potable water;

(iii) starch, provided it is added only in amoulfiisictionally necessary as governed by Good Manufang
Practice, taking into account any use of the stays or thickeners listed in sub regulation 3;

(iv) other non-dairy ingredients - fruit and fryproducts, eggs and egg products, coffee, cocoaotdte,
condiments, spices, ginger and nuts; bakery prediiath as cake or cookies as a separate layeatng.o

(c) Composition.-

The product shall conform to the compositiomadfications provided in the table belew:

0] Frozen Dessert or Frozen Confection
Parameter High fat FrozenMedium fat Frozen Low fat Frozen
Dessert orf Dessert or FrozenDessert or Frozen
Frozen Confection Confection
Confection
Total Solids, minimum, %, m/m 36 30 26
Weight minimum, gm/I 525 475 475
Total Minimum, %, m/m 10 2.5 -
Fat
Maximum, %, m/m 10 2.5
Protein (N X6.25) minimum 3.5 3.5 3

Note “This standard should be read along with sub-reigmiat.1.1 relating to General Standard for Milk avidk Products with reference to the
generic provisions pertaining to definitions of knilr milk products and heat treatments, guidelfioesise of dairy terms, addition of micronutrients,
etc.
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Note(s):

(1) In case where coating, base or layer of nonydagredients forms a separate part of the prqdudly the
Frozen Dessert or Frozen Confection portion stadfarm to the respective composition.

(2) When any type of Frozen Dessert or Frozen Guiafe is offered for sale in contravention of the
requirements of sub- item (b) of item 6, the Stadggrescribed for these types of Frozen Dessersazen
Confections as per this item shall apply.

(ii) Dried Frozen Dessert Mix or Dried Frozen Confetion Mix

The said product on addition of water shall giveraduct conforming to the composition, except teight’,
as specified in the entry (i) of sub- item (c) @ 2 for the respective product described in tie #em (a) of
item 1. The moisture content of the dried prodbhetisnot be more than 4.0 % (m/m).

3. Food Additives. —

(@) Only those additives classes indicated in the tablew may be used for the said product categspesified:

Additive All types of Frozen Dessert/Dried Frozen Dessert Mix or Dried Frozen
(Functional Class) |or Frozen Confection Confection Mix

Stabilizers N N

Emulsifiers N N

Thickeners N N

Acidity regulators N N

Colours N N

Flavourings N N

Humectants N N

Sweetener N N

V' The use of additives belonging to the clagedanologically justified.

(b) Within each food additive class, the specific faadditives permitted in Appendix A, the Food Safatyd
Standards (Food Products Standards and Food AeslitiRegulations, 2011 may be used in the products
complying with this Standard and only within thenitis specified.

(c) The food additive use level specified in Appendirf the Food Safety and Standards (Food Produeatsd&rds
and Food Additives) Regulations, 2011 shall applthe product after reconstitution in respect oeBr~rozen
Dessert Mix or Dried Frozen Confection Mix.

4, Contaminants.-

The said product shall comply with the limits stgted in the Food Safety and Standards (Contansnéokins
and Residues) Regulations, 2011.

5. Hygiene.-

(a) The said product shall be prepared and handladdordance with the guidelines specified in ScheduPart II
and Il of the Food Safety and Standards (Licensind Registration of Food Businesses) Regulatid®$1
and such guidelines as specified from time to timder the provisions of the Food Safety and Stahédat,
2006.

(b) The said product shall conform to the microbiolagiequirements given in Table 2 of Appendix Bt fFood
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.

6. Labelling .-

(@) Name of the food.-
(i) The name of the product covered by sub- item (&eaf 1 shall be ‘Frozen Dessert or Frozen Cordecti
(i) The name of the product covered by submitp) of item 1shall be ‘Dried Frozen Dessert ofeDrFrozen
Confection’.
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(b) The type, as per entry (i) of sub- item (c) ofit@, of Frozen Dessert Or Frozen Confection shalindicated
on the label of the product. For soft consistenmdpcts offered for sale directly from the freeméthout any
pre-packaging, the type of product shall be dispthin a manner and at a place that is clearly leidib the

consumer.
(c) Every package of Frozen Desert or Frozen Comfectiin which edible vegetable oil or vegetable dat
partially hydrogenated fat is an ingredient, sHheltlare the per cent trans fatty acid by weighthe label.
(d) Every package of Frozen Desert or Frozen Confecti@tl bear the following label, namely:
Contains ................... Milk Fat* Edible Vegetable Oil* and Vegetable Fat* and

Vegetable Protein Product

*strike out whatever is not applicable

(e) In addition, the provisions of the Food Safety &tdndards (Packaging and Labelling) Regulatio@$1Zhall
apply.
7. Method of Sampling and AnalysisAs provided in the Food Safety and Standards Aitshof India Manual

of Method of Analysis of Food (2015)- Milk and Mikroducts.
2.1.16 Standard forChhanaand Paneer.-
This Standard applies @hanaandPaneeras defined in the item 1 of this sub- regulation.
1. Definition. -

Chhanaor Paneermeans the product obtained from any variant okthil with or without use of milk solids,
which have undergone adequate heat treatment toeensicrobial safety, by precipitation with, lactcid or
citric acid.

2.  Essential Composition and Quality Factors.-
(@) Raw materials.-
(i) Milk;
(i) Milk solids;
(iii) Lactic Acid;
(iv) Citric acid;
(b) Composition. —

The product shall conform to the compositional #jations provided in the table below:

Parameter Chhana or Paneer Low fat Chhana or Paneer
Moisture, maximum, % (m/m 70 70
Milk fat, minimum, % (m/m), 50 -
dry matter basis
Milk fat, maximum, % (m/m), - 15
dry matter basis
3. Food Additives. -
(@) Only those additives classes indicated in thesthblow may be used for the product categoriesifigubc

Note “This standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.

** As defined in clause 1 of the Standard for Milk.
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Additive (Functional Class) |Chhana or Paneeand Low fat Chhana or Paneer

Acidifying agents

Preservatives

' The use of additives belonging to the classdhrelogically justified.

(b) Within each additive class, and where permittezbating to the table, only those additives perrditis per
the Food Safety and Standards (Food Products Stsdad Food Additives) Regulations, 2011 should be
used.

4, Contaminants. -

The product shall comply with the limits stipulatedthe Food Safety and Standards (Contaminants)so
and Residues) Regulations, 2011.

5. Hygiene. -

@) The product shall be prepared and handled inrdaoge with the guidelines specified in SchedulPat
II'and IIl of the Food Safety and Standards (Lidegsand Registration of Food Businesses) Regulation
2011 and such guidelines as specified from timéine under the provisions of the Food Safety and
Standard Act, 2006.

(b) The product shall conform to the microbiologioeduirements given in Table 2 of Appendix B of Faod
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.

6. Labelling. -

(a) The name of the product shall kghhana’, ‘Paneer; ‘Low Fat Chhana’or ‘Low FatPaneer depending
upon the composition as per the sub-item (b) ofi ife

(b) Low FatChannaand Low FatPaneershall be sold in sealed package only and shall theafollowing
label declaration:

LOW FATPANEER or LOW FATCHHANA

(c) The provisions of the Food Safety and Standardsk@jing and Labelling) Regulations, 2011, shatlyap

7. Method of Sampling and Analysis.-

As provided in the Food Safety Standards Authdritlia Manual of Method of Analysis of Food (2015)-
Milk and Milk Products.

2.1.17 Standard for Cheese and Cheese Products.-

This Standard applies to Cheeses, Processed Clemab&socessed Cheese Spreads as defined inrthé ibé this
sub-regulatiorn.

1. Description. -

(@) Cheese is the ripened or unripened soft, semi:Hendl, or extra-hard product, which may be coaded,
in which the whey protein or casein ratio doesexateed that of milk, obtained by:

() coagulating wholly or partly the protein of mijlskimmed milk, partly skimmed milk, cream, whey
cream or buttermilk, or any combination of thesdanals, through the action of non- animal rennet o
other suitable coagulating agents, with or withasé of harmless lactic acid bacteria, and by fbrtia
draining the whey resulting from the coagulatiomjle/respecting the principle that cheese-makirsglis

NoteThis standard should be read along with sub-regulation 2.1.1 relating to General Standard for Milk and Milk
Products with reference to the generic provisions pertaining to definitions of milk or milk products and heat
treatments, guidelines for use of dairy terms, addition of micronutrients, etc.
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in a concentration of milk protein (in particulahe casein portion), and that consequently theeprot
content of the cheese will be distinctly higherrnththie protein level of the blend of the above milk
materials from which cheese was made;

(I1) processing techniques involving coagulationtiud protein of milk or products obtained from mitk
both, which give an end-product with similar phgsjocchemical and organoleptic characteristics &s th
product specified above.

All cheeses shall be made from pasteurised milk.

. Ripened Cheesaneans cheese which is not ready for consumptiontlghafter manufacture but
which must be held for some time at such tempegadnd under such other conditions as will result
in necessary biochemical and physical changes ciegizing the cheese in question.

. Mould Ripened Cheesemeans ripened cheese in which the ripening has laecomplished
primarily by the development of characteristic ntbglrowth through the interior and/ or on the
surface of the cheese.

. Unripened Cheeseincluding fresh cheese means cheese which is readgonsumption shortly
after manufacture.

(i) Extra Hard Grating Cheese means ripened cheese obtained by coagulating wmiitk cultures of harmless
lactic acid producing bacteria, non-animal rennetther suitable coagulating enzymes. It may tsdigitly brittle
texture and an extra hard rind which may be coaidtvegetable oil, food grade waxes or polyfilm.

(ii) Individual or Named Variety Cheeseis a cheese, as defined above (sub-item (a) f lfg that is designated
with its well-established unique name as provideld\.

(@aa) Cheddar Cheesameans ripened hard cheese obtained by coagulatiatpdh or pasteurised milk
with cultures of harmless lactic acid producing tbae, non-animal rennet or other suitable
coagulating enzymes. It shall be in the form ofdhpressed block with a coating of food grade
waxes or wrapping of cloth or polyfilm. It shall e firm, smooth and waxy texture with a pale
straw to orange colour without any gas holes.

(ab) Danbo Cheeseneans ripened semi hard cheese obtained by coiaguteeated or pasteurised milk
with cultures of harmless lactic acid producing teda, non-animal rennet or other suitable
coagulating enzymes. It shall be smooth in appearavith firm texture and uniform yellow colour
and may be coated with food grade waxes or wrappirdpth or polyfilm.

(ac) Edam Cheesaneans the ripened semi hard cheese obtained lguyletiag heated or pasteurised milk
with cultures of harmless lactic acid producing tbda non-animal rennet or other suitable
coagulating enzymes. It shall have a firm texturigable for cutting with a yellowish colour and a
hard rind which may be coated with food grade waweapping of cloth, polyfilm or vegetable oil.

(ad) Gouda Cheesemeans ripened semi hard cheese obtained by coagulailk with cultures of
harmless lactic acid producing bacteria, non-anireahet or other suitable coagulating enzymes. It
shall have firm texture suitable for cutting, streawellowish colour and a hard rind which may be
coated with food grade waxes, wrapping of clothyegetable oil.

(ae) Havarti Cheesemeans ripened semi hard cheese obtained by coagulailk with cultures of
harmless lactic acid producing bacteria, non-anireahet or other suitable coagulating enzymes. It
shall have firm texture suitable for cutting, ahligyellow colour and may have a semi soft slightly
greasy rind.

(af) Tilsiter means ripened semi hard cheese obtained by coagufailk with cultures of harmless lactic
acid producing bacteria and cultures Bécterium linens non-animal rennet or other suitable
coagulating enzymes. It shall have firm texturgahle for cutting, with an ivory to yellow colour
with a firm rind which may show red and yellow smpeoducing bacteria or coated with food grade
waxes or wrapping of cloth or polyfilm after rembwefthe smear.

(ag) Cottage Cheese and Creamed Cottage Cheeseans soft unripened cheese obtained by coagulatio
of pasteurised skimmed milk with cultures of harssldactic acid bacteria with or without the
addition of non-animal rennet or other suitablegedating enzymes. Creamed Cottage Cheese is
cottage cheese to which a pasteurised creamingiraixif cream, skimmed milk, condensed milk,
non-fat dry milk, dry milk protein, Sodium or Pogagn or Calcium or Ammonium caseinate is
added. It shall have a soft texture with a natwhite colour. It may contain spices, condiments,
seasonings and fruits pulp.

(ah) Cream Cheese (Rahmfrischkase)means soft unripened cheese obtained by coagulaifo
pasteurised milk and pasteurised cream with cudtofeharmless lactic acid producing bacteria with
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(b)

(i)

(ii)

or without the addition of non-animal rennet orestlsuitable coagulating enzymes. It shall have a
soft smooth texture with a white to light creamazol It may contain spices, condiments, seasonings
and fruit pulp.

(ai) Coulommiers Cheesaneans soft unripened cheese obtained by coagulationilk with cultures of
harmless lactic acid producing bacteria and nomahrennet or other suitable coagulating enzymes
and moulds characteristic of the variety. It slhalle soft texture and white to cream yellow colour
and may show presence of white mould including geaor red spots on the surface.

(aj) Camembert Cheesemeans ripened soft cheese obtained by coagulatitig of with cultures of
harmless lactic acid producing bacteria and cultwféPenicilliumcaseicolunandBacterium linens
non-animal rennet or other suitable coagulatingyames. It may be in the form of flat cylindrical
shaped cheese covered with white moutrén(cillumcaseicoluwith occasional orange coloured
spots Bacterium linens

(ak) Brie Cheesemeans soft ripened cheese obtained by coagulatitkgwith cultures of harmless lactic
acid producing bacteria and cultures Rénicilliumcaseicolumand Bacterium linens non-animal
rennet and other suitable enzymes. It shall beenthicreamy yellow in colour with a smooth texture
showing presence of white moul®¢nicilliumcaseicolutwith occasional orange coloured spots
(Bacterium linenson the rind.

(al) Saint Paulin means ripened semi hard cheese obtained by ctiaguiailk with non-animal rennet,
cultures of harmless lactic acid producing bacteriather suitable enzymes. It shall be white to
yellow in colour with a firm and flexible texturend a hard rind which may be coated with food
grade waxes or polyfilm.

(am) Samsoameans hard ripened cheese obtained by coagulatlhgvith non-animal rennet and cultures
of harmless lactic acid producing bacteria or &litacoagulating enzymes. It shall be yellow in
colour with a firm texture suitable for cutting andy have a rind with or without food grade waxes
or polyfilm coating.

(an) Emmental or Emmentaler means hard ripened cheese with round holes oltdigecoagulating
milk with non-animal rennet, cultures of harmleastic acid producing bacteria or other suitable
coagulating enzymes. It shall have a light Yellaloar and a firm texture suitable for cutting and
may have a hard rind.

(ao) Provolonemeans pasta filata cheese obtained by coagulatikgnith cultures of harmless lactic acid
producing bacteria, non-animal rennet or otherablit coagulating enzymes. It may be smoked. It
shall be white to yellow straw in colour with arilus or smooth body and rind which may be
covered with vegetable fat or oil, food grade waxepolyfilm.

Cheese Productsare the products prepared from cheese(s) with atfitkr products and may contain
permitted non-dairy ingredients.

Processed Cheesmeans the product obtained by grinding, mixingltimg and emulsifying one or more
varieties of cheeses with the aid of heat and dfyinlg agents and may contain cream, butter, bugtler
and other milk products. It may also contain nomdmgredients not exceeding one sixth of the Wéiof
the total solids of the final product on dry matiasis.

Processed Cheese Spreadeans the product obtained by grinding, mixingltimg and emulsifying one or
more varieties of cheese with emulsifying agent$ whie aid of heat and may contain cream, butieara
other dairy products. It may also contain naturatbohydrate sweetening agents and other non-dairy
ingredients not exceeding one sixth of the weidhotal solids of the final product on dry weigtadis.

2. Essential Composition and Quality Factors.-

(@)

(b)

Raw materials. -
Milk and products obtained from milk.
Permitted ingredients. -

- Starter cultures of harmless lactic acid, and flavoroducing bacteria and cultures of other harsiles
microorganisms;

- Safe and suitable enzymes (non-animal origin);
- Sodium chloride;

- Potable water;
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(c) Composition. —
The product shall conform to the compositionalc#Eations provided in the table belew:

Non-dairy ingredients: Vinegar or acetic acid, sgiccondiments and other vegetable seasoning and
foods, other than sugars, properly cooked or pesptor flavouring and characterization of the pratdu

(In Cheese Products only;
Natural carbohydrate sweetening agents: Sucrosdrode, corn syrup, corn syrup solids, honey,
maltose, malt syrup and hydrolysed lactfiseProcessed Cheese Spreads only).

Product Moisture, Milk fat, | Lactose,
Maximum, % | Minimum, % | Maximum,
(m/m) (dry matter | % (m/m)
basis)
i. Cheese
a Hard- Pressed Cheese 39 48 -
b Semi Hard —Cheese 45 40 -
c Semi-Soft Cheese 52 45 -
d Soft Cheese 80 20 -
e Extra Hard Cheese 36 32 -
f Mozzarella Cheese 60 35 --
g Pizza Cheese 54 35 --
ii. Extra Hard Grating Cheese 36 32 --
iii. Named variety cheeses
a. Cheddar 39 48 -
b. Danbo 39 45 --
c. Edam 46 40 --
d. Gouda 43 48 -
e. Havarti
- Havarti 48 45 -
- 30% Havarti 53 30 --
- 60% Havarti 60 60 --
f. Tilsiter
- Tilsiter 47 45 -
- 30% Tilsiter 53 30 --
- 60% Tilsiter 39 60 --
g. Cottage Cheese and 80 * --
Creamed Cottage Cheese
h. Cream cheese 55 70 -
i. Coulommiers 56 46
j Camembert
- 30% Camembert 62 30 --
- 40% Camembert 56 40 -
- 45% Camembert 56 45 -
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(@)

- 50% Camembert 56 50 --
k. Brie 56 40 --
l. Saint Paulin 56 40 --
m. Samsoe
- Samsoe 44 45 --
- 30% Samsoe 50 30 --
n. Emmental 40 45 --
0. Provolone
- Smoked 45 45 --
- Unsmoked 47 45 --
iv. Cheese products
a. Processed Cheese 47 40 5
(50% for chiplets
(packed sliced
processed cheese),
when sold in 4
package other than
tin
b. Processed Cheese Sprea 60 40 5

* Milk fat, Minimum 4% (m/m) for creamed cottageadse.
Cheeses or Cheese products shall have pleasanatabstree from off flavour and rancidity.
Food Additives and Processing Aids.-

Only those additives classes indicated in thesthklow may be used for the product categoriesfigxtc

Additive Cheese, including namedProcessed Processed Chee

(Functional variety cheeses and Sliced/Cut/Cheese Spreads

Class) Shredded Cheese

Food Additives

Stabilizers N N N

Emulsifiers N N N

Colours N N N

Acidity N N N

Regulators

Preservatives

Anticaking X X

Agents

Flavourings X X N
Processing Aids

Enzymes N N N

N The use of additives belonging to the clasedgmologically justified.

X The use of additives belonging to the €ligsnot technologically justified.
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(b)

(@)

(b)

(@)

(b)

(©)

(d)

()

Within each additive class, and permitted accordinthe table, only those additives permitted astipe
Food Safety and Standards (Food Products Standadi$-ood Additives) Regulations, 2011 should be
used.

Contaminants. -

The product shall comply with the limits stipulatedder the Food Safety and Standards (Contaminants,
toxins and Residues) Regulations, 2011.

Hygiene.-

The product shall be prepared and handled in deoce with the guidelines specified in Scheduleatt ||

and Il of the Food Safety and Standards (Licensing Registration of Food Businesses) Regulations,
2011 and such guidelines as specified from timeir® under the provisions of the Food Safety and
Standard Act, 2006.

The product shall conform to the microbiologioadjuirements given in Table 2 of Appendix B of ttooé&
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.

Labelling.-

The name of the food shall behfeese” However, the word “cheese” may be omitted indbsignation of
an individual cheese variety as per the sub-itérnof(@em 1.

Enzymes used from Genetically Modified Organismousti be labelled.

Every package of Cheese (hard), surface treatiddNeitamycin, shall bear the following label, naynet

SURFACE TREATED WITH NATAMYCIN

Every package of Cheese(s), if coated or packéabith grade waxes polyfilm or wrapping of clothabh
bear the following label, namely,—

REMOVE THE OUTER PACKING BEFORE CONSUMPTION

The provisions of the Food Safety and Standardsk@ying and Labelling) Regulations, 2011 shallyapp

Method of Sampling and Analysis.-

As provided in the Food Safety and Standards Aitshof India Manual of Method of Analysis of Food
(2015)- Milk and Milk Products.

2.1.18 Standard for Edible Casein Products.-
This Standard applies to Edible Casein productieéised in item 1 of this sub- regulation.

(@)

(b)

()

(d)

(@)

Description.-

Edible Casein products mean the products obtained by separatiaghing and drying the coagulum of
skimmed milk or of other products obtained fromkmil

Edible Acid Casein means the product obtained by separating, washimy drying the acid precipitated
coagulum of skimmed milk or of other products oféai from milk.

Edible Rennet Caseinmeans the product obtained after washing and grtlie coagulum remaining after
separating the whey from the skimmed milk or ofeothroducts obtained from milk, or both, which leen
coagulated by non-animal rennet or by other codiggi@nzymes.

Edible Caseinatemeans the dry product obtained by reaction oflediasein or casein curd coagulum with
food grade neutralising agents followed by drying.

Essential Composition and Quality Factors.-
Raw Material.-

Skimmed milk and of other suitable products obtdifrem milk.
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(b)

(d)

(a)

(b)

(@)

(b)

Ingredients.-

» edible acids;

» starter cultures of harmless lactic acid produdiagteria;

* non-animal rennet or other safe and suitable cadiggl enzymes;

e potable water;

e neutralizing agents.

Composition.-

The product shall conform to the compositional dpeations provided in the table below:

Rennet | Edible
Caseinate

Edible
Casein

Edible Acid
Casein

Parameter

Moisture(a), max. % (m/m) 12 12 8

Milk fat, % max. (m/m) 2 2 2

Milk protein(b), min. % (m/m), dry 90 84 88
matter basis

Casein in protein, min. % (m/m) 95 95 95

Lactose(c), max. % (m/m) 1 1 1

Total ash including Min.
0,
P205, % (m/m) Max. 55 — —

Free acid, max. ml of 0.1 N sodium 0.27 -- --
hydroxide per g

pH (in 10% solution), Max. -- -- 8

Note(s):

(1) The water content does not include water o$tatlization of the lactose.

(2) Protein content is 6.38 multiplied by the tdt@ldahl nitrogen determined.

(3) Although the powders may contain both anhydidaatose and lactose monohydrates, the lactosemist
expressed as anhydrous lactose. 100 parts of éagtorohydrate contain 95 parts of anhydrous lactose

Food Additives.-
Only those additives classes indicated in thestBBlow may be used for the product categoriesfegc

Additive Edible Acid Casein | Edible Rennet| Edible
(Functional Class) Casein Caseinate
Stabilizers N N N
Emulsifiers N N 7
Acidity Regulator N N N

\ The use of additives belonging to the classdbrielogically justified.

Within each additive class, and permitted accaydinthe table, only those additives permitted estpbe Food
Safety and Standards (Food Products StandardsaouiAdditives) Regulations, 2011 should be used.

Contaminants, Toxins and Residues. -
The products covered in this standard shall comptly the Food Safety and Standards (Contaminaokéng

and Residues) Regulations, 2011.

Hygiene. -

The products shall be prepared and handled inrdanoe with the guidelines specified in Schedul@a I
and Il of the Food Safety and Standards (Licensind Registration of Food Businesses) Regulatid®$1
and such guidelines as specified from time to timder the provisions of the Food Safety and Stahédat,
2006.

The product shall conform to the microbiologicatjugement given in Table 2 of Appendix B of the Boo
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.
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(@)

(b)

Labelling. -

According to the composition in sub-item (c) ant 2, the name of the product shall be Edible ACasein,
Edible Rennet Casein, Edible Caseinate, Edible iGaiseshall be qualified by the name of the catiothe
neutralizing agent used.

The provisions of the Food Safety and Standardsk@yging and Labelling) Regulations, 2011 shallyapp
Methods of Sampling and Analysis.-

As provided in the Food Safety and Standards Aitthordia Manual of Method of Analysis of Food (Z5)1
Milk and Milk Products.”

2.1.19 Foods for infant nutrition

Infant Milk Food means the product prepared by spray drying oftille of cow or buffalo or a mixture
thereof. The milk may be modified by the partiammyal or substitution of different milk solids;
carbohydrates, such as sucrose, dextrose and rdexiri maltodextrin, maltose and lactose; salts like
phosphates and citrates; vitamins A, D, E, B Gralitamin C and other vitamins; and minerals Likeny
Copper, Zinc And lodine. The source of Mineral Salbhd Vitamin Compounds may be used from:-

1. Calcium (Ca) — Calcium Carbonate, Calci@hloride, Calcium Citrate, Calcium Phosphate
Monobasic, Calcium Phosphate dibasic, Calcium PhatspTribasic;

2. Phosphorous (p) — Calcium Phosphate Masio, Calcium Phosphate Dibasic, Calcium Phdspha
Tribasic, Magnesium Phosphate Dibasic, Potassivosgtate Dibasic;

3. Chloride (cl) — Calcium Chloride, Cima Chloride, Magnesium Chloride, Manganese Chérid
Sodium Chloride, Sodium Chloride, Sodium Chloriddized;

4. Iron (fe) — Ferrous Citrate, Ferrousthse, Ferrous Sulphate, Ferric Pyrophosphate;
5. Magnesium (mg) — MagnesiQhioride, Magnesium Oxide, Magnesium Phosphate &

6. Sodium (na) — Sodium Bicarbonate, SawdiChloride, Sodium Chloride lodized, Sodium Carat
Sodium Phosphate Monobasic;

7. Potassium (k) — Potassium Phospbétasic;
8. Copper (cu) — Cupric Citrate, Ca@ulphate;
9. lodine (i) — Potassium lodide, Sodilodide;
10. Zinc (zn¥inc Sulphate;
11. Manganese (mn) — Manganese Chlokideganese Sulphate;
12. Vitamin a — Retinyl Acetate, Retipgimitate, Retinyl Propionate;
13. Provitamin a — Beta-Carotene;
14.Vitamin D — Vitamind2 — ErgocalciérVitamin D3 — Cholecalciferol, CholecalciferokGlesterol;

15. Vitamin e — d-Alpha-Tocopher@l|-Alpha-Tocopherol, D-Alpha-Tocopheryl Acetate|-Blpha-
Tocopheryl Acetate, D-Alpha-Tocopheryl SuccinateAlpha-Tocopheryl Succinate;

16. Thiamine (vitamin b1) — Thiamine @idle Hydrochloride, Thiamine Mononitrate;
17. Riboflavin (vitamin b2) — RiboflaviRiboflavin 5 —Phosphate Sodium;

18. Niacin — Nicotinamide, Nicotinamidéicotinic Acid;

19. Vitamin b6 — Pyridoxine Hydrochloegid

20. Biotin (vitaminh) — D-Biotin;

21. Folacin — Folic Acid;

22. Pantothenic acid — Calcium Pantwdle, Panthenol;

23. Vitamin b12 — Cyanocobalamin, Hydraobalamin;

24. Vitamin k — Phytylmenaquinone;

25. Vitamin ¢ — Ascorbic Acid, Sodiumaasbate, Calcium Ascorbate, Ascorbyl-6 Palmitate;
26. Choline — Choline Bitartrate, CheliChloride;
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27. Inositol;
28. Selenium — Sodium Selenite.

The product shall be free of lumps and shall biéoum in appearance. It shall be free from starod added
antioxidants. It shall also be free from dirt, exteous matter, preservatives and added colourlavouf and from any
material which is harmful to human health. It shadit have rancid taste or musty odour. It shall cattain food
additives.

It shall conform to the following requirements pmely;-

1. Moisture, per cent by weight (not more than) 54
2. Total milk protein, per cent by weight (not léksan) 12.0
3. Milk fat, per cent by weight (not less than) .as
4, Total ash, per cent by weight (not more than) 5 8.
5. Ash insoluble in dilute Hydrochloric acid, peant by weight (not more than) 0.1
6. Solubility:
Solubility Index maximum 2.0 ml
Solubility per cent by weight (not less than) 98.5
Vitamin A (as retinol) pg per 100 g. (not lelsart) 350 pg
8. Added Vitamin D (expressed as CholecalciferoEogocalciferol) pg per 1009.4.5 ug
(not less than)
9. Vitamin C, mg per 100g (not less than) 35 ug
10.  Thiamine, pg per 100 g (not less than) 185 ug
11. Riboflavin, pg per 100 g (not less than) 12103}
12.  Niacin, pg per 100 g (not less than) 1160 pg
13.  Pyridoxine pg per 100 g (not less than) 160 pg
14.  Folic acid, pg per 100 g (not less than) 20 ug
15.  Pantothenic acid pg per 100 g (not less than) A4 mb
16. Vitamin B12, pg per 100 g (not less than) 0.7 ug
17.  Choline, mg per 100 g (not less than) 32 mg
18. Vitamin K pug per 100 g (not less than) 18 ug
19. Biotin, ug per 100 g (not less than) 7.0 ug
20.  Sodium mg per 100 g (not less than) 90 mg
21. Potassium, mg per 100 g (not less than) 370 mg
22.  Chloride, mg per 100 g (not less than) 250 mg
23.  Calcium, mg per 100g (not less than) 230 mg
24.  Phosphorous, mg per 100g (not less than) H5m
25.  Magnesium, mg per 100 g (hot less than) 22 mg
26. Iron, mg per 100 g. (not less than) 5.0 mg
27. lodine, pug per 100 g (not less than) 20 ug
28.  Copper, ug per 100 g (not less than) 280 pg
29.  Zinc, mg per 100 g (not less than) and not rtiwea 2.5 mg
5.0 mg
30. Manganese, ug per 100 g (not less than) 20 ug
31. Selenium, pg per 100 g (not less than) 14 ug
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32.
33.
34.
35.
36.
37.

1.

Bacterial count, per g. (not more than)
Coliform count absent in

Yeast and mould count absent in
Salmonella and Shigella absent in

E. coli absent in

Staphylococcus aureas absent in

10,000
0.1 gram
0.1 gram
25 gram
0.1 gram
0.1 gram

It shall be packed in hermetically sealed, clead sound containers or in flexible pack made frohm for
combination or any of the substrate made of Boagep polyethylene, polyester metallised film orsirch a way to
protect from deterioration.

It may be packed in nitrogen or a mixture of nigngnd carbon dioxide.

2. Infant formula means the product prepared bgysdrying of the milk of cow or buffalo or mixtutbereof.
The milk may be modified by partial removal/suhgtdn of milk fat with vegetable oils rich in polgsaturated fatty
acids and/or by different milk solids; carbohydsatich as sucrose, dextrose and dextrins/maltaciertaltose and
lactose; salts such as phosphates and citratasjinig A, D, E, B and C group and other vitamingjemals such as iron,
copper, zinc and iodine and others. Vegetables rails in polyunsaturated fatty acids shall be addedoartially
substitute milk fat to an extent that the produmliscontain a minimum of 12 per cent by weightnafk fat and a
minimum of linoleate content of 1.398 g per 10@fgthe product.

The product shall also contain a minimum of 0.0 bf vitamin E per 100 kcal. It may contain in #@h to
the vitamins and minerals listed, other nutrientsyrbe added when required in order to provide entsi ordinarily
found in human milk such as, -

Carotenes Not less than 0.25 mg/L

Fluorines Not less than 0.107 mg/L

Amino acids Not less than 9 mg/L (only L forma amino acids
should be used)

Non-protein nitrogen Not less than 173 mg/L

Nucleotides Not less than 11.7 mg/L

Carnitine Not less than 11.27 mg/L

Lactalbumin Not less than 1.4 g/L

Lactoferrin Not less than 0.27 g/L

Lysozyme Not less than 0.8 g/L

Fucose Not less than 1.3 g/L

Glucosamine Not less than 0.7 g/L

Inositol Not less than 0.39 g/L

Citric acid Not less than 0.35 g/L

Cholesterol Not less than 88 mg/L

Lipid phosphorus Not less than 7 mg/L

Prostagladins Not less than PGE 150 mg/L

Not less than PGF 400 mg/L

When any of these nutrients is added, the amouittesfe added nutrients shall be declared on thed, lalmich
should be not less than mentioned. It may contadiom chain triglycerides, taurine, molybdenum ahtbmium.

The source of Mineral Salts and Vitamin Compoundy ive used from:-

(1) Calcium (Ca) - Calcium carbonate, Calcium chlori@alcium citrate, Calcium phosphate monobasic,

Calcium phosphate dibasic, Calcium phosphate igbas

(2 Phosphorous (P) - Calcium phosphate monobasic,iBalphosphate dibasic, Calcium phosphate

tribasic, Magnesium phosphate dibasic, Potassiurspiiate dibasic;



[9rT 1 —@vs 4] RA R ST ¢ ST 135

3) Chloride (CI) - Calcium chloride, Choline chloriddagnesium chloride, Manganese chloride, Sodium
chloride, Sodium chloride iodized,;

4) Iron (Fe) - Ferrous citrate, Ferrous lactate, Resrsulphate, Ferric pyrophosphate;

(5) Magnesium (Mg) - Magnesium chloride, Magnesium exisllagnesium phosphate dibasic;

(6) Sodium (Na) - Sodium bicarbonate, Sodium chlori8edium chloride iodized, Sodium citrate,
Sodium phosphate monobasic;

@) Potassium (K) - Potassium phosphate dibasic;

(8) Copper (Cu) - Cupric citrate, Cupric sulphate;

9) lodine (1) - Potassium iodide, Sodium iodide;

(20) Zinc (Zn) - Zinc sulphate;
(12) Source of Manganese (Mn) - Manganese chloride, lsla@ge sulphate.

Vitamins
1. Vitamin A - Retinyl acetate, Retinylpalmitate, Refi propionate;
2. Provitamin A - Beta-carotene;
3. Vitamin D - Vitamin D, - Ergocalciferol, Vitamin - Cholecalciferol, Cholecalciferol-cholesterol;
4. Vitamin E - d-alpha-tocopherol, dl-alpha-tocophemalpha-tocopheryl acetate, dl-alpha-tocopheryl
acetate, d-alpha-tocopheryl succinate, dl-alphagberyl succinate;
5. Thiamine (Vitamin B) - Thiamine chloride hydrochloride, Thiaminmonaatg;
6. Riboflavin (Vitamin B) - Riboflavin, Riboflavin 5' -phosphate sodium;
7. Niacin - Nicotinamide, Nicotinic acid,;
8. Vitamin Bg - Pyridoxine hydrochloride;
9. Biotin (Vitamin H) - d-biotin;
10. Folacin - Folic acid;
11. Pantothenic acid - Calcium pantothenate, Panthenol;
12. Vitamin By, - Cyanocobalamin, Hydroxycobalamin;

13. Vitamin K - Phytylmenaquinone;

14. Vitamin C - Ascorbic acid, Sodium ascorbate, Catciscorbate, Ascorbyl-6-palmitate;
15. Choline - Choline bitartrate, Choline chloride;

16. Inositol;

17. Selenium - Sodium selenite.

The product shall be free of lumps and shall béoum in appearance. It shall be free from addectbt{aadded
colour and added flavour. It shall not have rana&te and musty odour.

It may contain food additive listed below, —

Food Additives Maximum level in 100 ml of the ready-to-drink pradu

pH - adjusting agents
Sodium hydroxide
Sodium hydrogen carbonate Limited by good

manufacturing practice and within the limits f8odium an
Sodium carbonate Potassium in all types of infant formulae

Potassium Hydroxide
Potassium hydrogen Carbonate
Potassium Carbonate

Calcium hydroxide
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Sodium Citrate

Potassium Citrate

L (+)Lactic acid producing cultures Limited by gofmmulae
Manufacturing practice in all types of infant forlae
Citric Acid

Antioxidants

Mixed tocopherols concentrate and 1 mg in all typfaafant formulae
L-Ascorbylpalmitate

Mono and Diglycerdes 0.4 gram

It shall conform to the following requirements ndyne

1. Moisture, per cent by weight (not more than) 4.5
2. Total milk protein, per cent by weight (not léisan)and not more than 10.0
16.0
3. Total fat, per cent by weight (not less than) 18.0
Milk fat, percent by weight (not less than) 12.0
Linoleate per 100 gram (not less than) 1.398 g
4, Total ash, percent by weight (not more than) 8.5
Ash insoluble in dilute Hydrochloric acid, pemt by weight (not more than) 0.1
Solubility:
(a) Solubility Index maximum 2.0ml
(b)Solubility per cent by weight (not less than) 98.5
7. Vitamin A (as retinol) pg. per 100g. (not lelsart) 350 pg
8. Added Vitamin D (expressed as CholecalciferdEayocalciferol) pg.per 100g. (not less than) 495
9. Vitamin C, mg per 100g. (not less than) 35 mg
10.  Thiamine, pg. per 100g. (not less than) 185 pg
11. Riboflavin pg. per 100g. (not less than) 275 pg
12.  Niacin, pg. per 100g. (not less than) 1160 pg
13.  Pyridoxine, pug. per 100g. (not less than) 160 pg
14.  Folic acid, pg. per 100g. (not less than) 20 ug
15. Panthothenic acid, mg per 100g. (not less than) 1.4 mg
16. Vitamin B12, pg. per 100g. (not less than) 0.7 ug
17.  Choline, mg per 100g. (not less than) 32 mg
18. Vitamin K, pg. per 100g. (not less than) 18 ug
19. Biotin, pg. per 100g. (not less than) 7.0 ug
20. Vitamin E (as a-tocopherol compounds) U pd¥dL@not less than) 3.151U
21.  Sodium mg per 100g. (not less than) 90 mg
22.  Potassium, mg per 100g. (not less than) 370 mg

23.  Chloride, mg per 100g. (not less than) 250 mg
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24.  Calcium, mg per 100g. (not less than) 230 mg
25.  Phosphorus, mg per 100g. (not less than) 115 mg
26. Magnesium, mg per 100g. (not less than) 22 mg
27.  lIron, mg per 100g. (not less than) 5.0 mg
28. lodine, pg. per 100g. (not less than) 20 ug
29. Copper, ug. per 100g. (not less than) 280 ug
30. Zinc, mg per 100g. (not less than)and not rtiwaa 2.5 mg
5.0 mg
31. Manganese, ug. per 100g. (not less than) 20 ug
32. Selenium, pg. per 100g. (not less than) 14 ug
33. Bacterial count, per g. (not more than) 10,000
34. Coliform count absent in 0.1 gram
35.  Yeast and mould count absent in 0.1 gram
36. Salmonella and Shigella absent in 25 gram
37. E.coliabsentin 0.1 gram
38.  Staphylococcus aureas absent in 0.1 gram

Premature/ Low birth weight infant milk substitutes

Provided that the premature/low birth weight infamtk substitutes shall also meet the following ugment
in addition to the requirements mentioned above:—

1. Protein shall be 2.25 - 2.75 gram per 100 kcal

2. Mineral contents shall not be less than 0.5 gram10@ kcal. The Calcium: Phosphorous ratio shalllde The
Sodium, Potassium and Chloride combined togethadt s not less than 40 milli equivalent per Litre;
3. Whey: Casein ratio shall be 60:40. Essential aratids should include taurine, cystine, tyrosine histdine;

Lactose free infant milk substitute
Lactose and Sucrose free infant milk substitute
Sucrose free infant milk substitute

Provided that the lactose free or lactose and seciree or sucrose free infant milk substituted| stiso meet
the following requirement in addition to the requmrents mentioned in the standard, provided th#tése three
products edible vegetable oil may be used in ptdiarilk fat and lecithin may be used as an emusifi-

1. Soy protein-based, lactose-free formula shalehsoy-protein and carbohydrate as glucose, dmxtro
dextrin/maltodextrin, maltose and/or sucrose;

2. Lactose-free cow's/buffalo's milk-based formulasallshhave carbohydrate as glucose, dextrose,
dextrin/maltodextrin, maltose and sucrose.

Hypoallergenic infant milk substitutes

Provided that the Hypoallergenic infant milk sutgés shall also meet the following requiremerdadidition to
the requirements mentioned in the standard:—

1. Protein shall be hydrolyzed whey or casein or;
2. 100% free amino acids as a protein source;

It shall be packed in hermetically sealed, clead anund containers or in flexible pack made froim fior
combination or any of the substrate made of Boagkp polyethylene, polyester metallised film osirth a way
to protect from deterioration. It shall be packechitrogen or a mixture of nitrogen and carbon @iex'

3. Milk-cereal based complementary food milk-cébesed complementary food commonly called as wegafuod
or supplementary food means foods based on milleatend/or legumes (pulses), soyabean, millets and



138 THE GAZETTE OF INDIA : EXTRAORDINARY [RRT IlI—SEC. 4]

edible oil seeds, processed to low moisture cordadtso fragmented as to permit dilution with wateilk or
other suitable medium.

Milk-cereal based complementary food is intenttesupplement the diet of infants after the agsixofmonths.

Milk cereal based complementary food are obtaifnech milk, variety of cereals, pulses, soyabeaiilets,
nuts and edible oil seeds after processing. It omayain edible vegetable oils, milk solid, variasgbohydrates
such as sucrose, dextrose, dextrins/ maltodextnzifose and lactose, calcium salts; phosphatescarates
andother nutritionally significant minerals andawitins. It shall contain a minimum of 10 per cenlkmirotein by
weight of the product. It shall also contain minimb per cent milk fat by weight. It shall not canta
hydrogenated fats containing trans-fatty acidan#ty contain fungal alfa amylase upto a maximum rex#
0.025 percent by weight, fruits and vegetables, @gegg products. It may also include amino acigshsas
lysine, methionine, taurine, carnitine etc.

The source of Vitamin Compounds and Mineral Saky e used from,—
Calcium (Ca) - Calcium carbonate, Calcium phosptrétasic, Calcium sulphate;
Phosphorous (P) - Calcium phosphate tribasic;
Chloride (Cl) - Sodium chloride;
Iron (Fe) - Hydrogen reduced iron, Electrolyticriro
Magnesium (Mg) - Magnesium chloride, Magnesium exiellagnesium phosphate dibasic;

Sodium (Na) - Sodium chloride;

o g A~ w DN kE

7. Zinc (Zn) - Zinc sulphate;
Vitamins
1. Vitamin A - Retinyl acetate, Retinylpalmitategtitdyl propionate;
2 Provitamin A - Beta-carotene;
3. Vitamin D - Vitamin D2 -Ergocalciferol, Vitamin D3holecalciferol, Cholecalciferol-cholesterol;
4

Vitamin E - d-alpha-tocopherol, dl-alpha-tocophebilpha-tocopherylacetate, dl-alpha-tocopheryl
acetate, d-alpha-tocopheryl succinate, dl-alphagberyl succinate;

5 Thiamine (Vitamin B1) - Thiamine chloride hydrochtite, Thiamine mononitrate;
6 Riboflavin (Vitamin B2) -Riboflavin, Riboflavin 5phosphate sodium;

7. Niacin - Nicotinamide, Nicotinic acid,;

8 Vitamin B6 - Pyridoxine hydrochloride;

9 Biotin (Vitamin H) - d-biotin;

10. Folacin - Folic acid;

11. Pantothenic acid - Calcium pantothenate, Panthenol;

12. Vitamin B12 - Cyanocobalamin, Hydroxycobalamin;

13. Vitamin K - Phytylmenaquinone;

14. Vitamin C - Ascorbic acid, Sodium ascorbate, Caitascorbate, Ascorbyl-6-palmitate;
15. Choline - Choline bitartrate, Choline chloride;

16. Inositol;

17. Selenium- Sodium selenite.

It shall be in the form of powder, small granulesflakes, free from lumps and shall be uniform in
appearance.

It shall be free from dirt and extraneous mattet fine from preservatives and added colour andilavit
shall be free from any material, which is harmfuhuman health.
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It may contain the following additives, —

Emulsifiers Maximum level in 100 gm of the prodocta dry
weight basis

Lecithin 1.5gms

Mono and Diglycerides 1.5gms

pH-adjusting agents

Sodium hydrogen Carbonate

Sodium Carbonate

Sodium Citrate

Potassium hydrogen Carbonate

Potassium Carbonate Limited by good manufacturiractice within

the limit for sodium

Potassium Citrate

Sodium Hydroxide

Calcium Hydroxide

Potassium Hydroxide
L(+)Lactic Acid
Citric Acid

Antioxidants

Mixed tocopherols concentrate 300 mg/kg fat, siogip combination

a-Tocopherol

L-AscorbylPalmitate 200 mg/kg fat

It shall conform to the following requirements, rely-

Moisture, per cent by weight (not more than) 5.0
Total protein, per cent by weight (not less jhan 15.0
Fat, per cent by weight (not less than) 7.5
Total Carbohydrate, per cent by weight (not teas) 55.0
Total ash, per cent by weight (not more than) 0 5.
Ash insoluble in dilute Hydrochloric acid, peamt by weight (not more than) 0.1
Crude fibre (on dry basis) per cent by weiglot (nore than) 1.0
Vitamin A (as retinolug per 100 g. (not less than) 3p0

Added Vitamin D,ug per 100 g. (expressed as Cholecalciferol or Egderol 5pug
(not less than)

Vitamin C, mg per 100 g. (not less than) 25 mg
Thiamine (as hydrochloride), mg per 100 g. (es$ than) 0.5 mg
Riboflavin, mg per 100 g. (not less than) 0.3 mg
Niacin, mg per 100 g. (not less than) 3.0 mg
Folic acidug per 100 g. (not less than) 20 ug
Iron, mg per 100 g. (not less than) 5.0 mg
Zinc mg per 100 g. (not less than) 2.5 mg

and not more than 5.0 mg
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17. Bacterial count, per g. (not more than) 10,000

18. Coliform count absent in 0.1 gram
19. Yeast and mould count absent in 0.1 gram
20. Salmonella and Shigella absent in 25 gram
21. E. coli absent in 0.1 gram
22. Staphylococcus aureas absent in 0.1 gram

It shall be packed in hermetically sealddac and sound containers or in flexible pack nfeai® film
or combination or any of the substrate made of 8qeaper, polyethylene, polyestermetallised filmiror
such a way to protect from deterioration.

4. Processed cereal based complementary food colyroatled as weaning food or supplementary food
means foods based on cereal and/or legumes (putsgsbean, millets, nuts and edible oil seedxgased
to low moisture content and so fragmented as tmjelilution with water, milk or other suitable nmach.

Processed cereal based complementary food arelatdn supplement the diet of infants after the afggx
months and up to the age of two years.

Processed cereal based complementary food arenetithibm variety of cereals, pulses, soyabeanetsjll
nuts and edible oil seeds after processing. Itl gloaltain milled cereal and legumes combined ngg Baan 75
percent. Where the product is intended to be mix#d water before consumption, the minimum conteht
protein shall not be less than 15% on a dry weligisis and the PER shall not be less than 70% btbflasein.
The sodium content of the products shall not exd€¥img/100 gram of the ready-to-eat product.

Hydrogenated fats containing trans-fatty acids Ishat be added to the products. It may also contain
following ingredients: - protein concentrates, esisé amino acids (only natural L forms of aminadacshall be
used), iodized salt; milk and milk products; eggdible vegetable oils and fats; fruits and vegetsbVarious
carbohydrates such as sucrose, dextrose, dex@itgsa dextrin, lactose, honey, corn syrup; maitajpes.

The source of Vitamin Compounds and Mineral Saky e used from,—
1. Calcium (Ca) - Calcium carbonate, Calcium phosptrétasic, Calcium sulphate;
Phosphorous (P) - Calcium phosphate tribasic, Rfwo&pacid;
Chloride (Cl) - Sodium chloride, Hydrochloric acid;
Iron (Fe) - Hydrogen reduced iron, Electrolyticriro
Sodium (Na) - Sodium chloride;

Zinc (Zn) - Zinc acetate, Zinc chloride, Zinc oxjd&gnc sulphate;

o g A~ w N

Vitamins
Vitamin A - Retinyl acetate, Retinylpalmitate, Rsfi propionate;
2.  Provitamin A - Beta-carotene;

Vitamin D - Vitamin D2 - Ergocalciferol, Vitamin D3 Cholecalciferol, Cholecalciferol-
cholesterol;

4. Vitamin E - d-alpha-tocopherol, dl-alpha-tocopherdtalpha-tocopheryl acetate, dl-alpha-
tocopheryl acetate, d-alpha-tocopheryl succindtalpha-tocopheryl succinate;

5. Thiamine (Vitamin B1) - Thiamine chloride hydrochite, Thiamine mononitrate;
6. Riboflavin (Vitamin B2) - Riboflavin, Riboflavin 5phosphate sodium;

7. Niacin - Nicotinamide, Nicotinic acid,;

8. Vitamin B6 - Pyridoxine hydrochloride;

9. Biotin (Vitamin H) - d-biotin;

10. Folacin - Folic acid;
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11.
12.
13.
14.
15.
16.
17.

Pantothenic acid - Calcium pantothenate, Panthenol;

Vitamin B12 - Cyanocobalamin, Hydroxycobalamin;

Vitamin K - Phytylmenaquinone;

Vitamin C - Ascorbic acid, Sodium ascorbate, Catciascorbate, Ascorbyl-6-palmitate;
Choline - Choline bitartrate, Choline chloride;

Inositol;

Selenium- Sodium selenite.

It shall be in the form of powder, small granulesflakes, free from lumps and shall be uniform in
appearance.

All ingredients, including optional ingredients,adlhbe clean, safe, suitable and of good quality. |
shall be free from preservatives, added colourfvdur.

It may contain the following food additives:—

Name of the Food Additives Maximum Level in a 106f d°roduct on a dry
weight basis

Emulsiers

Lecithin 1.5 gram

Mono and Diglycerides 1.5 gram

pH Adjusting agents

Sodium hydrogen carbonate Limited by good manufawupractice and within
the limits for sodium

Potassium hydrogen carbonate Limited by good matwfiag practice

Calcium carbonate }

L (+) lactic acid 1.5gm

Citric acid 2.5gm

Antioxidants

Mixed tocopherols concentrate 300 mg/kg fat, siraylyn combination

Alpha-tocopherol

L-Ascorbylpalmitate 200mg/kg fat

L-Ascorbic acid and its sodium and 50 m, expressed as ascorbic acid and within limits
potassium salts for sodium

Enzymes

Malt carbohydrates Limited by good manufacturinggpice

Leavening Agents

Ammonium carbonate }

Ammonium hydrogen carbonate} Limited by good mauwtifeing practice

It shall also conform to the following requirementamely;

1. Moisture, per cent by weight (not more than) 4.0

2. Total protein, per cent by weight (not less jhan 15.0

3.  Total Carbohydrate, per cent by weight (not thas) 55.0
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4. Total ash, per cent by weight (not more than) 5.0
5. Ashinsoluble in dilute Hydrochloric acid, pemt by weight (not more than) 0.1
6.  Crude fibre (on dry basis) per cent by weiglot (nore than) 1.0
7.  Vitamin A (as retinolug per 100 g. (not less than) 350ug
8. Added Vitamin Dug per 100 g. (expressed as Cholecalciferolor Elgifieenl (not less 5ug
than)
9. Vitamin C, mg per 100 g. (not less than) 25 mg
10. Thiamine (as hydrochloride), mg per 100 g. (es$ than) 0.5mg
11. Riboflavin, mg per 100 g. (not less than) 0.3 mg
12. Niacin, mg per 100 g. (not less than) 3.0 mg
13. Folic acidug per 100 g. (not less than) 20.0ug
14. Iron, mg per 100 g. (not less than) 5.0 mg
15.  Zinc mg per 100 g. (not less than)and not rtiuse 2.5 mg
5.0 mg
16. Bacterial count, per g. (not more than) 10,000
17. Coliform count absent in 0.1 gram
18. Yeast and mould count absent in 0.1 gram
19. Salmonella and Shigella absent in 25 gram
20. E. coli absent 0.1 gram
21. Staphylococcus aureas absent in 0.1 gram

It shall be packed in hermetically sealed clean smehd containers or in flexible pack made frormfibr
combination of any or the substrate made of boagpkp polyethylene, polyester, metalised film emahium foll
in such a way to protect from deterioration."

5. Follow-Up Formula-Complementary Food" means phaduct prepared by spray drying of the milk of
cow or buffalos or mixture thereof. It may contaegetable protein. Follow-up formula based on rsiflall be
prepared from ingredients mentioned below excegtt hminimum of 3 gram per 100 available Calori@sQ.7
gram per 100 kilojoules) of protein shall be dedivieom whole or skimmed milk as such, or with minor
modification that does not substantially impair tlimmin or mineral content of the milk and whiapresents a
minimum of 90% of the total protein.

Follow-up formula for use as a liquid part of themplementary diet for infants after the age ofrsionths
and up to the age of two years when prepared iordaoce with the instructions for use, 100 ml & thady-for-
consumption product shall provide not less thakd (or 250 kJ) and not more than 85 kcal (or BBS

Follow-up formula shall contain the following nwnits indicated below,
3) Protein - Not less than 3.0 gram per 100 avkslablories (or 0.7 gram per 100 available kilogm)l
Not more than 5.5 g per 100 available caloriesl(8rg per 100 available kilojoules).

(Protein shall be of nutritional quality equivalentthat of casein or a greater quantity of otheatgin in
inverse proportion to its nutritional quality. Thaeality of the protein shall not be less than 85%hat of casein).

Essential amino acids may be added to follow-umida to improve its nutritional value. Only L formo$
amino acids shall be used.

(4) Fat- Not less than 4 g per100 calories (0.93grani@@ available kilojoules)
Not more than 6 gram per 100 calories ¢tadn per 100 available kilojoules)

Linoleic acid (in the form of glyceride) - Not letlsan 310 mg
(per 100 Calories or 74.09 mg per 100 available Kj.
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The products shall contain nutritionally availabkrbohydrates suitable for the feeding of the old&nt and
young child in such quantities as to adjust thedpod to the energy density in accordance with gguirements
given above.

It may also contain other nutrients when requie@nsure that the product is suitable to form pag mixed
feeding scheme intended for use after six monttegef When any of these nutrients is added, the $ball contain
not less than Recommended Dietary Allowances (R&Adunts of these nutrients.

The source of Mineral Salts and Vitamin Compoundy ime used from, —

1. Calcium (Ca)-Calcium carbonate, Calcium chlorideloim citrate, Calcium phosphate monobasic, Caiciu
phosphate dibasic, Calcium phosphate tribasic;

2. Phosphorous (P)- Calcium phosphate monobasic, @alcphosphate dibasic, Calcium phosphate tribasic,
Magnesium phosphate dibasic, Potassium phospHzdsidi

3. Chloride (Cl)-Calcium chloride, Choline chloride,algnesium chloride, Manganese chloride, Sodium iidor
Sodium chloride iodized;

4. Iron (Fe)- Ferrous citrate Ferrous lactate, Fersulghate, Ferric pyrophosphate;
Magnesium (Mg)- Magnesium chloride, Magnesium oxMeagnesium phosphate dibasic;

6. Sodium (Na)- Sodium bicarbonate, Sodium chloridedi@m chloride iodized, Sodium citrate, Sodium pitete
monobasic;

7. Potassium (K)- Potassium phosphate dibasic;

8. Copper (Cu)- Cupric citrate, Cupric sulphate;

9. lodine (I)-Potassium iodide, Sodium iodide;

12. Zinc (Zn)- Zinc sulphate;

13. Source of Manganese (Mn)- Manganese chloride, Magmsulphate.
Vitamins

1. Vitamin A - Retinyl acetate, Retinylpalmitate, Rsfi propionate;
Provitamin A - Beta-carotene;

Vitamin D - Vitamin D2 - Ergocalciferol, Vitamin D3Cholecalciferol, Cholecalciferol-cholesterol;

AW

VitaminE- d-alpha-tocopherol, dl-alpha-tocopherdtalpha-tocopheryl acetate, dl-alpha-tocopheryltaiee d-
alpha-tocopheryl succinate, dl-alpha-tocopherytmate;

Thiamine (Vitamin B1) - Thiamine chloride hydrochlite, Thiamine mononitrate;
Riboflavin (Vitamin B2) - Riboflavin, Riboflavin 5phosphate sodium;

Niacin- Nicotinamide, Nicotinic acid,;

Vitamin B6 - Pyridoxine hydrochloride;

Biotin (Vitamin H) - d-biotin;

10. Folacin - Folic acid;

© © N o U

11. Pantothenic acid - Calcium pantothenate, Panthenol;

12. Vitamin B12 - Cyanocobalamin, Hydroxycobalamin;

13. Vitamin K - Phytylmenaquinone;

14. Vitamin C - Ascorbic acid, Sodium ascorbate, Caftiascorbate, Ascorbyl-6-palmitate;

15. Choline - Choline bitartrate, Choline chloride;

16. Inositol;
17. Selenium - Sodium selenite.
The product shall be free of lumps and shall bifoum in appearance. It shall be free from addadch and
added colour and flavour. It shall not have rana&te and musty odour.

It may contain the following additives, —
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Maximum Level in 100 ml of Product Ready-for-Constion

pH-Adjusting Agents
Sodium hydrogen carbonate
Sodium carbonate
Sodium citrate

Potassium hydrogen carbonat

D

Potassium carbonate
Potassium citrate Limited by good Manufacturingd®ice within the limit for
Sodium hydroxide sodium

Calcium hydorxide
Potassium hydroxide

L(+) Lactic acid

Citric acid

Antioxidants

Mixed tocopherols concentrate
a - Tocopherol 3 mg singly or in combination

L-Ascorbylpalmitate 5 mg singly or in combination.

It shall also conform to the following requiremgpt-

S. No. Characteristics Requiremen
1. Moisture, per cent by weight (not more than) 4.5
2. Total milk protein, per cent by weight (not lé¢lsan) and 135
(not more than) 24.75
3. Total fat, per cent by weight (not less tharg an 18.0
(not more than) 27.0
Linoleate per 100 gm (not less than) 1.398
4, Total ash, per cent by weight (not more than) 5 8.
Ash insoluble in dilute Hydrochloric acid, pemt by weight
(not more than) 0.1
6. Solubility:
Solubility Index maximum 2.0 ml.
Solubility per cent by weight (not less than) 98.5

Vitamin A (as retinolug per 100 g. (not less than) 350u9
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8. Added Vitamin D (expressed as Cholecalciferol aqyd€alciferol)

ug per 100 g. (not less than) 4.5ug
9. Vitamin C, mg per 100 g. (not less than) 36 mg
10. Thiamin, mcg per 100 g. (not less than) 180ug
11. Riboflavin,ug per 100 g. (not less than) 270ug
12. Niacin,ug per 100 g. (not less than) 11259
13. Pyridoxineug per 100 g. (not less than) 202.50ug
14. Folic acidug per 100 g. (not less than) 20.0ug
15. Pantothenic acid, mg per 100 g. (not less than) 1.35 mg
16. Vitamin B12ug per 100 g. (not less than) 0.67%ug
17. Choline, mg per 100 g. (not less than) 32 mg
18. Vitamin Kpg per 100 g. (not less than) 18ug
19. Biotin,ug per 100 g. (not less than) 6.75u9
20. Vitamin E (as a- tocopherol compounds) 1.U. 1&bg (not less than) 3.151U
21. Sodium, mg per 100 g. (not less than) 90 mg
22. Potassium, mg per 100 g. (not less than) 360 mg
23. Chloride, mg per 100 g. (not less than) 247.50 mg
24. Calcium, mg per 100 g. (not less than) 405 mg
25. Phosphorous, mg per 100 g. (not less than) 270 mg
26. Magnesium, mg per 100 g. (not less than) 27 mg
27. Iron, mg per 100 g. (not less than) 5mg
28. lodine ug per 100 g. (not less than) 22.5Qug
29. Copperpug per 100 g. (not less than) 280ug
30. Zinc, mg per 100 g. (not less than) and 2.5 mg

(not more than) 5.0 mg
31. Manganeseig per 100 g. (not less than) 20ug
32. Seleniumpg per 100 g. (not less than) 14ug
33. Bacterial count, per g. (not more than) 10,000
34. Coliform count absent in 0.1gram
35. Yeast and mould count absent in 0.1gram
36. Salmonella and Shigella absent in 25 gram
37. E. coli absent in 0.1gram
38. Staphylococcus aureas absent in 0.1gram

It shall be packed in hermetically sealed, cleash smund containers or in flexible pack made frolm for combination
or any of the substrate made of Board paper, pojjete, polyester metallised film or in such a wayprotect from

deterioration. It shall be packed in nitrogen oniature of nitrogen and carbon dioxide.
2.1.20 Edible Lactose.-

1. Description.-
Lactose is a white to light yellow crystalline,giily sweet disaccharide sugar found in milk.
2.  Essential Composition and Quality Factors.-

(&) Raw Materials.-
*  Whey

(b) Composition.-

Sl. Parameters Limits
No.

1. Total moisture (%)by weight, max 6

2. Lactose (%)by weight, min 98
3. Sulphated ash (%)by weight, max 0.3
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pH (10% solution) 4.5-7.0
Scorched particle Disc B

3. Food Additives.-
(a) Only those additives classes indicated in theethblow may be used for the product categopesiied.
Additive (Functional Class) Edible Lactose
Anti-caking Agents v
v" The use of additives belonging to the class isneldyically justified.

(b) Within the additive class permitted according te thble above, only those additives permitted ag-ped Safety
an Standards (Food Products Standards and Foodivad)j Regulations, 2011 shall be used.

4. Contaminants.-

The product shall comply with the limits stipuldtender the Food Safety and Standards (Contamirtaxias
and Residues) Regulations, 2011.

5. Hygiene.-

(@) The product shall be prepared and handled in daogce with the guidance provided in the Scheduleadt I
& Il of the Food Safety and Standards (Licensimgl &egistration of Food Businesses) Regulation$] 20hd
any such guidelines provided from time to time urttie provisions of the Food Safety and Standart 2Q06.

(b) The product shall conform to the microbiologicatjugements given in Table 2 of Appendix B of theoBo
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.

6. Labelling.-

The provisions of the Food Safety and Standardsk@®png and Labelling) Regulations, 2011 shall gjipl
PAWAN AGARWAL, Chief Executive Officer
[ADVT.III/4/Exty./345/16(187Q)]

Note. — The principal regulations were published in @szette of India, Extraordinary Part 1, Sectbwide number F.
No. 2-15015/30/2010, dated the 1st August, 201 1sabdequently amendedle thefollowing notifications:-

(i)
(ii)
(i)
(iv)
(V)
(vi)
(vii)

(viii) F.

(ix)
)

F.

F.

F

F

F
F

No. 4/15015/30/2011, dated the 7th June, 2013;

No. P.15014/1/2011-PFA/FSSAI, dated the 27tke,JRA13;

. No. 5/15015/30/2012, dated the 12th July, 2013;

. No. P.15025/262/13-PA/FSSAI dated the 5th De@nt014;

. No. 1-83F/Sci-Pan-Noti/FSSAI-2012 dated the F&hruary, 2015;
. No. 4/15015/30/2011 dated the 4th August, 2015;

. No P. 15025/263/13-PA/FSSAI, dated the Mibvember, 2015;
No. P.15025/264/13-PA/FSSAI, dated thh Blovember, 2015;

. No. 7/15015/30/2012, dated the 13th Novembet520

. No. P.15025/208/2013-PA/FSSAI, dated the 13thexaber, 2015;

(xi) F.No P.15025/261/2013-PA/FSSAI, dated the I8ttvember, 2015;

(xii) F. No. 1-10(1)/Standards/SP (Fish and FisteRroducts)/FSSAI-2013, dated the 11th Januafy§;20

(xiil) F. No. 3-16/ Specified Foods/Notificatiordod Additive)/FSSAI-2014, dated the 3rd May, 01
(xiv) F. No. 15-03/Enf/[FSSAI/2014, dated 14th JuR@16;
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(xv) No. 3-14F/Notification (Nutraceuticals)/FSS2013, dated 13th July, 2016;
(xvi) F. No. 1-12/Standards/SP (Sweets, ConfectigeSSAI-2015, dated 15th July, 2016;
(xvii) F. No. 1-120(1)/Standards/Irradiation/FSS2015, dated 23rd August, 2016;

(xviii) F. No. 0911 Reg/Harmoniztd014dAted 5th September 2016;

(xix) Stds/CPLQ.CP/EM/FSSAI-2015 dated 14th Septemb&8;20

(xx) F. No. 11/12/Reg/Prop/FSSAI-2016, dated 10th Octd(&l6;

(xxi) F. No. 1-110(2)/SP (Biological Hazards)/FS&810, dated the 10th October, 2016; and

(xxii) F. No. Stds/SP (Water & Beverages)/Notif/{@3SAI-2016 dated the 25th October, 2016
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